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INTRODUCTION

1, the Chairman of the Public Accounts Committee, as authorised by
the Committee, do present on their behalf this Seventieth Report of the
Public Accounts Committee (Sixth Lok Sabha) on paragraph 8 of the
Report of the Comptroller & Auditor General of India for the year 1975-
76, Union Government (Railways) rclating to Marketing and Sales Organi-
sation.

2. The Report of thc Comptroller & Auditor General of India for the
year 1975-76, Union Government (Railways) was laid on the Table of
the House on 13th June, 1977. The Public Accounts Committee (1977-78)
examined his paragraph at their sittings held on the 12 and 13 October,
1977. The Committee considered and finalised this report at their sitting
held on 6th April, 1978. The Minutes of the sitting form Part 11* of the
Report.

3. A statement containing conclusions:recommendations of the Com-
mittee is appended to this Report (Appendix [V). For facility of refer-
cnce these have been printed in thick type in the body of he Report.

4. The Committec place on record their appreciation of the assistance
rendered to them in the examination of this paragraph by the Comptroller
and Auditor General of India.

5. The Committee would also like to cxpress their thanks to the
Chairman and Members of the Railway Board for the cooperation extended
by them in giving information to the Committee.

NEW DELHI: C. M. STEPHEN,
April 10, 1978. Chairman,
Chaitra 20, 1900 ($) Public Accounts Committee.

*Not printed.  One cvelostyled copy laid on the Table of the House and five copies placed
in Parliament Library.



REPORT
MARKETING AND SALES ORGANISATION
Audit Paragraph

1.1, Amongst various measures taken by the Indian Railways to get
back high rated traffic to rail as well as to retain the traffic by providing
customer oriented service, an important one was the setting up during
1967 of Marketing and Sales Organisation in the Railway Board and the
zonal Railways [c.f. Appendix I to Forty-fifth Report of the Public Ac-
counts Committee (1971-72)]1. The important objectives and functions of
this Organisation are:—

(a) to maintain close liaison with manufacturers and trading
interests and to ascertain and solve their problems in connec-
tion with expeditious and safe transportation of their goods
by rail by improving the quality of service;

(b) to plan and provide inter-modal services combining the advan-

tages of rail and road transport like freight forwarder service,
container service and quick transit service;

(c) to keep a watch on the loading of high profit yielding commo-
dities for which daily quot: of wagons have been fixed or
guaranteed;

(d) to take up measures to arrest the effect of rail-road competi-
tion and to have co-ordination between rail and road trans-
port;

(e) to undertake marketing research, prospecting and development:;
and

(f) to undertake commodity/road surveys to ascertain commodity-
wise pattern of traffic moving by road and the points between
which this traffic moved with a view to assessing as to which
of this traffic could be brought to railways with advantage.

1.2. This organisation has also been entrusted with the following
functions:

(a) formulation of carnings budget and monitoring the trend of
earnings including those from the uneconomic branch lines:
(b) commercial planning and development;

(c) study of the economic development of new lines and projects;
and

(d) to initiate measures to retain traffic on the Railways by intro-
duction of special rates.
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1.3. The Marketing and Sales Organisation in the Railway Board
functions under a Joint Director and in each Railway it is under direct
superintendence and control of a Chief Marketing and Sales Superinten-
dent in Senior Administrative grade assisted by Marketing and Sales Offi-
cer|Assistant Marketing and Sales Superintendents and Commercial Ins-
pectors, etc. The expenditure incurred on the organisation during
1974-75 and 1975-76 was as indicated below:

(Lakhs of rupees)

Railways 197475  1975-76
Central . . . . . . . . . . 379 392
Eastern . . . . . . . . . . 336 37
Northern . . . . . . . . . . 6-38 710
North Eastern . . . . . . . . o 84 o 84
Northeast Frontier . . . . . . . . 0 41 0°43
Southern . . . . . . . . . 5°0% 5°4%
South Central . . . . . . . . 3° 34 3°59
South Eastern . . . . . . . . 5° 44 5 44
Western . . . . . . . . . . 3 66 5°33
Railway Board . . . . . . . . . 1°41 2 0b
TortaL . . . . . . . . . 33 66 37 {5

[Sub-paras 8.1 to 8.3 of Paragraph 8 of the Report of CEAG for the year 1975-76 Union
Government (Railways)].

1.4. Till the beginning of sixties, the Indian Railw ys were more or
less, the sole means of mass inland transport of goods. Thereafter the
road networks developed rapidly and the number of freight carrying trucks
in the country progressively increased besides the development of diesel
operated high capacity trucks and substantial incrcase in the all-weather
motorable roads. With this and the inherent advantages, which the road
transport have over rail transport, such as ability to provide door-to-door
service, ability to pick and choose not only commodities for carriage but
also the routes and the customers and quoting rates at their will, it was
found that the road operators were making increasing inroads into Rail-
way’s share of the transport market—particularly the high profit yiclding
freight traffic. In fact. while the Railways have statutory obligation to
carry all traffic offered at a scheduled freight rate, the road carriers have
no such obligation and they can pick and choose the commodities. the
routes, the customers and adjust the freight charges according to the
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market rates. 1In addition, the Railwauys as a National undertaking have
to bear a number of social burdens like carrying essential commodities
such as foodgrains, coal, etc. at subsidised rates whereas the private road
hauliers are not involved in any such social purpose.

1.5. The inevitable adverse effect on Railway finances due to increas-
ing inroads by road operators was a cause of concern to the Railways and
to meet the situation the Railways took a number of steps to improve the
quality of service to the users. It was also realised that under the chang-
ed circumstances, the Railways have to adopt a sales policy to suit the
nceds of the customers and towards this end a Marketing and Sales Organi-
sation was set up on cach Zonal Railway in 1967. Likewise, an organi-
sation was also set up in the Ministry of Railways.

1.6. Explaining the gencsis of the Marketing and Sales Organisation of
the Railways, the Member Traflic stated during evidence:—

“In the period after the depression, various railways created posts
of Motor Bus Competition and Commercial Research Officers.
In those days the competition was in passenger traftic. Dur-
ing the war the oricntation was on regulating the passenger
and goods traffic and a priority organisation was set up.
These posts were converted into posts dealing with priority.
The post of Regional Controller (Railway Priority) was creat-
ed in 1941, It was not a question of canvassing for traffic,
but a question of regulating. controlling and according prio-
rity.
The first time we really had surplus of wagons after that was in
the fifties brefly und in 1963-64.  Road Competition had
started developing and we had at that time a Development
Wing which was under a Deputy Chief Commercial Superin-
tendent (Developmenti.  He handled subjects like new halts,
flag stations. developing out-agencies cte.  We were financially
participating in the State Road Transport Corporations and
we had our Directors. The intention was that rail-road traffic
should be a coordinated movement. We had 3 nucleus of
staff dealing with this subject.  In 1967, when this Market-
ing and Sales Orgunisation was set up it was really a re-
orientation of their activities. We decided to so and meet the
customers instead of waiting for them to meet us. We creat-
ed a few posts of inspectors. In fact. it was largely out of

the nucleus organisation that existed that we developed this
organisation.”

L.7. The Marketing and Sales Oreanisation in the Railway Board func-
tions under a Joint Director, who is stsisted by a Deputy Director and
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5 Inspectors. The main function of this Organisation is to keep a watch on
the effective working of the Marketing and Sales Organisations on the
different Railways and to process the decisions on policy matters regard-
ing marketing on the Indian Railways and Rail-Road Coordination in the
country.

1.8. The particulars in regard to the present set up of the Marketing
and Sales Organisations on the Zonal Railways and the nature of duties
performed by the different officers and staff are indicated in Appendices
I and II. It is scen thercfrom that there is no separate Marketing and
Sales Organisation on the North-east Frontier Railway and the work relat-
ing to Marketing and Sales activities there is being done by the Comimer-
cial staff as part of their normal duties. In other Zonal Railways the
Marketing and Sales Organisations comprise of personnel ranging from 11
on the North Eastern Railway to 66 on the Southern Railway. In each
Zonal Railway the organisation is headed by the Chief Marketing Superin-
tendent or Additional Chief Marketing Superintendent. In the lower
ranks there is a preponderance of Junior Cecmmercial Inspectors and
Senior and Junior clerks. The dutics assigned to Junior Commercial
Inspectors are:

() to maintain contacts with firms, private and public sector com-
mercial undertakings in order to prospect traffic for movement

by rail;
(ii) processing of proposals for quotation of rates to new parties
for container service;

(iit) examination of proposals for introduction of freight forwarder
scheme;

(iv) review of (a) rates quoted to various parties for container ser-
vice; (b) Freight Forward Scheme from time to time;

(v) preparation of Project Rcports|Revised Project Reports and
annual financial appraisals of container services;

(vi) watch on day-to-day loading and transit of containers and
Freight Forwarder wagons; and

(vif) functions assigned from time to timc in regard to various mar-

keting activitics indicated above against the duties of officers.
The work of the Senior and Jumior Clerks consists of:
(i) notes on the activities of marketing and sales organisation;

(i) preparation of Monthly Appreciation Reports to Board;

(iii) formulation of Annual Financial Review of ‘Uneconomic
Branch Lines’;

(iv) correspondence, maintenance of statistics, compitation of perio-
dical reports and routine office work.
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1.9. One of the main functions of the Marketing and Sales Organisa-
tion on each Zonal Railway is to maintain close liaison with manufacturers
and trading interests and to ascertain and solve their problems in connec-
tion with expeditious and safe transportation of their goods by rail by im-
proving the quality of service. During evidence the Committee desired to
know how many big manufacturers and traders had been contacted by
these organisations on different Railways during the period 1972 to 1976.
The Member Traffic stated:—

“They have contacted all levels, including the top-most level. But
we do not maintain detailed statistics of people whom we have
contacted. But all the top firms and the large interests that
consign traffic have been contacted. To give an example, in
Calcutta we noticed a drop in the traffic of iron and steel
manufactured articles. We immediately contacted the Foun-
dry Association and the metal works association to ascertain
the reasons for the drop, what problem was irking them.”

1.10. At the instance of the Committee, the Ministry of Railways have
furnished the following statistics regardine the contacts made by he Mar-
keting and Sales Organisation of each Zonal Railway with private parties
and Government/semi-Government and public undertakings during the
last 2 years, i.e.. 1975-76 and 1976-77:

Railways Contacts made with Govt./Semi-Govt. & Total
private  parties Public  Undertakinm

1975-76  1976-77  1975-76  1976-77 1975-96  1976-77

1 2 3 4 5 6 7

Central . . 380 425 20 25 400 450
Eastern . . . 527 564 13 15 540 579
Northern . . 499 569 14 38 513 607
N. Fastern . 300 310 22 25 322 33%
N.E. Frontier . 254 269 18 23 292 292
Southern . B4 57 22 16 103 73
S. Central . 619 625 36 45 655 670
S. Rastern . . . . . 450° 450°
Western . . 672 971 97 158 859 1129

, *No separate statistics have been maintained by S.E. Railway for those years. Necess
ary tnstructions have, however, been given for maintaining’ such statistics in future.
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1.11. The Commitice asked whether Govergment Departments{Public
Undertakings were also contacted by this organisation for attracting their
traffic to Radways. In this context the Committee pointed out that before
the Emergency the postal department had brought copies of the Delhi
Telephone Directory from Calcutta by trucks and not through the Rail-
ways. While stating that the Government Departments{Public Undertak-
ings were being contacted by the Railways, the Member Traffic stated:

“In 1973-74 and the early part of 1974-75 the railways went
through a very difficult time, when we had a concatenation
of strikes. The major strike was in May 1974. Even before
that, there was a lot of interference in the free movement and
very often very urgent movements could not be undertaken
on the spot.”

To this, the Chairman, Railway Board, added:

“Even then, in the case of the Telephone Directory there would
have been no problem because normal booking was open from
Calcutta to Delhi and there is also the QTS.”

1.12. The Committee were informed that there were standing instruc-
tions that Government Departments should normally send their goods
through the Railways. When asked whether these instructions were being
complied with by thc Government Departments, the Chairman, Railway
Board, stated:

“We have very closc liaison at the level of the Ministry for bulk
commodities like steel, coal. etc.  For smal] items we depend
on the Government directive that they should be sent by the
cheapest mode of transport. which is perhaps the railways, for
long distance in any case. We will admit this much that for
the smaller commodities like telephone directories etc., we
could have contacted the parties.”

1.13. The Committee pointed out that practically all Government
Departments and Public Undertakings had some traffic to offer and therc-
fore the Railways should make cfforts to get that traffic. In this conncc-
tion the Chairman, Railway Board, has stated:—

“We have been concentrating on the 80 commodities, but this onc
also we will now pursuc.”
1.14. As to the reaction of the Government Departments to these
efforts, the Member Traffic stated during evidence: —

“_...in the days when we had difficulty, some of the cement went
to road. We have taken up this matter with the Ministry of
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Industries and insisted that we should get our full share of
80 per cent as we have the capacity to move it. Our Market-
ing and Sales Organisation is keeping a close watch on the
movement of ccment from each factory. For very short dis-
tances, they are allowed to transport by road, but if anybody
moves more than 20 pcr cent by road, their subsidy is cut.”

The Chairman, Railway Board, added:—

“l do remembcr that last year when the Electronics Corporation
wanted to send television scts from Hyderabad to Delhi, we
did offer them a concession, but ultimately they moved them
by road as it was much cheaper. So, we do contact the differ-
ent sectors. but we may not have tried it to that extent with
Government Dcpartments.”

1.15. The Committee wanted to know what type of liaison was main-
tained by the Railways with the Government Departments and Public
Undertakings with a view to attracting goods traffic of those organisations
and what specific steps. if any, had been taken to ensure that the specialised
traffic of the Public Undertakings ctc. was transported by Railways only.
In a note on the subject, the Minictry of Railways have stated:

“Liaison with Govcernment Departments and Public Undertakings
is maintained at different levels through personal contacts,
meetings. etc. Thev are made aware of the various types of
services offered by the Railwavs suitable for transporting their
goods. Information is also clicited from them if they have
any problems with the Railways like non-supply of wagons,
delay in transit. etc. and expeditious action is taken to solve
their problems, if any. Special station-to-station reduced rates
are quoted, whenever necessary and feasible.”

A few instances of the specific steps taken to attract to rail specia-
lised traffic of Government Public Undertakings are given
below:

1. To improve loading of sugar on Railways the Commissioner
(Movement), Ministrv of Food & Agriculture, Government
of India, and the Chief Traffic Manager. Food Corporation
of India, New Dclhi, were contacted by Chief Marketing &
Sales Superintendent, Northern Railway and after a series
of discussions. Railways were able to persuade the Chief
Traffic Manager of Food Corporation of India to issue ins-
tructions to their District Managers to move sugar by rail
for distances over 75 kms., wherever rail rates were cheaper
than road rates.
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2. To capture apple traffic from Jammu & Kashmir and Himachal
Pradesh, the following steps were taken:—

(i) contacts were established at various levels including the
level of Director, Horticulture, J. & K. and Himachal
Pradesh;

(ii) General Manager met cven the Chief Ministers of the two
States to get their blessings for getting this traffic;

(iii) Freight Forwarders were appointed at Jammu Tavi, Kalka
and Delhi;

(iv) supply of wagons and VPUs was assured at all the three
points;

(v) transit time was guarantced;

(vi) rates were reduced;
(vii) “to pay” facilities were given;
(viii) stacking facilities were given at Jammu Tavi, Kiratpur
Sahib and New Delhi;
(ix) specials were run from Jammu Tavi Kiratpur Sahib and
Kalka;

(x) supply of VPUs was assured at Delhi for movement of
apples to Bombay, Nagpur, Howrah, Bangalore and
Madras.

3. To capture scooter traffic from the ncwly set up factory of
Scooter India Ltd., at Lucknow, the Chicf Market & Sales
Superintendent and FA & CAO, made contacts with the
Chairman and the Managing Director and the FA & CAO
of the Scooter India Ltd. To meet with their special re-
quirements, Bogie wagon has been specially modified to take
their scooters from Lucknow to Madras on a close circuit
basis.

As a result of the various steps taken by the Marketing & Salcs
Organisation, it was possible for the Railways to get good
traffic of sugar, fertilizers, cotton, mineral oils, petrolcum
products, iron & steel, cement, engineering goods etc.”

1.16. According to the Ministry of Railways the principal objectives of
this Organisation are to improve the quality of service to their customers
and plan and provide inter-model services, combining the advantages of
rail and road transport. With this end in view, two new services such as
container service and freight forwarder scheme were introduced on the
Indian Railways. Marketing and Sales Organisation on the Railways was
evolved out of the then existing Research and Development organisation.
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This organisation has been entrusted with all the work of the erstwhile
Research and Development Organisation in addition to the following
work:—

(i) Container Service;
(ii) Freight Forwarder Service;

(iii) Watch over traffic of High Profit Yielding Commodities and
General Goods; and

(iv) Liaison with the Industrics and Trade.

1.17. Referring to the objectives and functions of the Marketing and
Sales Organisation, which app€ared to be quite comprehensive, the Com-
mittee enquired whether the Railway Board was satisfied with the per-
formance of the organisation. The Chairman, Railway Board has stated
in evidence:

“This organisation in its own way has helped us to project the
image as well as large traffic which it was expected to cater.
On the objectives, 1 do agree that they are very laudable and
a small organisation cannot be expected to do that alone. And
we do fecl that they are serving a good bit and they have been
serving the purpose for which it started. Particularly with
respect to container traffic and others they have been doing
that also.”

He added: —

“For the totality this organisation has very little to do. But this
organisation has ccrtainly to do with other items like high-
rated commodities and smalls or container traffic, and this
organisation has been monitoring those things.”

1.18. Askcd whether the cxpericnce of the working of this organisa-
tion on the Railways justified its continuance and further strengthening, the
Chairman, Railway Board has stated:—

“I would certainly say that this organisation has been of great
assistance to us in high-lighting and meeting some people
where there was a shortfall.  This is a public relations orga-
nisation. But to what cxtent it should be enhanced or in-
creased, it had been considered some time back also. We
fele that since 85 per cent of our traffic is bulk which is auto-
matically coming and since our capacity is more or less fully
utilised, any further incrcase would not produce any result
then what it is producing. It is not growing traffic to that
extent to which we arc losing mainly in commodities like
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tobacco, etc. Personally 1 feel that increasing this organisa-
tion may not commensurately increase these results. That is
the view of the Board also. But certainly, this organisation
is serving as a catalyst. We are at least preventing any down-
ward trend in such things. We have so far decided not to
increase the organisation.”

1.19. The Committce desired to know what system was being followed
in the Railway Board to monitor the working of the Marketing and Sales
Organisation. The Chairman, Railway Board, has stated during evi-
dence: —

“The commerical responsibility is entircly with the Chief Commer-
cial Superintendent who works under the General Manager.
He has a small wing called thc marketing and research group.
In each division there is a divisional commercial organisation
and thc Divisional Managers have been given some Inspectors
or in some cases certain other officers to assist them. The
main function of public relations is still with the Chief Com-
mercial Superintendent. This is only for the purpose of speci-
alisation in a certain arca where we were found wanting in that
period. The work of this organisation is checked by the
Divisional Commercial Superintendent or the Divisional
Superintendent and at the zonal level by the Chief Commercial
Superintendent and the General Manager. At the Board level
we have only a skelcton organisation to monitor the totality of
its results.”

1.20. The Commitiec dcsired to know whether the achievement re-
ports or the appreciation reports prepared by this organisation are ever
discussed in the Railway Board’s mcetings. The Member Traffic has
stated: —

“We have regular meetings cvery quarter with the Chief Market-
ing and Sales Superintendents and then in the Board, we dis-
cuss various issues arising out of it.”

1.21. When asked whether any item, on the basis of the report of this
organisation, had ever been included in the agenda for the Board’s meet-
ing, the Chairman, Railway Board has stated:—

“We have no definite data but we will definitely say that the Mem-
ber Transport, incharge of this organisation, is entitled to take
all the decisions unless he wants a combined decision to be
taken by the Board. There are no scparate minutes to show
that we have discussed that in the Board meeting.”
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1.22. Subsequently in a note, the Ministry of Railways have stated:—

“During the last two years 1975-76 and 1976-77 four meetings

were held of the Chief Marketing and Sales Superintendents/
Marketing and Sales Superintendents of all the Railways with
the Railway Board. These meetings were addressed by the
Minister for Railways on one occasion and the Minister of
State for Railways on the other three occasions.

During these meetings achievements, activities and problems of the

Marketing and Sales Organisations of the Railways were dis-
cussed by the Board with the concerned officers of the Zonal
Railways. The achievements of the Marketing and Sales
Organisations were reviewed and the scope for further im-
provements were spelt out. The problems requiring atten-
tion at the Board’s level arising from these meetings were pro-
cessed in the normal course and directions, as required, were

given to the railway administrations with the approval of the
Railway Board, as necessary.”

1.23. In relation to the meetings held in the Railway Board for dis-
tussing the problems relating to Marketing and Sales Organisation, the
Indian Institute of Management, Ahmedabad which has conducted a re-
view of the working of the Marketing and Sales Organisation of the
Western Railway, has stated in its report of 1973:

“A review of the minutes of the meetings held at the Railway Board

804 LS—2.

for the Marketing and Sales Superintendents presents a mixed
picture in which very many strategic elements and tactical
issues seem to have been mixed up on a random basis. Ac-
cording to our understanding strategic elements pertain to
action programmes covering both short and long term goals
which are quantifiable for the purposes of measurement. We
did not come across formulation of guyantitative targets cov-
ering an appropriate time span during these meetings making
the yardstrick for evaluation of the performance of Marketing
and Sales Superintendents entirely qualitative and general.
Practical moves and decisions pertain to matters appropriate
to be dealt with by the field organisation, such as the Zonal
Railways themselves. That very specific problems of Market.
ing and Sales Superintendents were taken up by the Chairman
of the Railway Board, raises questions in respect of the wisdom
of not holding General Manager of the Zonal Railway respon-
sible for the results produced by these superintendents.”
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1.24. The Report further goes on to observe: —

“Perusal of minutes of M&SS’s meetings with the Board indicate

that barring few exceptions, initiative for most of the market-
ing schemes come from Members of the Board and M&SSs
then take on the job of proposal preparation and, if approv-
ed, implementation plan. One would expect from an effec-
tive marketing organisation a reversal of this process with
ideas about new proposals emanating from the M&SSs with a
thorough analysis of their pros and cons and fully supported
by relevant data so that Board could ratify these proposals
and question only aspects of general policy and issues of
integration among different zones, if such issues are relevant.
There also appears to be a tendency in such meetings to push
all M&SSs to implement schemes or work on proposals which
were found successful on any one zone. There appears little
questioning on their relevance to a different marketing en-
vironment that may be prevailing in anather zone. While
there is a lot or merit in sharing and pooling experiences of
different M&SSs on the various zones, an independent evalua-
tion of any such schemes is necessary, before a general direc-
tive for its implementation is issued.”

1.25. The Committee desired to know what has been the impact of the

replacement of the Research and Development wing of the

Railways ever since the inception of this organisation. The Ministry of
Railways have, in a note, stated:—

\}

“The Marketing and Sales Organisation was formed in 1967 in

replacements of the Research and Development wing of the
Commercial Department of the Railways. The first few years
were the formative period for the organisation and were
utilised in planning and identification of the main streams of
traffic, consuming centres, main markets, important customers
and commodities susceptible to diversion to road. After the
markets, customers needs and commodities were identified,
the strategy adopted was to concentrate on these so as to
capture as much high rated traffic as possible from the road.
The impact of this organisation on the movement of goods
traffic should be judged only after a few years viz., from the
years 1971-72. The total quantum of revenuc earning traffic
since 1967—78 and that of high rated/high profit yielding traffic
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gince 1971-72 are given below:—

Year

Total revenue earning  High rated/profit
traffic in million  yielding traffic in
tonnes million tonnes

1967-68
1968-69
1969-70
1970-71
1971-72
1972-73
1973-74
1974-75
1975-76
1976-77

162° 4
170°8
173°8
1679
170° 1 114
175°3 113
162 1 1075
173°6 124
196-8 13°5
212°6 136

The

It is

performance of the Railways in the field of freight traffic
cannot be judged in isolation of the general and economic
conditions prevailing in the country. The economy, which
had been affected by the INDO-Pakistan war in 1971,
successive failure of monsoon in many parts of the country
in the following years, power shortages, labour unrest, large
scale civil disturbances in Gujarat, Bihar, Andhra Pradesh and
West Bengal, deterioration in the law and order conditions in
various parts of the country, followed by wild-cat strikes,
go-slow agitations culminating in the Railwaymen's strike in
May, 1974 leading to severe dislocation of railway operations.
Inspite of these obstacles, the marketing organisation with its
efforts could achieve some success in attracting traffic as can
be seen from the progressive increase in the loading of high-
profit yielding commodities from year to year. The set back
to the loading in 1973-74 was due to the staff unrest which
plagued the Railways throughout the year,

added that another impact of the Marketing and sales organisa-
tion has been in the attitude of the staff towards Railway
users. The sellers market has induced a ‘take jt-or-leave it’
attitude amongst Railway stafl during the era of shortage of
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rail transport. After setting up of the organisation, the staff
were gradually made more conscious of the need to provide
customer satisfaction by improving the quality of service.

This change in attitude is a major gain and cannot be
quantified.”

1.26. On the question of the impact of the Marketing and Sales
Organisation on Railways’ traffic, the Chairman, Railway Board has stated
during evidence: —

“This organisation is only a small cell headed by the Chief Com-
mercial Superintendent. We felt it was not necessary to
expand it. It is only to keep a liaison with certain manufac-
turers and big industries. It was to look after only the traffic

like the container service or the super-express fast goods
services.”

1.27. When the Committee pointed out that even without this organisa-~

tion some high profit yielding traffic would be coming to Railways, the
Chairman, Railway Board stated: —

“I maintain that this is a part of the commercial department orga-
nisation even though we call it a marketing and sale organisa-
tion. If we remove it completely, there will be affectation to
the extent of physical target physical chasing of containers
and particularly they have been looking after it very much,
Really, this organisation has been very much doing the con-
tainer job, and it will get affected to what extent is anybody’s
guess. But it is only a minor organisation. Somebody will
have to take that portion of work.”

1.28. The Committee desired to know whether there is any machinery
in the Railway Board to evaluate the performance of this organisation and
also whether any evaluation has been made in the last few years. The
Chairman, Railway Board stated in evidence: —

“No evaluation has been made. .. ... We can certainly make fresh
evaluation and give it to you. There is no difficulty. Still we
maintain that this organisation has some impact although it is
a small one.”

1.29. The Indian Institute of Management, Ahmedabad in their review
of the working of the Marketing and Sales Organisation of the Western
Railway, have inter alia observed:

“While it scems to us that the creation of Marketing and Sales
Organisation was overdue, its tasks both at the Railway Board
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and at Headquarters level were not defined clearly in relatiom
to specific problems. While on the Western Railway, the
increase in share of the high rated traffic in the total earnings
can be attributed in some implicit way to the effectiveness of
the new organisation, it is difficult to define explicit relationship

between these two factors in the absence of quantified goods
and targets set for the short and the long run.”

1.30. Some other important observations made in the Report of the

Institute regarding the functioning of the Marketing and Sales Organisa-
tion are reproduced below:—

“It is thus clear that Marketing and Sales Organisation has been
assigned a very wide range of activities far beyond the effective
scope of 2 officers and 13 inspectors assigned to the organisa-
tion. This has become a *“periphery” function with assorted
jobs being assigned to it which could not be handled elsewhere.
There is a lack of focus and the organisation is spread too thin.
The entire staff seems overburdened with paper work, The
organisation has become an information centre with reports
being churned for various individuals inside and outside of
the organisation. Amount of desk work involved hardly leaves
any scope for outside field work relating to customer develop-
ment and service. Our optimigtic estimate shows that the
entire organisation does not spend more than one man-hour
per day with the customers in the field. Even these contacts
are limited to the customers of special services like containers
in the city of Bombay alone. In addition to time constraints
posed by heavy paper work, there is no incentive to the
inspectorate staff for field work. In fact, local travel facilities
and stipulated mode of travel is a disincentive for undertaking
any such initiative. Whatever customer contacts exist are
primarily in the nature of problem-solving with little servicing,
prospecting and matket development work.  Customer
development work in the field of container service was the
only exception which also has been substantially cut down,
if not totally stopped, because of railways inability to meet the
demand that has been generated for this Service. Only a
partial credit for this demand generation can be given to the
Marketing and Sales Organisation in the light of what seems
to be under-pricing of the service far below the “value” such
a service offers to the customer. The intention here is not to
devalue the cflorts of the Marketing and Sales Qrganisation in
generating demand for this service but to point out their
inability to obtain enough “stocks” for effectively meeting the
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demand so generated and in recommending on a more realistic
pricing structure.”

“Routine paper work and a wide charter of operation has led to a

C(To

casual attention being paid to the vital tasks of marketing.
Planning work for the overall marketing strategy and for
strengthening of specific services and integrating them into
an overall plan has been ignored. The organisation has sct
no specific targets for itself or for the divisions. Informa-
tion about total market size and Railway’s share in it, which
is vital for planning work, is totally missing except for some
broad idea at the macro level. The Railways need to adopt
market by market approach to business development and for
this the marketing organisation has virtually no resource.”

sum up. the Marketing and Sales Organisation in its five ycars
of existence has only made a small beginning making the Rail-
ways market and customer oriented. It has been over-
burdened with enormous amount of paper work and charter
of its responsibilities is too wide. The vital task of marketing
planning, both short and long term, and their translation into
strategic and operational plans has becn ignored. No doubt,
a number of marketing oriented activities have been initiated
during the last five years, but it is hard to decide the amount
of credit that cane be given to this organisation for imitiation
and implementation of these ideas. In the absence of anv
clear-cut plans and targets the performance appraisal of the
organisation is almost impossible. The organisation has been
operating under a very scrious constraint of shortage of
personnel, lack of facilities and absence of an effective ficld
wing of its own. It has been entrusted with many odd acti-
vities while other more relevant subject arcas have been left out
of its purview. No thought has been given to the training
nceds of the personnel in the organisation for an eflective
performance of the marketing job. Also the marketing and
sales superintendent has very little support of other senior or
junior level officers in the organisation.”

“In spite of the fact that the activities of the Marketing Organisation

have under gone a trecmendous change and many more subject
areas have been assigned to it as compared to what was
originally conceived, the staff support to the organisation has
remained almost the same............ Looking into the fact
that a number of new services have been introduced since the
creation of this organisation, an adequate increase of personnel
to look after these new services has not been brought about.
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This has only led to a further depletion of efforts in the field.
The key word in the organisation appears to be ‘watching’ and
the organisation most of the time is only keeping track of what
is happening in various product areas, markets and setvices
without much attention to the remedial action that is required
on the basis of an analysis of changing trends and new develop-
ments in business. The question of additional staff has been
raised with the Board a number of times and every time Board
has remarked that restrictions on expression of staff will not
apply to the organisation and their needs would be fully con-
sidered. However, till this day no action has been taken to

provide additional personnel to take care of the growth in
work Joad.”

1.31. The Railway Convention Committee (1973) after reviewing
the working of the Marketing and Sales Organisation of the Railways had
in paragraph 7.65 of their 8th Report (September 75) emphasised the
need for streamlining the functions of the -organisation.

The Committee
had, inter alia, observed:—

“The Committee would stress the imperative need to streamline the
functioning of the Marketing and Sales Organisation so as to
make for better coordination with the trading and business
community. Ultimately. the success of the organisation has
to be judged by the performance of each individual engaged
in the task of sa'es promotion. [t is. thercfore, necessary that
the organisation is revitalised in a manner that would make
it fully response to the needs of the customer.”

1.32. The Committce enquired whether the nced for continuance of
the Marketing and Sales Organisation on the Railways had been examined
by the Railway Board in view of the fact that the Railways were carricrs
of only bulk commodities and the proportion of other goods was very
small. The Committee also cnquired whether the watch on the movement
of the high profit viclding commedities hitherto undertaken by the Market-
ing and Sales Organisation could not be kept by the Commercial Depart-
ments of the Railways. In a note, the Ministry of Railways have stated: —

“The circumstances under which this organisation was formed do
still exist and, if anything. there is more justification for the
existence of this organisation now than at the time it was
formed, in vicw of the keen competition which Railways are
facing from road hauliers, especially in respect of non-bulk
high profit yielding traffic. Watch on the movement of high
profit yielding commoditics is only one of the various functions
this organisation performs. This organisation is engaged in
taking all possible steps to attract traffic to rail and arrest
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diversion of rail traffic to road. Al activities of this organj-
sation are, therefore, directed towards this end. There is, in
fact, necd to expand this organisation to meet the challenge
during the vears to come. Further, keeping a watch on the
movement of high profit yielding commodities is essentially a
‘marketing’ function, which facilitates the planning of suitable
policies with a view to attracting additional traffic in such
commodities. It cannot be clubbed with the multifarious
functions of the Commercial Department of the railways which
include  passenger/customer satisfaction, reservation of
accommodation, provision of passenger amenities, settlement
of claims for compensation, claims prevention activities,
catering, goods/parcels handling arrangements etc. As these
items of work involve a very heavy work-load, it is not possible
to add the work relating to keeping a watch on the movement
of high profit yielding commodities to the Commercial Depart-
ment,

1.33. In another note the Ministry of Railways have stated:—

“The tasks performed by the Marketing and Sales Organisation
differ from what was being done earlier mainly on account of
introduction of Container and Freight Forwarder Services and
also in the matter of approach to the trade which necessarily
has to be ‘Marketing Oriented’ rather than a routine one
specially in the context of increasing competition from road
transport. Marketing has now become an important activity.
This organisation is necessary not only for better customer
satisfaction but also for improving the image of railways. In
the phenomcnal growth of the road transport it is a mecasure
of credit to the Marketing and Sales Organisation that the
Railways have been able to retain its share of the revenue
earning traffic, particularly the type of traffic which pays for
itself.”

1.34. The charter of duties assigned to the Marketing and Sales Orga-
nisation appears very comprebensive and covers a wide range of activi-
ties. According to the Chairman, Railway Board however, the “Com-
mercial respousibility was entircly with the Chief Commercial Superinten-
dent.” The Marketing and Sales Organisation was there ‘only for the
purpose of specislisation in certain areas’. The Committee are, however,
distressed to kmow that cven in these limited areas the performance of
the Markefing 910 Sales Qrpanisation had not been up fo the mark. The
Institute of Nismagement, Ahmedabad, which had conducted the review
of the working of the Marketing and Sales Organisation of the Western
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Rallway had moted 2 vumber of deficiencies in the working of the organisa
tion as follows:—

1. While the increase in share of high rated traffic in the tota)
earnings can be attributed in some implicit way to the eflective-
ness of the new organisation it was difficult to define explicit
relationship hetween these two factors in the absence of quanti-
fied goods and traffic set up for the short and long rum.

2. Whatever Customer confracts exist at present are primarily in
the nature of problems solving with little servicing prospecting
and marketing development work. Customer development
work in the field of container service was the only exception
which also has been substantially cut down because of railway’s
inability to meet the demand that has been generated for this
service,

3. Routine paper work and g wide charter of operation has led
to a casual attention being paid to the vital task of marketing.

4. The Marketing and Sales Organisation in its 5 years of exis-

tence has only made a small beginning making the railways
market and customer oriented. .

1.35. The findings of the Institute of Management apart, it is evident
from the figures of high rated/profit yielding commodities and total revenue
earning traffic that the quantum of high rated traffic during the last § years
from 1972-73 to 1976-77 has been only between 11.3 to 13.6 million tonnes
accounting for 6.45 to 6.40 per cent of the total revenue earning traffic.
The Committee could well appreciate this meagre share in the total
revenue earning of the railways if the traffic was handled by the normal
and conventional commercial organisation. But the Marketing and Sales
Organisation has been in existence from the year 1967-68, i.c. nearly for
a decade and one would expect that a public relations or catalyst organisa-
tion like the Marketing and Sales Organisation showed better resuits.

1.36. The Railway Board has claimed that the expenditure on this
Organisation is a very meagre amount. The Committee would like to point
out that the totality of the situation is that besides incurring expenditure
on this organisation the railways offer a number of other concessions under
the freight forwarder scheme. container services, station to station rates and
quick transit service. The Railway Board should therefore emsure  that
the objectives with which a separate organisation i.e. the Marketing and
Sales Organisation was created, have beea achieved,

1.37. One of the main functions of the Marketing and Sales Organisa-
tion was to maintain close lisison with manufacterers and trading interests
and 10 ascertain and solve their problems in conmection with expeditions ard
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safe transportation of their goods by rail by improving the quality of service,
The Committee have been informed that this organisation had made 4114
and 4585 contacts with private parties and Government/Semi-Government
and public undertakings during the years 1975-76 and 1976-77 respectively.
From the list of duties assigned to the various categories of personnel in
the organisation it would appear that these contacts are being made by the
junior rank officers such as junior Commercial Inspectors. Tho Committee
are of the view that if Railways are earnest in establishing business contacts
through proper salesmanship techniques, the present pattern of staffing of
the organisation needs a thorough reappraisal.

1.38. The Committee were surpirsed to find that so far no special
attention has been paid by the Marketing and Sales Organisation of the
Railways to the specialised traffic of Government Departments and Public
Undertakings. Even though the Government Departments had instructions
to use the Railways for their transportation needs, as this is by far the
cheapest mode of transport for the long distance in any case, the freight of
these departments has not always been carried by the Railways. A case
in point is the transportation of copies of Delhi Telephone Directory frcm
Calcutta by the road hauliers. Another example is transportation of cement
where the Member Traffic had himself admifted that the required quantity
was not moving by rail. The Committee cannot but emphasise that the
Railways should direct their attontion in this direction as the Government
Departments and Public Undertakings are by no means small users of
transport facilities. It is unfortunate that the Railways have not tried to
attract the traffic of Government Departments/Undertakings to the extent

desirable.

1.39. The other principal objective of the Marketing and Sales
Organisation is to improve the quality of service to their customers and for
that to plan and provide inter-model services combining the advantages of
rail and road transport like freight forwarder service, container service and
quick transit service, The Committee bhave dealt with the functioning of
these specific services in the later sections of this report. A general review
of the different services, however, reveals that no targets and specific goals
in relation to fhese services have been set down. In the absence of these
targeis and specific goals it is generally impossible not only to measure
performance but also to locate or define problems as they arise in day-to-day
operations. The Committee would like (o point oot that considering the
enormous scope for expamsion of these services, the Railways will have to
step up their marketing and sales promotion activities in this field consider-
ably. It meeds hardly sny emphasis that Raflways can attract sdditional
traffc only by refurbishing their imape as a refisble, 3c~-c2:5 and efficient
wmode of transport at compelilive rates.
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1.40. Yet another task before the Marketing and Sales Organisation
is to keep watch on the loading of high profit yielding commoditics and
to take up measures to arrest the effect of rail-road competition and to have
coordination between rail and road transport. They have also to under-
take marketing research, prospecting and development and commodity /road
surveys to ascertain commodity-wise pattern of traffic. The Committee find
from the review of the Instifute of Management, Ahmedabad on the Market-
ing and Sales Organisation of the Western Railway that precious little has
been done in the field of planning of work for the overall marketing strategy,
and for strengthening of specific services and integrating them into an over-
all plan. The organisation had set no targets for itself or for the Divisions.
Even information about total market size and Railway’s share in it, which
is so vital for planning work, was found to be missing in the work of the
organisation, The Committee feel that enough and serious attention has
not been paid to the working of the organisation and its results.

1.41. The Committee learn that during the last 2 years (1975-76 and
1976-77) four meetings were heid by the Railway Board with the Chief
Marketing and Sales Supcrintendent of all the Railways. It is stated that
during these meetings achievements of the Organisation were reviewed and
the scope for further improvements spelt out, But the review conducted by
the Indian Imstitute of Management, Ahmedabad in respect of the Western
Railway in 1970 had poined out that (i) barring a few exception. initiative
for most of the marketing schemes came from Members of the Board at
such meetings and Marketing and Sales Superintendents then took on the
job of proposal preparation and if approved implementation thereof; (ii)
there oppeared a tendency in such meetings to push all Marketing and
Sales Superintendents to implement schemes or work on propesals which
were found successful on any one zone withount any proper study of the
conditions obtainuing on other zones. The Committee feel that if the Rail-
ways have to have its rightful share of the high profit yielding traffic the
Board will have to motivate the Chief Marketing Superintendents to come
forward with new innovations and the Board will have to most actively mo-
nitor those schemes. -

1.42. In the light of what has been stated above, the Committee can-
not but conclude that functfioning of the Marketing and Sales Organisation of
the Railways needs to be properly evaluated with a view to streamlining it.

Loading of high profit vielding commodities.

Audit Paragraph

1.43 In October 1970, the Railway Board identified 47 commmodities,
raised to 80 commodities from 1 October 1975, as having fairly high profit
yielding potential. The Markcting and Sales Organisation on the Railways
were required to keep a special watch on the loading of and earnings from
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these commodities. The following table shows the quantum of this traffic
vis-e-vis the total revenue earning goods traffic loaded during 1971-72 to
1975-76 and the earnings therefrom:

Total revenue carn-

Quantum of high Percent-  Percent-

ing traffic freight yielding age of age of
commodities column column
Year - — {4) 0 {2) (5)10(3)
carried carnings  carried carnings
(million  (croresof (million (crores of
tonnes) rupees) tonnes) rupees)

1 2 3 4 5 6 7
1971-72 1701 65569 11° 4 104 82 690 15°99
1972-73 1753 695°95 -3 105° 94 645 15722
1973-74 162:0  644°23 1o°5 97" 03 6-48 15° 06
1974-7% 173-6  868- 86 *(10°2) 130" 20 7 15 14°99

12° 4
1975-76 196°8  1005° 74 13°5 15317 6-86 1395

Note.— Figures in columns 4 to 7 against the years 1g74-75, and 1975-76 are in res-

pect of 8o commodities and, therefore , not comparable with those relating to
years 1971-72 t0 1973-74 which pertain to 47 commodities.

*Pertains t0 47 commodities.

1.44 There has been a downward trend in the proportion of high profit
yiclding traffic to the total revenue earning traffic during 1975-76. There
has also been a perceptible decline in the earnings from high rated traffic
in proportion to total revenue during each of the last five years.

1.45. The railway-wise origin of high profit yielding traffic is indicated

below:
* (lakh  tonnes®
Origin of high profit yiclding traffic
Railways Fortvseven commodities Eighty commodities
1971-72  1972-73  1973-74  1974-75 197576
Central 12 66 13°58 13793 14° 49 15° 04
Eastern 15-29 16- 77 15° 96 23° 76 26- 75
Northern . 11°50 10° 55 12° 37 2126 2777
North Eastern . 843 659 670 6: 97 9" 44
Northeast Frontier 707 548 4°92 5:08 5 Q0
Southermn 13° 26 14°33 13° 07 18- 13 1212
South Central 11°27 12°0% 100 1% 122 1303
South Eastern 17° 4% 17° 47 13- 26 13°60 1305
Western 17°43 16° 42 14’51 11054 1163
ToTaL 114°36 113°26  104°87  124°04 13482

had - — —
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There had been marked deterioration in the loading of high profit yield-
ing traffic on the South Eastern and Western Railways followed by North
Eastern (except in 1975-76) Northeast Frontier and Southern (during
1975-76) Railways. The shortfall is mainly attributed to:—

(a) general economic recession including drop in production of in-
dustrial goods owing to severe power cuts, credit squeeze, labour
unrest, etc.;

(b) dislocation of railway operations due to deterioration of law
and order situation, agitations. strikes and gc-slow by Railway-
men culminating in the strike of May, 1974;

(c) restrictions imposed on booking of traffic due to operational
difficulties; and

(d) inadequatc supply of empty wagons, particularly covered
wagons.

The drop in traffic in Northeast Frontier Railway in subsequent vears,
as compared to 1971-72 has been attributed by the Railway Board mainly
to the commissioning of through road services to North Bengal/Assam
with the construction of Farakka Barrage over the Ganga.

1.46 The Railway Board stated (March 1977) that in evaluating the
performance of the Marketing and Sales Organisation it should be borne in
mind that the recurring expenditure on this Organisation in 1975-76 was
less than onc per cent of the total freight earnings viz., 0.03 per cent.

It may, however, be pointed out that the increase in the volume of
the traffic and consequently in the gross freight earnings of the Railways
is a natural consequence of the expansion of economic activity and the
rise in the Gross National Product. Further, the freight earnings of the
Railways increased, amongst other reasons, due to increase in the freight
rates from time to time.

During 1972-73 Railways carried 49.29 million tonnes of ‘Other
goods’ which included high profit yielding traffic and excluded low rated
bulk traffic. The volume of this traffic carried during 1975-76 was 46.53
million tonnes and the level of such traffic carried during 1972-73 had not
been achieved.

The Railway Board expected (March 1977) that the level of this tra-
fic in 1976-77 would be 48 million tonnes of which the high profit yield-
ing commodities (80) would be about 14 million tonnes representing an
increase of 5.1 per cent over the previous year.

[Sub-paras 8.5 to 8.8 of Paragraph 8 of the Report of C.&A.G. of
India for the year 1975-76, Union Government (Railways).]
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1.47. According to the Indian Railways Year Book, 1975-76, the
Railway, along with road transport, are estimated to meet more than 95
per cent of India’s land transport requirements. During the period 1950-
51 to 1973-74, while motorised freight increased annually, the Railway’s
share was reduced to 65 per cent of the total freight with corresponding
increase in the share of road transport. Since 1950-51 the share of road
transport in traffic handled by the two modes has increased substantially.
From 10.2 per cent in 1950-51, road transport’s share in goods traffic
in terms of tonne-kilometres went up to 34.7 per cent in 1973-74,

1.48. In 1975-76 Railways transported 196.8 million tonnes of reve-
nue-ecarning freight, about 83 per cent of which comprised bulk commo-
dities. The table below shows the freight development since 1950-51:

Revenue Earnings Freight Traffic Trends.

Year Tonnes Index
(Million)
1950-51 732 100
1955-56 . . . . 92'2 1260
1960-61 . . . . . . . . . . 119°8 163 7
1965-66 . . . . . . . . . . 162°0 221°3
1970-71 1679 229" 4
1971-72 1701 232° 4
1972-73 175'3 239°5
1973-74 162° 1 221° 8
1974-75 1736 2372
1975-76 196°8 268- 9

1.49. It is seen from the above table that revenue freight traffic increas-
ed at a fast rate up to 1965-66 but the rate of growth had slowed down
thereafter. From 1966-67, the original tonnage hovered around the level
reached in 1965-66 and crossed it only in 1975-76. It has been stated
in the “Indian Railways Year Book, 1975-766" that “while upto 1965-66
rail treight increased at a rate distinctly faster than the expansion of the
economy, in 1966-67 to 1974-75 its growth rate was distinctly lower than
the growth of the economy; in 1975-76 rail freight traffic increased at about

the same rate as the economy.”

1.50. A note-worthy trend in the composition of revenue earning tra-
fiic is the steady increase in the share of bulk commodities. In 1975-76,
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bulk commodities accounted for 82.8 per cent of the tonnage against 58.2
per cent in 1950-51. The following table illustrates the position:

Per cent composition of traffic

Tonnes
Bulk Other
commodi- commodie
ties ties

1950-51 582 41-8
1955-56 603 39'7
1960-61 72'8 27°2
1965-66 77°0 23°0
1g970-71 79'8 20° 2
1975-76 82-8 17°2

1.51. The table below shows the commodity-wise break-up of the bulk
traffic in 1975-76 and the earning therefrom:

Patlern of revenue-carning freight traffic in 1975-76

Commodity Group ori;l:z::\i:g Net-tonne-kms Revenue
Mijlion Percent Million Pcrc:n-t. Rupees  Percent
crores

Bulk Commodities :
Coal . 6431 32267 37654 2792 245°98 22°45
Foodgrains 16-18 8-22 15,479 1148 8522 7:78
Iron & Steel to° 76 546 10,812 802 118- 40 10° 81
Iron Ore and other ores 28- 26 1436 11,301 839 96- 32 8:79
Cement 11-6o 589 8,627 6.40 72° 77 664
Mineral Oils 11-66 593 7,051 523 86-09 7-86
Fertilizers . 77 3-64 6,158 457 52-21 47
Lime Stone & Dolomite 8- 35 424 2,348 174 2130 1'94
Stones other than marble 4°66 2-36 1,516 112 1418 1-20
Totat. bulk coramodi-

ties . t62:95 82-77  r00-956  74'87  792°47 7232
Other goods 3387 1723 33,018 3513 30327 a7-68
Guraxp Torar . 196-8a 134874 100° 00 100.00

100° 00

1095° 74
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1.52. It is seen from the above that in 1975-76 the bulk commodities
like coal, iron and steel, ores, cement, foodgrains etc. accounted for 82.77
per cent of the total revenue earning traffic of the Railways. This impli-
ed that the quantum of other goods (including high profit yielding com-
modities) carried during 1975-76 was only 17.23 per cent of the total.
Out of this the share of high profit yielding commodities was only 6.86
per cent, on which the Marketing and Sales Organisations on the Railways
were required to keep a special watch.

1.53. An analysis of the quantum of the high freight yielding commo-
dities carried by the Railways during the years 1971-72 to 1975-76 vis-a-
vis the total revenue earning traffic of the Railways indicates the follow-
ing:

(a) The share of the high freight yielding commodities in the total
revenue carning traffic of the Railways is a small percentage
of the total viz. 6.70 per cent in 1971-72, 6.48 per cent in
1973-74, 6.86 in 1975-76 and 6.40 per cent in 1976-77.

(b) The percentage of earnings on the high freight yielding com-
modities to the total revenue earning traffic ranges between
15.99 in 1971-72 to 13.95 in 1975-76.

(c) A very small percentage of the total revenue earning traffic
of the Railways thus fetches a comparatively much larger
share of the earnings on account of the freight traffic.

1.54. The Indian Institute of Management, Ahmedabad, who had
conducted a study of marketing and sales techniques in relation to freight
traffic on the Western Railway have. inter alia, observed as under in rela-
tion to selected high rated traffic:

“Selected high rated traffic is the bread and butter of the Railways.
Eamings from less than 10 per cent of the selected high rated
goods traffic have to meet the loss incurred in carrying the
rated traffic as well as for the passenger traffic that is not
paying. In the year 1971-72, Western Railway earned
Rs. 16.35 crores on the selected high rated originating tra-
fic which was 16.5 per cent of the overall freight earnings of
about Rs. 98.7 crores. In terms of tonnage, selected high
rated traffic contributed to only 17.4 lacs tonnes which,
though an improvement of 22.1 per cent over the year 1970-71
figure of 14.25 lacs tonnes, formed only about 8 per cent of
the overall tonnage lifted. It thus becomes clear that 8 per
cent of the selected high rated traffic, which contributes to
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16.5 per cent of the overall freight earnings, constitutes per-
haps the single most important profitable activity of the Rail-
ways. On an average every tonne of selected high rated tra-
flic carried brings twice the earnings of the average low rated
commodities and thereby makes an important contribution to
the Railways’ revenues. This clearly highlights the need for
careful planning and marketing strategy development for at-
tracting more high rated traffic, which in fact, is the only
hope for the survival and growth of the Indian Railways, in
case they do not want to become a liability on the public
exchequer.”

1.55. Some of the other important points that emerged from the study
undertaken by the Institute are:

(i) Less than 10 per cent of the overall tonnage moved, constitut-
ing the selected high rated commodities, yields 20 per cent of
the revenues and makes a major contribution to the over-
heads and profitabilitv. Another 20 per cent of the tonnage
contributes to 30 per cent revenues and more than breaks even.
As much as 70 per cent of the traffic is of the “loss” type
which barely accounts for 50 per cent of the revenues and
needs to be subsidised through the contribution generated by
the 30 per cent traffic, particularly the top rated 10 per cent
tonnage.

(ii) During the last decade, contribution making traffic grew at
a lesser average rate of 1.8 per cent per annum as compared
to the low rated subsidised traffic where the annual growth
rate was 5 per cent.

(iii) Road hauliers are making increasing in-roads into the high
rated business and have started competing even for long dis-
tance traffic. Western Railway probably operates in a more
severed competitive environment from trucks than other zonal
Railways in the country.

(iv) Average lead of high rated freight traffic is much higher than
the average lead of overall traffic indicating thereby that Rail-
ways have even smaller share of the small distance high rated
traffic which is predominantly being moved by road.

(v) Industrial customers’ major expectation of a good transport
system are sure, dependable and quick service at a competitive
price. Reliable and sure delivery appear more important
than speed or cost of service as customers usually plan many

804 LS8 P
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other activities around the receipt of goods and materials and
plans can badly get upset because of delivery failure.

(vi) Only u small part of the high rated traffic, hardly 2.5 per cent,
moves through special services like containers, Q.T.S., and
freight forwarders: rest of it is moving through the normal
ordinary system with no differentiation from the low rated
subsidised traffic.”

1.56 From the figures mentioned in the Audit paragraph it is seen that
there has been a2 downward trend in the proportion of high profit yielding
traflic to the total revenue carning traffic during 1975-76. ‘There has
also been a perceptible decline in the earnings from high rated traflic in
proportion to total revenue during cach of the last 5 years. The analysis
made by Audit of high profit yielding commodities carried by rail
has revealed that the Railways have not only failed to capture addi-
tional traffic but have also been unsuccessful in retaining the cxisting tra-
fic. The Commitice asked the Railway Board to furnish data to show
that the efforts made by the Marketing and Sales Organisation of the
Railways dugring the period from 1971-72 have resulted in augmenting
the proportion of originating traffic in respect of 47 commoditics upto
1973-74/80 commodities upto 1976-77 to the total revenue carning traffic
carried during the period. In a note. the Ministry of Railways have stated:

“It is, conceded that the proportion of these commodities to the
total revenue earning commodities both in quantum and
earnings has come down gradually. Over the years, Rail-
ways have increasingly become carriers of low rated bulk
commodities like coal, iron ore. cement, foodgrains ctc.
Eight bulk commodities which formed 58.2 per cent of the
total revenue carning traffic in 1950-51 accounted for 82.8
per cent in 1975-76. A very large proportion of revenuc
earning traffic consists of bulk commodities moving on 2
programmed basis like coal, iron ore for export, traffic 10
Steel Plants, foodgrains, cemcnt ctc. the movement of which
is done sometimes even at the cost of more profit carning
commodities. Tt is in respect of the high rated/high profit
yiclding commodities that the Railways face severe competi-
tion from road transport, in view of the inherent advantages
which it enjoys over rail transport such as the ability to pro-
vide door-to-door service, freedom to pick and choose not
only the commodities for carriage but also the destination and
the routes and customers and the freedom to give on-the-spot
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reduction of rates. Due to the large investments on the deve-
lopment of road transport and due to the liberal issue of
inter-state and National permits, road transport has emerged
as a strong competitor 10 rail transport particularly in respect
of high rated traffic. The National Permits were issued as
part of the 20-point programme of the erstwhile Govern-
ment and 8,050 National Permits have been permitted to be
issued by the Ministry of Shipping and Transport. As a
result of the issue of the National Permits even long distance
high-profit yielding traffic, which used to be carried by rail,
has been creamed off by road-hauliers, In the light of these
facts except for the years 1973-74 and 1974-75 when loading
dropped duc to the law and order situation and disturbed
labour conditions on the railways, the tonnage of high profit
yielding commodities has been maintained.”

1.57. In the context of the Ministry of Railways’ claim that except
for the years 1973-74 and 1974-75 when loading dropped duc to the law
and order situation and disturbed labour conditions on the Railways, the
tonnage of high profit yielding commoditics has been maintained, the Com-
mittee pointed out that during 1973-74 the quantum of loading of 47
commodities on which the Marketing and Sales Organisation kept watch
was 10.5 million tonnes and 10.2 million tonnes during 1974-75. How-
ever during 1974-75 and 1975-76 the watch was kept on 80 commaodities
and the quantum of loading was 12.4 million tonnes in 1974-75 and 13.5
million toanes in 1975-76. Therefore although the Marketing and Sales
Organisation was now kceping a watch on a larger number of commodi-
tics. the increase in tonnage of the high profit yielding commodities was
not appreciable. The Committee was informed that the loading of 47
high rated commodities on which watch was being kept till 1973-74. was
as under in 1974-75, 1975-76 and 1976-77:

Loading in mullion
Year tonnes
LAl I S & T 4 - . - - . . . o2
17576 . . . . . . . . . . ey
t1076-77 . . . . . . . . . . 12

1.58. During evidence the Committee pointed out that in 1971-72
the percentage of the high profit yiclding traffic to the total revenue earning
traffic of Railways was 6.70 and that this figure had come down to 6.40
in 1976-77. This implied that so far as this type of traffic was concerned
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its percentage has continuously come down despite the fact that there had
been an increase in the overall production boih in agricultural and indus-
trial spheres and that the Marketing and Sales Organisation was now keep-
ing a watch on 80 instead of 47 commodities. The Chairman, Railway
Board stated:

“Our bulk commodity traffic has been increasing. Our rate of

growth of highrated commodities has been smaller than the
rate of growth of bulk commodities. We do feel that the
Railways will lose more and more of high-rated commodities
to the Roads. That has been the pattern all over the world:
it has been traditional. We have been losing because there is
a much better service given by the Roads in this field. We
have to face the realitics.

Our rate of growth of bulk commodities has however been much

greater.”

He added:

“I however submit that we will have to learn a lesson from the

pattern the world over. Rail traffic will definitely come down
in this type of commodities and we are aware of the problem.
But our responsibility is more towards heavier and longdis-
tance traffic. We have to consider the aspect of rail-road
coordination also. We don’t want any competition in lJong-
distance jtems, but short-distance items can go to the Roads.
After all the development of Roads is as much in the national
interest as the development of Railway.”

1.59. The loading of total revenue earning traffic and its components
‘Other goods’ traffic and high profit yielding traffic in 1972-73, 1975-76,
1976-77 was as under:—

Year

1972-73

197579

{In million tonnes)

Total ‘Other High  Percentage
revenuc  goods’ "profit of 4t0
earning traffic vielding
traffic traffic
2 ki 4 5
175°3 49 13 6-45
195-8 4533 135 6-86
212°6 4325 13:6 6-40

1976-77
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1.60. It is seen from the above that the traffic of ‘Other goods’ (which
includes high profit yielding traffic) carried by Railways during 1975-76
and 1976-77 was less when compared to similar traffic in 1972-73. This
drop was indicative of Railways not having succeeded in capturing their
share of additional traffic consequent on economic development. When

asked whether the Railway Board had considered this aspect, the Ministry
of Railways, in a note stated:

“The fact that the Railways have lifted more revenue earning
traffic and more high profit yielding traffic in 1975-76 and in
1976-77 than in 1972-73 will show that the Railways have

not failed in capturing additional traffic consequent on
economic development.

The increase in the component of ‘Other goods’ traific of the total
revenue earning traffic in 1972-73 seems to have been excep-
tional rather than representative. It may also be stated that
increased production need not necessarily be reflected in cor-
responding increase in the Railways’ loading as the despatches
are governed by factors like consumer preference. change in

distribution pattern over which Railways have little or no
control.”

1.61. From the figures given in the table reproduced in the above
paragraph it is to be observed that whereas the total revenue earning
traffic of the railway during 1976-77 registered an increase of about 8 per
cent over the previous year namely 1975-76, the corresponding increase in
the high profit yielding traffic was only marginal and almost negligible.

1.62. According to the Audit Paragraph there has been marked
deterioration in the loading of high profit yielding traffic on different rail-
ways particularly on the South Eastern and Western Railways followed by
North Eastern, North-East Frontier and Southern Railways. The Com-
mittee desired to know whether the Railway Board had analysed the rea-
sons for the decline in the loading on these Railways. In a note, the
Ministry of Railways have stated:

“Yes, Railway Board havz analysed the reasoms for decline of load-
ing on Southern, South Eastern and Western Railways during
the years in question. As indicated in the detailed analysis
below, the loading of high profit yielding commodities started
improving from 1975-76 on South Eastern and Westein

Railways and the improvement has been appreciable doring
1976-717.

The loading of high profit yielding high rated commodities (in lakh
fonnes) on Southern, South Eastern and Western Railways from 1971-72
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10 1976-77 has been as under:

Southern .
S.E. .
Western

1971-72  1972-73  1973-74 197475 1975-76 1976-77

13°32 14°33 13-06 1813 1222 139
17° 45 17°47 1326 11-60 13°05 15°58
17°43 16 42 14° 51 11°5¢ 11763 13°99

Analysis made of the drop in loading on these Railways in 1975-76
has revealed the following: —

The drop in loading on Southern Railway in 1975-76 as compared

to earlier years has been mainly due to severe power cuts
contributing to recession in trade, drought conditions, credit
squecze and stiff compctition from the road. In 1976-77,
the drop in loading as compared to 1975-76 has again been
due 1o more frequent power cuts imposed by State Govern-
ments and credit squeeze in general.  Loading of sugar was
almost half of the previous year due 1o less production of
sugar-cane and diversion of cultivable land to paddy cultiva-
tion as the paddy prices had increased. Further, most of the
sugar factories in the South had been laid off from July to
October 1976 for want of sugarcanc.  Moreover, movement
of sugar was confined to within the States or to nearby States
and not for long distances as before.

the South Eastern Railway. the traffic available is prepon-
derently programmed and priority traffic like coal, raw materials
to steel plants, mineral ores for cxport. finished steel from
steel plants ctc. The quantum of high profit vielding traflic
is comparativelv very small. During 1965-76. the emphasis was
on stock building of coal and other raw materials in steel plants.
power houses. cement factories etc. and on the clearance of
the accumulated stock of the finished products from steel plants.
The available resources were therefore, utilized during 1975-
76, in preference, to make good the arrears in transport of
such high priority traffic. It was only in 1976-77 that ade-
quate transport could be made available for mecting the re-
quirements of high yiclding traffic and consequently the traffic
has improved in 1976-77 over 1975-76.

On the Western Railway the drop in loading in 1975-76 was due

to agitation in Gujarat for holding Assembly elections in April
1975, strike by workers in the transport industry in April, 1975
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power shedding in Maharashtra in May 1975, breaches on
the B. G. main line in June 1975, stringent credit curbs in
the wake of the emergency, breaches on Ajmer, Rajkot and
Bhavanagar divisions and heavy destruction due to cyclonic
storm in Saurashtra coast in October 1975. Moreover, the
available covered stock was deployed to move programmed
traffic of foodgrains, fertilizers and cement preferentially.
During 1976-77 the loading has improved as compared to
1975-76.

1.63. Referring to the Railway Boards’ claim that there has been ap-
preciable improvement in the loading of high profit yielding commodities
during 1976-77 on the South Eastern and Western Railways. the Com-
mittce pointed out that the quantum of high profit yielding traffic carried
by the South Eastern and Western Railway during 1975-76 and 1976-77
was not of the level attained during 1971-72 and 1972-73 by these Rail-
ways although the number of commodities on which special watch is kept
by the Marketing and Sales Organisation during these two years was 47
as against 80 commodities during 1975-76 and there had been appre-
ciable improvement in 1976-77, the Ministry of Railways, in a note,
stated:

“After the sct back due to the difficult operating conditions preced-
ing the Railway Strike in 1974 and its aftermath. the Rail-
ways were recovering to catch up with the loading alrcady
achieved by them. In that process, they have been making
steady progress and it will be conceded that the improvemen:
in loading in 1976-77, with refcrence to the loading in 1974-
75 and 1975-76, was appreciable.”

1.64. Tt has been stated by the Ministry of Railways that the quantum
of high profit vielding traffic on the South Eastern Railway was compara-
tively very small and the traffic carried was predominantly programme and
priority traffic, like coal. mincral ore etc. In this context the Committec
pointed out that if this was the position. how could the Railway Board
justify the expenditure of Rs. 5.44 lakhs on the Marketing and Sales Orga-
nisation on the South-castern railwav during the vears 1974-75 and 1975-
76. which was the second highest as compared to the expenditure on this
organisation on other Railways. In a note. the Ministry of Railwnays
have stated:

“The Marketing and Sales Organisation on Railways was evolved
out of the then cxisting Research and Development Oreanisa-
tion. Subsequently. some additional posts were created for
the marketing and sales activities and in this organisation th:
existing Research and Development Section also was includ-
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ed. The figure of Rs, 5.44 lakhs represents the expenditure
both on the posts which were already in operation at the time
of formation of this organisation and the additional posts
subsequently created for the Marketing and Sales Organisa-
tion. Having regard to this factor the expenditure incurred
exclusively on the additional posts created after setting up of
this organisation was only Rs. 1.62 lakhs, Rs. 1.63 lakhs and
Rs. 1.84 lakhs in 1974-75, 1975-76 and 1976-77 respectively.
Compared to the multifarious activities of this organisation,
the expenditure of this organisation is very modest.”

1.65. According to the Audit Paragraph the marked deterioration in
the loading of high profit yielding traffic over the years on different Rail-
ways has been inter alia due to restrictions imposed on booking of traffic
on account of operational difficulties and inadequate supply of empty
wagons particularly covered wagons. The Committee enquired whether
the high rated traffic was not exempt from operational restrictions and if
so why the imposition of restrictions had been held to be one of the rea-
sons for decline in traffic. In this connection, the Ministry of Railways
have, in a note, stated:

“High rated traffic as a general rule is exempt from normal operat-
ing restrictions. It is, however, subjected to restrictions in
the event of abnormal situations leading to severe congestions
due to floods. breaches, strikes, civil disturbances, war etc.
It is under these circumstances that the movement of high
rated traffic has to be controlled and its loading suffers as a
consequence.”

1.66. In reply to the question as to why could not the demand of
empty wagons be met for carrying such traffic, the Ministry of Railways
stated:

“Railways’ obligations to lift committed traffic like sponsored
foodgrains etc. necessitates deployment of a large number
of empty wagons to meet the day-to-day requirements of such
traffic. Wagons left over after providing for the committed
traffic have to be allotted to other commodities in the order
of their priority and date of registration. High profit yield-
ing commodities as far as possible have already been allotted
higher priorities to ensure their loading on day-to-day basis.
However, they cannot be given priority over and above the
essential commodities required for the economic development
of the nation.”
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1.67. In this context, the Committec desired to know how the Railway
Board proposed to retrieve the lost traffic and secure additional traffic. In
a note, ‘the Ministry of Railways have stated:

“The Railways are trying their best to retrieve the lost traffic and

to secure additional traffic. Some of the steps taken are given
below:

(i) Maintaining close liaison with trade and industry to ascertain

their needs and try to solve their problems in the matter of
movement of their goods;

(ii) Introduction and expansion of door-to-door services like
Container Service, Freight Forwarder Scheme etc;

(iii) Running of super fast express goods trains to fixed sche-
dules;

(iv) Quoting of special reduced rates to compete with road
transport wherever feasible and justified;

(v) Introduction of street collection and delivery services and
mobile booking services;

(vi) Introduction of Quick Transit Services etc.”

1.68. The Committee note that omne of the main functions of the
Marketing and Sales Organisation of the Railways is to keep a watch on the
loading of high profit yielding commodities. As a matter of fact the total
efforts of this organisation are directed towards this end. Despite this the
Commiftee regret to find that over the years the Railways have not been able
to wean away this traffic from the road hauliers. The amalysis made by
Audit of high profit yielding commodities carried by rail has revealed that
the Railways have not only failed to capture additional traffic but have also
been unsucesssful in retaining the existing traffic. The quantum of and
earnings from high rated/profit yielding commodities on which the Organi-
sation is required to keep a special watch have shown 3 down-ward trend
over the last five years. During 1971-72, when the Organisation was
keeping 2 watch on loading of 47 commodities, the fonnage originating was
11.4 millions constituting 6.70 per cent of the total revenue earning traffic
and 15.99 per cent of earnings, while in 1975-76 when the number of high
rated/profit yielding commodities had been raised to 80, the quantum of
traffic was only 13.5 million tonnes constituting 6.86 per cent of total
revenue earning traffic and 13.95 per cent of eamings. In regard to the
prospects of attracting more high rated traffic to the Rallways, the Chairmaen,
Railway Board had in his evidence before the Committee stated :

‘“We do feel that the Railways will lose more and more of high-
¢ rated commodities to the Roads.”
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The Committee feel concerned about this sifuation.

1.69. It has been conceded by the Railway Board that the propor-
tion of these commodities to the total revenue earning commodities hoth
in quantum and eamings has come down gradually. Over the vears the
railways have increasingly become carriers of low rated bulk commodities
like coal, iron ore, cement, foodgrains etc. A very large proportion of the
revenue earning traffic of the Railways thus consist of bulk commodities
moving on a programmed basis; the movement of which is done sometimes
even at the cost of more profit earning commodities. An analysis of the
quantum of the high freight yielding commodities carried by the Railways
during the years 1971-72 to 1975-76 vis-a-vis the total revenue earning
traffic of the Railways indicated that (a) the share of the high freight yield-
ing commodities in the total revenue earning traffic of the Railways is a
small percentage of the total viz., 6.70 per cent in 1971-72, 6.48 per
cent in 1973-74_ 6.86 per cent in 1975-76 and 6.40 per cent in 1976-77:
(b) the percentage of earnings on the high freight vielding commodities to
the total revenue earning traffic ranges between 15.99 in 1971-72 to 13.95
in 1975-76. Thus a very small percentage of high rated/profit earning
traffic of the railways fatches a comparatively much larger share of the
earnings and thereby makes an important contribution to the Railway re-
venues. This clearly highlights the need for careful planning and market-
ing strategy devclopment for attracting more high rated traffic which in
fact is the only hope for the survival and growth of the Indian Railways
in case thev do not want to become a liability on the Public Fxchequer.

1.70. The Committee were surprised to learn that the marked deterio-
ration in the loading of high profit vielding traff'= over the vears on different
Railways was inter alia attributable to the restrictions imposed on booking
of traffic on account of operational difficulties and inadequate supply of
cnpty wagons particularly covered wagons. It is a little ironical that on
the one hand the Railways are making all-out efforts to retrieve the lost
traffic and to secure additional traftic on the other hand thev do not pay
sufficieat attention to ensurc that the high rated traffic was exempt from nor-
mal operational restrictions and demand for covered wagons for loading
siach commodities is fully met.  This indicated that there is no coordination
at a fai-ly high level in the organisation between operating commercial and
marketing activities of the Railwavs. This situation needs to be remedied in
the interest of atfracting more high profit yielding traffic.

1.71. According to the findings of the Indian Institutc of Management,
Ahmedabad, which had studied the functioning of the Marketing and Sales
Organisation on the Western Railway, the failure of Railways fo  attract
enough of the high rated traffic in competition with truck transport can be
traced to poor planning. enforcement of sn unrealistic priority system  faul-
ty pricing policies, lack of an effective selling and servicing organisation,
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ineffective information system, an overall poor image of the Railways as a
dependable mode of transport with customer interest as the ‘heart’ of the
system and relegated status assigned to commercial wing of the organisa-
tion. The Institute’s study has pointed out that only a small part of the
high rated traffic (hardly 2.5 per cent) moved through special services like
containers, QTS and the rest of it moved through ordinary system. These
observations are of far reaching importance and the Committee would be
interested to know what concrete action has been taken by the Railwavs
in pursuance thereof.

1.72. The Committee note that in order to retrive the lost traffic in
high rated commodities and to secure additional trafic,  Railway Board
proposes to take a number of steps. But those appear to be nothing new
in those steps and the Committee are therefore doubtiul whether those
would serve the objective in view. The Committee feel that Railways should
in consultation with their marketing experts review the operational aspects
so that increasingly more high profit vielding traffic is attracted to  the
Railways.

Tea
Audit Paragraph

1.73. The total production of tea and the quantitics moved by rail
were as under: T

Year Prodacton Movement Percentage
iakh e orail of column
tonn. Tt

i N 4
1971-72 . . . . . . . . 400 280 63
1972-73 . . . . . . . . £ gy 42
197374 - . . . . 4/ £ on 42
1974-75 . . . . . . . . FRR o i
19715-16 . . . . . . . . 437 IERTH 24

1.74. The major portion of traffic in tea originates on North-east Fron-
tier Railway as Assam and North Bengal regions are the major tea produ-
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cers.  Traffic booked from various stations of this Railway is indicated
below:

Year Production Originating Percentage of
trafic  column gtog
(lakh tonnes)

- - 5 3 :
196869 . . e e . . . . . 3-03 1-85 61-0
1969-70 . . . . . . . . . 2-99 1°92 64'3
gy0-71 . . . . . . . . . 3°19 1-65 517
1971-72 . . . . . . . . . 331 2°06 62-2
1972-73 . . . . . . . . . 351 1*30 370
1973-7¢ - . . . . . . . . 368 1-36 370
1974-75 . . . . . . . . . 3-83 1-46 38:0
1975-76 . . . . . . . . . 4'04 065 1600

1.75. Tea meant for export used to be moved from stations on Nor:h-
east Frontier Railway to Kandla Port by all-metre-gauge specials. As a
result of normalisation of conditions of working at Calcutta Port, tea tra-
fic to Kandla has been reduced substantially with corresponding increase
in traffic to Calcutta. Conscquently, the lead became shorier, but due 0
transhipment involved in the movement by rail at New Bongaigaon and
construction of road bridge across the Ganga at Farakka, traffic was diverted
to road.

The Ruilway Board has stated (February 1977) that station to station
rates with suitable freight reduction have been introduced to combat the
diversion to road and in order to minimise detention at transhipment points
this traffic is moved in block-rake. These are long term measures and
their effect would be known after the trade is convinced of the better faci-
lities offered.

[Sub-paras 8.10 to 8.12 of Paragraph 8 of the Report of C.&A.G. of India
for the year 1975-76, Union Government (Railways)]

1.76. It is seen from the Audit Paragraph that the percentage of the
movement of tea traffic by rail to the total production of tea had come
down from 65 in 1971-72 to just 26 in 1975-76. In the case of North-
east Frontier Railway where a mujor portion of the total tea traffic origi-
nates, the drop in the percentag: of rail movement is even more pronoun-
ced. In 1971-72, 62.2 per cent of the total production was being movcd
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by rail. This figure has come down to 16 in 1975-76. The Committee
desired to know what efforts had been made by the Marketing and Sales
‘Organisation 10 retain the tea traffic at the level obtained in earlier years.
The Ministry of Railways have, in a note, explained:

“Tea is an originating traffic mainly on North-east Frontier Railway
and to some extent on the Southern Railway. On the cthier
Railways, this traffic is moved from various depots. The
various steps taken by Northeast Frontier and Southern
Railways to improve loading of tea traffic are enumerated
below:

N.F. Railway

The main market for the tea produced in the areas. served by N. F.
Railway is Calcutta. The pattern of movement by rail from
stations on N. F. Railway to Calcutta underwent a complete
change with the commissioning of the Farakka barrage in
December, 1971, because it provided a direct road link with
Assam and Calcutta.  The extent of movement by rail in
1971-72 from N. F. Railway was 2.06 lakh tonnes against the
total production ot 3.31 lakh tonnes. During 1970-71, the
share of rail movement was 51.6 per cent which may be takcn
as normal prior to opening of the Farakka barrage. The
high-level of movement during 1971-72 was due to large scale
requisition of trucks by the Military authorities from October
1971 to January 1972 during the Indo-Pak War of 1971. It
was also, to some extent, due to large scale floods and road
breaches.

After the commissioning of the Farakka barrage in December 1971
and the rapid improvement in the road-serving region as also
the induction of a large number of trucks, the movement by
rail has gradually been coming down over the years because
of the quicker door to door service as against rail. which neces-
sitates transhipment from MG to BG, involving unavoidable
operational dclays and additional handling at the transhipment

point.

The following steps have been taken to capture the traffic by ensur-
ing better service to the Tea industry:—

(i) Introduction of station to station rates with suitable freight
reduction.
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(i) Organising movement in block rakes both on MG and BG
and deputing Inspectors on trains to minimise detentions en-
route including transhipment points,

(iii) Introduction of Freight Forwarders Scheme for Tea f{rom
Upper Assam, Gauhati, New Jalpaiguri to Calcutta area.

(iv) Running of Tea Specials to MG destinations.
In addition to providing door to door service, it has almost comp-
letely eliminated claims on Tea.

Southern Railway

Traditionally the Tea on Southern Railway moves almost exclu-
sively by road, the Railways® share being only 3.3 per cent
of the total production in 1972-73. The movement by rail
was limited to the export traffic which moved from stations on
Nilgris to Cochin Harbour terminus. Due, however. to the
extreme snortage of coal in 1972, train services had 10 be
cancelled between Mettupalayam and Ootacamund, with the
result that the movement pattern changed to road and the rail-
ways” share came down to barelv 1.7 per cent in 1975-76.

Concessional rates were introduced in November 1975 and with
sustained personal comtacts with the planters the movement by
rail has gonc up trom 141.4 tonnes during the period Novem-
ber, 1975—March 1976 to 29823 tonnes during the period
April 1976—March 1977.7

1.77. The Committee asked whether the measures taken to retricve
the tea traffic hud wiclded anmy favourable results. The Committee lso
desired that the achievements in this direction might be quantified. In a
note, the Ministry of Railways have stated:

“Yes, measures 1aken to retrieve tea traffic have vielded favourable
results which are ouantified below:

The loading of tea on N. F. Railway in 1976-77 was 68.545
ionnes as againcg 65,106 tonnes in 1975-76.

To capture tea traffic. a Freight Forwarder Scheme in tea has
been intreduced between Tinsukia Goods and Howrah with
effect from 23rd June, 1977. The response to the scheme is
encouraging. 159 wagons have been under this scheme
upto 15th August 1977. As a result of this scheme the
loading of tea from Tinsukia Division to Calcu'ta area in-
creased from 212 waeons (from April—August ‘76) tn
366 wagons (from April -Aaeust’77),  Durine Augusy *77,
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262 wagons were loaded for Kandla in 4 specials against
only 13 wagons in August‘76. Loading of tea to Coimba-
tore, Kanhan, and Agra (Idgah) is also picking up.”

1.78. The Committee note that in 1971-72 a major  portion of tea
(which is onc of the few selected commodities on which the Marketing and
Sales Organisation keeps a watch) produced in the country moved by rail.
However, over the vears the percentage of the tea traflic moved by ril to
the total production of tea had gradually come down from 65 in 1971-72 to
26 in 1975-76. Further, on the Northeast Frontier Railway where a major
portion of the tea traffic orginates, the drop in the percentage of rail move-
ment is even more pronounced. This figure had come down to 16 in 1975-
76 against the figures of 64 and 62 reached respectively in 1969-70 and
1971-72. Explaining the reasons for the drop in the percentage of rail
movement of tea it has been stated that the pattern of movement by rail
from stations on the Northeast Frontier Railway to Calcutta underwent a
complete change with the commissioning of the Farakka barrage in Decem-
ber 1971, hecause it provided a direct road link with Assam and Calcutta.

1.79. Although some steps have heen initiated by the Railways to
capture the tea traffic by ensuring better service to the industry. these. in
the opinion of the Committee, are not enough. They desire that the change
in the pattern of tea traffic following the construction of the Farakka Bar-
rage be considered as a challenge which has to be effectively met in the
interest of Railway revenues. Both short term and long term measures will
have to be contrived fo recapture this vital traffic. The Committee have been
informed that the Railway Board have inter alia taken the following steps—

(i) The Freight Forwarder Schemes from the tea producing centres
to the stations of destination such as Howrah have been intro-
duced.

(ii) Stafion to station rates with suitable freight reduction have been
introduced to attract more traffic to the Railways.

(iii) Personal contacts with the planters are being infensified with a
view to popularise the new schemes being introduced for the
quick transportation of tea by rail.

The Commitice will watch with interest the results achieved in this
field.

Ruhber Tyres and Tubes
Audit Paragraph.

1.80. Fastern Railway serves two major rubber tyres and tubces indus-
trics. Besides, there are several other small units served by -his Railauv,
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There has been fluctuation in the traffic handled on this Railway as
indicated below:

Year Originating
tralfic

(thousand

tonnes)

1969-70 . . . . . 33" 44
1970-71 . . . . . 2562
1971-72 . . . . 26° 17
1972-73 . . . . . 20° 51
197374 <« . . 3481
1974-75 - . . . . 23°73
1975-76 . . . . . 25° 41

The Railway Board stated (February 1977) that this region passed
through worst of the time during 1970-71 to 1973-74; the forces of law
and order were on the retreat. bundhs, go-siow, ctc.,, were the order of
the day. The capital was shy. the productivity low and the industries were
languishing. The Railways’ operation in the castern sector was also adver-
scly affected by the factors bevond the control of the Railway.

1.81, The Eastern Railway Administration promised 10 one of the
tyre industries as eatfly as March 1969 to supply adequatc empties free
from defects, to curtail transit time and avoid delays in issuing railway
receipts, etc. A review of the position indicated that rejection of emptics
due to their being unfit for loading was generally on the high side, ranging
between 15.35 per cent and 41.5 per cent during the period 1969-70 to
1972-73 as against 18.76 per cent during 1968-69. Against 1,654 wagons
supplied during 1975-76, thc number of wagons rejected as unfit was 257
or about 15.5 per cent. The wagons booked from the Siding of rubber
tyre industry in Sealdah arca were taking 20 to 25 days to reach Bombay.
These wagons were 1equircd to be attached regularly to super express
goods trains at Howrah and Shalimar but they were invariably hauled by
ordinary goods trains.

[Sub-paras 8.13 and 8.14 of Paragraph 8 of the Report of C.&A.G. of
Tndiy for ths year 1975-76. Union Government (Railways) ]

1.82. The Audit para indicates that the originating traffic in Rubber
tyres and tubes during the year 1973-74 reached the figure of 34.81 thous-
and tonnes but in the next two years recorded appreciable falls. Tt slumped
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.down to 25.41 thousand” tonnes in 1975-76. It is’ 4lso seen from
the Audit Paragraphs that despile an assurance given in 1969 by the Eas-
tern Railway Administration to one of the tyre industries that adequate
empties free from defects would be made available, the rejection of empties
due to their being@ unfit for loading was, generally on the high side. Ask-
ed _about the reasons for this, the Minpigtry of Railways in a note, have
stated: o
It is clarified that assurance given in March 1969 was kept up by

supplying more empties than indented so that even after rejec-

tion of some wagons as unfit, the demand was met in full.
This can be ‘%éen from the followmg statcmem

[N U VU O e . —

‘\u of No. of
Year wagons wagaons
indented  loaded

e S5 VOO UG OO N -

1969-70 . . . . . . . . 2878 2848
1977-71 . . . . . . . . 2045 2045
1971-72 . . . . . . . . 1857 1857
1972-73 . . . . . . . 1327 1327
1972-74 . . . . . . . . 1287 1387_
107475 . . . e e . 1430 1430
1975-76 . . . . Lo Py . . 1704 1704
|q76 77 . . . . o R . 2187 2187

1.83. From the statistics given in the above .table it could be infer-
Ted that the total demand for wagons had been ‘met by the Railway Ad-
ministration in full and that there was no sick wagon. In this connection
‘the Member, Traffic, stated:

“] am not suggesting that we Iook case to ensure that the total
number of wagons supplied .was sufficiently in excess of the
- indent, so that we may meet the demand in full.”

~

1.84. Asked about the percentage of sick wagons during the vears
1971-72 to 1976-77, the witness furnished the following figures yearwise:

1971-72 . . . . . . . . . . 2B-61°,
1972-73 . . . . . . . . . . 41°,

- 1973-74 . . . . . . . . . 6°;, -
197475 . . . ) . . , . . 705
197%-76 . . . . . . . . . 170
197677 . - s . . . . . . . 1482, <

804 LS—4
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1.85. The Committee desired to know what was the number of wagons
actually supplied during 1976-77, the number of wagons rejected as unfit
and the percentage of rejected to the total number of wagons supplied
during the year. The Ministry of Railways have stated:

“The number of wagons supplied during 1976-77 was 2649 and the
number rejected was 386, The percentage of rejected wagons
to the total number of wagons supplied was 14.5 per cent.
However, the demand for wagons during the year was met in
full despite rejection of some wagons.”

1.86. Asked whether it was a fact that sometimes wagons were met
sick but they were made sick for obvious reasons, the Chairman, Railway
Board stated:

“Whenever such cases come to our notice, we send Vigilance Orga-
nisation to check it up whether there is any malpractice. In
case of malpractice we take necessary action.”

1.87. The Committee note that the originating traffc in Rubber
tyres and tubes on the Eastern Railway had reached the figure of 34.81
thousand tonpes in 1973-74. But this figure sluomped down to 25.41
thousand tonnes in 1975-76. Ailthough the ressons for the variation im
the originating traffic have been attributed to several factors which adver-
sely affected the Eastern Railway’s operation, the Committee note that there
were certain other avoidable factors which had an impact on the fluctus-
tioms in the originating traffic of Rubber tyres and tubes. These included
inadequate supply of empties free frcan defects, longer transit time and
delays in issue of Railway receipts. The Committee see no reason why
these largely controllable factors were allowed to bave an adverse effect
on the originating traffic of tyres and tubes. The Railway Board should
work out a plan to ensure that (i) the empties supplied are free from defects,
(ii) the tramsit time of the wagons booked from the sidings of the rubber
tyre industry in Sealdah area for Bombay is reduced to the minimum and
(iii) there is no avoidable delay in issue of railway receipts. The Ccm-
mittee would like to be apprised of the action taken in this behalf.

Carpet
Audit Paragraph.

1.88. Woollen carpets are manufactured in and around Bhadohi in Uttar
Pradesh. The traffic which is mainly for export is booked from Bhadohi
station of Northern Railway to Bombay and Howrah from where it is
shipped. In these cases the transit time is of utmost importance as the
carpets are generally offered for carriage by rail 10 to 15 days in advance
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of the date of sailing. According to Railways’ own assessment the traffic
carried by rail during 1971-72 to 1974-75 were:

Movement:
Year by rail (lakhs of
(thousand rupees)
quintals)
W71-72 . . . . . . . . 16- 11 1-95
1972-73 . . . . . . . . 46- €6 48
1973-74 - . . . . . . . 28- 66 330
1974-75 - . . . . . . . 13- 67 1-95
1975-76 . . . . . . . . 1169 1- 60

1.89. The decline in traffic was attributed by the Marketing and Sales
Superintendent, Northern Railway, to transit delay and consequent diver-
sion of traffic to road. With a view to cutting down transit delays, the
Northern Railway Adininistration decided in 1971-72 to attach wagons
loaded with this traffic to passenger trains. In consequence the traffic
increased during 1972-73. However, in April 1973, due to ‘operational
reasons’ the Administration reverted to the old system of despatching
wagons by work trains upto Mughalsarai. The running of the trains was
extremely irregular and involved a transit time of 6.45 hours (for a dis-
tance of 45 kms.). This step resulted in decline of traffic as indicated
in the table above.

The Railway Board sta:cd (February 1977) that the earlier system of
carrying this traffic by passenger train had to be given up as this was
operationally not feasible. Further, the production of raw wool in Rajas-
than dropped during the vears 1973-74 and 1974-75 and this affected the
manufacture of carpets at Bhadohi. It further stated that the Railways
evolved other movement patterns to ensure expeditious clearance of  this
traffic to ports; the transit delavs had been cut down and the carpet traffic
in wagon loads was moving expeditiously.

[Sub-paras 8.15 and 8.16 of paragraph 8 of the Report of C.&A.G. of
India for the vear 1975-76, Union Government Railways) ]

1.90. Explaining the reasons for the decline in the carpet traffic mov-
ing from Bhadohi, the Railway Board have stated that the Railways had
evolved other movement patterns to ensure expeditious clearance of this
traffic to ports and that the transit delays had been cut down and the car-
pet traffic in wagon-loads was moving expeditiously. The Committee
desired to know what was the “other movement patterns” evolved by the
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Railways to ensure expeditiously clearance of carpet traffic to ports and
whether there had been an improvement in the loadings of carpets from

Bhadohi as a result of such steps taken by the Railways. In a note, it
has been stated:

“For the expeditious clearance of carpet traffic from Bhadohi,
various experiments were tried in the past. One of these was
to attach Q.T.S. wagons Ex. Bhadohi by 2 VL Varanasi—
Lucknow passenger. On arrival at Varanasi, the wagons
were transferred from the coaching yard to the goods yard
from where these were attached to a through goods train, for
onwards despatch to Mughalsarai to connect the Super Ex-
press goods to Howrah. However, due to the late running of
this passenger train, the wagons reached Mughalsarai lute
missing the connection with the Super Express. Hence it was
decided to despatch wagons by L4 goods train. The opera-
tions of L4 Down goods at Bhadohi were streamlined in such
a way that its lie over at Bhadohi was cut down from 6 hours
55 mts. to 3 hours and the transit time is reduced by 12 hrs.
This has resulted in jmprovement in the loading of carpets
from Bhadohi from 11.69 thousand aquintals in 1975-76 to
16.12 thousand quintals in 1976-77 with the corresponding in-
crease in carnings from Rs. 1.60 lakhs to Rs. 2.82 lakhs.”

1.91. While pointing out that the loadings of carpets achieved during
1975-76 and 1976-77 were much less as compared to the figures of 1972-
73 and 1973-74, the Committee asked what further measures were propos-
ed to be taken to recapture the traffic. The Ministry of Railways have in
a note, stated:

“The traffic in carpeis cx. Bhadohi was mainly export-oriented
through Calcutta Port. This had been progressively coming
down with increasing competition from Pakistan and lIran in
the World markets. Despite all-out eflorts by personalised
contacts, it has not been possible to recapture this traffic mere-
ly because their main requirements is expeditious guaranteed
movement 5o as 1o connect ships at short notice. The railways
cannot compete with the road hauliers in this respect because
the transit time by road is barcly one day from Bhadohi.
whereas by rail the movement has necessarily to be circuitous
necessitating unavoidable delays enroute 35 Bhadohi is located
on a Branch line.”

1.92. The Committee are unhappy to find that the Raillway Adminks-
tration has slmost given up in despair the efforts belng made by them for
recapturing the trafic in carpets ex-Dhadohi mainly because of the Rall-
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way's inability to reduce transit delays and thereby be able to compete with
the road hauliers. It is noted that the Railway Administration has been
experimenting with different alternatives to regain the lost traffic and have
had some limited success also. The Committee are, however, not impres-
sed by the argumeat that the earlier system of carrying this traffic by
passenger train had to be given up as this was operationally not feasible.
They are of the opinion that the movement of the high rated traffic which
is sine qua non for augmentation of Railway earnings should, as far as
possible, be exempt from the' operational restrictions, The Committee
trust that more concerted efforts would be made to devise means for provid-

ing a more customer-oriented service for the tramsportation of the carpet
traffc.

Raw Wool
Audit Paragraph.

1.93. The raw material for woollen carpets is obtained by the manu-
facturers of Bhadohi from a woollen mill at Bhagat-ki-kothi (Rajasthan).
The Northern Railway Administration introduced a scheme of “‘guarantced
clearance of small traffic” in September 1969 according to which this
guaranteed traffic was required to be cleared by quick transit service. As
the delays in transit could not be curtailed and traffic started diverting to
road, the Railwav Administration decided in Mav 1972 to despatch such
consignments viag Ratiangath, Delhi Sarai Rohilla, Kanpur and Janghai.
Even then transit delavs werc not curtailed and almost the entire traffic
had been lost to the Railways as indicated below:

Year Production Despatch Percerntace
f Quirtal b rail of rolvon
fquintals: 2 te o
' 3 1
197374 s S S g 39
17474 6y 2.460 17
1974,-360 $.712 232 5

The carnings trom this traffic in 1969-70 was Rs. 95,323 and in 1975-
76 it dropped to Rs. 7,170.

It has been stated by the Railway Board (February 1977) that this
diversion has been due to trade’s interest in speedier transit to the consum-
ing centres than what is possible by rail.
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1.94. The Audit Paragraph points out that the diversion of the trafiic
of raw wool had been due to trade interest in speedier tramsit to the con-
suming centres than what was possible by rail. Asked why could not
Railways curtail the delays in transit and ensure speedier traffic with a
view to retaining this high freight yielding traffic, the Member Traffic stat-
ed during cvidence: “It is just not possible.”

Explaining the position subsequently, the Ministry of Railways have,
in a note, stated:

“Raw wool moves from Bhagat-Ki-Kothi, a station on the metre
gauge on Jodhpur Division to Bhadohi a station on broad
gauge of Alluhubaa Division of Northern Railway. Attempts
were made {rom time to time to reduce the transit time, but
it has not been possible for the Railways to compete with road
transport,

There are two routes from Bhagat-Ki-Kothi to Bhadohi. One is
via Delhi Sarai Rohilla and the other is via Agra-East-Bank.
Via Delhi Sarai Rohilla wagons encounter the metre gauge
marshelling vards at Ratangarh and Rewari, then the tranship-
ment point at Delhi Sarai Rohilla and thereafter the marshalling
yards at Tughlakabad and Juhi (Kanpur). Via the Agra East
Bank route, the wagons encounter the MG marshalling yards
at Marwar, and Phulera, thereafter the transhipment point at
Agra East Bank and then two broad gauge marshalling yards
at Tundla and Juhi. Whenever a wagon passes through a
marshalling yard or is required to be transhipped at a break of
gauge transhipment point, it necessarilv suffers detention of
at least 1 to 2 days. Hence, it is not possible to compete with
the Road tranport in transit time because by road it takes only
about 5 days.”

1.95. The Committee note that in 1973-74, about 49 per cent of the
total production of wool produced in Rajasthan was moving by rail towards
Bhadohi for manufacture of woollen carpets, This traffic has continuously
gone down with the result that in 1975-76 only 5 per cent of the total traffic
moved by rail as against 4 per cent in 1973-74. The reasons for this steep
fall in the wool traffic from 49 per cent in 1973-74 to § per cent in 1975-76
need to be carefully analysed with a view fo taking necessary remedial
measures. In this conpection, it has been pleaded that the rail routes
from Bagat-Ki-Kothi (the point of origin) to Bhadohi (destination), encoun-
ter some franshipment points en route and hence the wagons suffer
defention of at least 1 to 2 days. The Commitiee would like the Railways
to examine whether the wool wagons cannot be cleared at the transhipment
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points on a priority basis so that their transit time is reduced. Other
effective measures are also needed for retrieval of the lost traffic in wool.

Cotton raw (pressed and unpressed)

Audit Paragraph ' o
1.96. The production of cotton raw (pressed and unpressed) and the
quantities moved by rail during 1969-70 to 1975-76 were as under:

Year Chotton raw Prodaction Cotton Percentage
(million  (million pressed  of column
bales) tonnesf) and un- 403
pressed
Movement
by rail
(million
. tonnes)

1 2 3 4 5
1969-70 . . . . . . 557 0° 947 0 443 46-8
1970-71 . . . . . . 476 0-8Bog o-376 465
1971-72 . . . . . . 5:9s 1182 0° 443 37°5
1972-73 . . . . . . 5 74 0-976 0-407 417
1973-74 . . . . . . 6 31 1- 073 0447 417
1974-75 . . . . . . 7 08 1-204 o 340 28-3
1975-76 . . . . . . N.A. N.A, 0-332 N.A.

The major portion of this traffic originates from Northern Railway,
followed by Western and Central Railways. On Northern Railway the
tratfic had been increasing from year to year since 1972-73 and rose from
0.099 million tonne in 1971-72 to 0.16 million tonne in 1975-76.

The loading on Western Railway declined from 0.16 million tonne
in 1971-72 to 0.044 million tonne in 1975-76. The production in the

areas served by Western Railway in Gujarat and the loading figures are
given below:—

Production Loading Percentage
Year e ——— {(million of column
(bales)  tonnesf) (tonnes}: 4to 3:
F B 2 3 5 6
1971-72 . . . . . . 29,358,765 0503 0163 32 4
1972-73 . . . . . . 18,32,249 0- 311 o 163 52 4
1973-74 . . . . . . 19.98,704 0° 341 0 118 346
197475 . . . .. 1740473 0-296  o0-097 32-8
1975-76 . . . . . . 17,20,291 0- 292 0" Oy 151

£Conversion based on 1 bale.176 kgy.
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. On Central Railway the traffic declined from 0.07 million tonne in
1971-72 to Q.062 million tonne in 1974-75.  The Central Railway Admins-
tration became aware in April 1974 that a textile mill in Kerala was
receiving ten thousand bales of full-pressed cotton every year from Bombay
by road. Further, it was known (April 1975) that certain mills in
Coimbatore were receiving six to seven lakh bales of fully pressed cotton
every year from Maharasshtra, Madhya Pradesh and Gujarat Mostly by
road because of quicker transport and door to door delivery, though road
transport was costlier than rail transport.

[Sub-para 8.18 of Paragraph 8 of the Report of the C.&A.G. of India
for the year 1975-76, Union Government (Railways)]}

1.97. It is seen from the Audit Paragraph that the rail movement of
cotton bales on Western Railway declined from 52.4 per cent of the
production of cotton in 1972-73 to 15.1 per cent of the production of
cotton. The Committee enquired whether the reasons for the sharp decline
in rail movement hrad been analysed and if so. what was the position during
1976-77. The Ministry of Railways have, in a note, stated:

“The Railway Board have analysed the reasons for the sharp dec-
line in rail movement of cotton bales on Western Railway.

The main reasons are given below:—
(i) Production of cotton had dropped;

(ii) There being a ceiling limit on the holding of cotton bales
by mills, movement of cotton bales had come down:

(iii) Because of wide fluctuations in the price of cotton and credit
squeeze. road tramsporters were preferred by consignors;

(iv) Bulk of cotton is produced within a radius of 300 kms from
Ahmedabad, the largest cotton consuming centre of India.
and naturally it moves to Ahmedabad by road from the area.

However, marketing effort has improved the railways’' share. The
percentage of rail movement has doubled to 31. 6 per cent as
compared to 15.1 per cent 1975-76.”

1.98. It has been stated that the marketing cfforts have improved
the Railways’ share of movement of cotton (pressed and unpressed) on the
Western Railway and the percentage of rail movement had doubled to 31.6
per cent during 1976-77 as compared to 15.1 per cent during 1975-76.
The Committee pointed out that during the years 1971-72 to 1974-7§
the percentage of rail movement ranged between 32.4 and 52.4 and asked
what measures were being taken by the Marketing and Sales Organisation

to recapture the lost traffic. The Ministry of Railways have, in a notc,
stated: ' “
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“The following measures are being taken by the Marketing and

Sales Organisation of Western Railway to recapture cotton
traffic:—

(i) Aggressive canvassing through personalised approach and by

holding meetings with cotton trade well before commence-
ment of the cotton season,

(ii) Setting up of special cotton Information Centres at important

cotton booking stations to render necessary assistance to the
trade.

(iii) Arrangements at certain transhipment points for quick tran-
shipment.

(iv) Kceping necessary stock ready at the originating stations in
anticipation of traffic.

(iv) Adjustments in the Metre Gauge and Narrow Gauge weighi
conditions to ensure that the contents of 2MG/3NG wagons
could be transhipped in one Broad Gauge wagon.

(vi) A close watch on the day to day traffic offering and its clear-
ance by prompt supply of wagons.

(vii) Quoting of special station-to-station reduced rates for cotton
between selected stations.”

1.99. Explaining the reasons for sharp decline in rail movement of
cotton bales in Western Railway, it has been stated that there has been a
ceiling limit on the holding of cotton bales by mills, wide fluctuation in
price of cotton and credit squeeze. It has also been stated that road
transporters were preferred by the consignors. In this context the Com-
mittee desired to know (a) whether these factors had undergone a change
during 1976-77; and (b) how did the Railway explain the decline in the

loading during 1975-76 when the production was higher than in 1976-77.
The Ministry of Railwavs have stated:

*(a) Even though the factors mentioned in the question had not
undergone any material change during 1976-77, special steps
had a salutary effect in getting more traffic. Besides during
1976-77 there was substantial imported traffic of Egyptian
cotton via Bhavanagar Port, which was captured by Marketing
& Sales Organisation by personal contacts with the State
Trading Corporation authorities. A number of other factors
responsible for steep drop in 1975-76 as enumerated under
para (b) below were also absent during 1976-77.
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(b) The reasons for decline in loading during 1975-76 when
the production was higher than that in  1976-77 are given
below:—

(i) wash-out of bridge between Safala and Vaitarna on B. G.
main lineg in 1975-76:

(ii) cyclonic storm accompanied by heavy rains in Saurashtra
area, which completely disrupted rail communication on
Rajkot and Bhavanagar Divisions, serving the cotton pro-
ducing areas of Saurashtra;

(iii) Widespread breaches on Ajmer Division, Mehsana area of
Rajkot Division and  Ahmedabad—Dhanduka section of
Bhavanagar Division in September due to heavy rains;

(iv) agitations in the context of the State Assembly elections in
Gujarat during 1975;

(v) quality of cotton grown in Gujarat was badly affected due
to unfavourable monsoon conditions and shortage of pesti-
cides. Impact of bad quality cotton was felt on market pri~

) ces and market demand for cotton;

) (vi) declaration of National Emergency in June, 1975 followed
by credit curbs. disclosure of hidden income and severe im-
pact on the industrial and commercial activities.”

1.100. The Committce enquired what action was taken by the Cen-
tral Railway Administration to capture the traffic of full pressed cotton
and what was the result thereof. The Committee also wanted to know the
role of the Marketing and Sales Organisation in retaining this traffic on
Central Railway, the Ministry of Railways have stated:

“The following action has been taken by Central Railway to cap-
ture cotton traffic:— '

(i) Marketing inspectors on Nagpur and Bhusaval Divisions of
the Railway are keeping a special watch on this traffic. These
Inspectors meet the trade and important consignees like the

N Mabharashtra State Cooperative Marketing Federation, which
is the .gency for  procurement of cotton in Maharashtra
State.

(ii) Special station-to-station rates to stations in Bombay and
Ahmedabad arcas have been quoted.

(iii) Cotton wagons are cleared by special trains like the “Cotton
King”.

(iv) At the headquarters level, liaison is maintained with the
Maharashtry State Cooperative Marketing Federation, the
National Textile Corporation and Cotton  Corporation of
India. e

(v) Special watch is kept on the movement of cotton wagons.
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Inspite of poor crop in 1976-77 to the extent of 50 per cent in some

of the cotton growing areas, the movement in 1976-77 was of the order

of 54000 tonnes as against 46000 tonnes in 1974-75. The monopoly pro-

" curement scheme in Maharashtra has been suspended this year. The pros-

pects of offering of cotton traffic for movement by rail when the season
starts in November are expectea to be encouraging.”

1.101. The figures regarding production of cotton raw (pressed and
unpressed) and the quantities moved by rail during 1969-70 to 1975-76,
as given in the Audit Paragraph, clearly reveal that the Railways are gene-
rally losing ground to the road transport. Whereas the cotton traffic handled
by the Northern Railway showed an increase over the years, the traffic ori-
ginating in Western and Central Railways indicated a marked tendency to-
wards decrease. The loading on the Western Railway declined from 52 per
cent of the total production in 1972-73 to only 15 per cent in 1975-76.
Similarly, the traffic declined on the Central Railway over the years. One
of the factors responsible for decline in loading of cotton bales in the West-
ern Railway has been stated to be, the declaration of National Emergency
in June, 1975 followed by credit curbs, disclosure of hidden income and its
consequent impact on the commercial and industrial activities. The Commit-
tee are unable to appreciate this explanation because during the same period
on the Northern Railway, there was increase. The Committee feel that this
sharp decline in the loading figures should have led the Railways to make a
systematic analysis of the reasons for the decline and the remedial steps
necessary to be taken. R

1.102. The Committee were surprised to leam that even though the
road transport was costlier than rail transport, six to seven lakhs bales of
fully pressed cotton were moving every vyear from Maharashtra, Madhya
Pradesh and Gujarat to certain mills in Coimbatore mostly by roads because
of the quicker transport and door to door delivery. Some steps are stated
to have been taken to capture this traffic but they appear to be the routine
steps such as keeping a special waich, quoting of special station to station
rates, ligison with the concerned organisations/undertakings. The Com-
mittee are not satisfied with what the Railway Board have done. They
would like to know whether the Railway Board had carried out any in-
depth study to find out the precise reasons for the fall in the quantum of
cotton traffic carried by the Railways. The Committee feel that such a
study is essential for taking remedial steps for recapturing the traffic and for
increasing the share of Railways in this traffic.

Tobacco
Audit Paragraph

1.103.  On Southern Railway. tobacco tendered for despatch by rail
are moved to various destinations. The quantities booked along with
-
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corresponding quantities produced are given below for the years 1971-72
to 1975-76:—

Year Tobacer  Tobacce Percentage
produced  booked column 3
(tonnes} by rail 1o 2
(tonnes)

1 - 2 8 4
1971 72 . . . . . . . 35000 SR 2 7
1372-73 . . . . . . . . 22.000 1014 R
1973-74 - - . . . - . . Fe N 530 125
1974-75 . . . . . - . . 52,800 241 o947
197576 . . . . . . . . NA. R N.A.

Of the total quantity of tobacco produced in the area served by the
Southern Railway, only a small percentage is moved by the Railway.

1.104. On South Central Railway, the Railway’s share of traffic of
Flue-cured Virginia tobacco, which is exported, was maintained, even
though production had come down. The production figures and the quan-
tity transported by rail were as follows:

Year Prochuctier Kml  Percrntage
movement of celumn
{lakhe tonnes i'eg
1 2 q 4
19°374 - - yosk ¢ 34 s
1074-55 . . . . . . oo, oo 3t g
tre. k. , . , R . . ~-$if (AR T e

[Sub-paras 8.19 and 8.20 of paragraph 8 of the Report of the C.&A G.
of India for the year 1975-76, Union Government (Railways)]
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1.105. The Committee find that of the total quantity of tobacco
produced in the area served by the Southern Railway only a small percen-
age was being moved by the Railway. In 1972-73. 4.6 per cent of the
tobacco produced in the area was transported by rail. This figure had
come down to just 0.47 per cent in 1974-75. In the case of South Central
Railway, however, the Railways’ share of traffic of Fluecured Virginia
Tobacco has been maintained over the years. The Committee would like
the Southern Railway to find out the reasons for the diversion of the tobac-
co traffic to the roads and to take such rembedial measures as may be
considered necessary to retrieve the lost traffc.

Gunny bags
Audit Paragraph

1.106. Gunny bags are an item of high rated traffic. Due to restric-
tions on booking of traffic and other dificultics on Eastern Railway, the
Gorakhpur Unit of Fertiiser Corporation of India had been getting its
requirements of gunny bags from Calcutta mostly by road. During 1974
as against 33.6 lakh bags moved by road. only 3.3 lakh bags moved by rail.

The Railway Board stated (February, 1977) tha: the Fertiliser Cor-
poration of India was contacted and assured of better service and that it
had advised its dealers in July, 1975 to make despatches only by rail. The

despatches from Howrah had increased markedly in 1975-76 over 1974-
75.

[Sub-para 8.21 of Paragraph 8 of the Report of C.&A.G. of India
for the vear 1975-76, Union Government (Railways)].

1.107. The Committee note that as a result of the measures taken by the
Railways such as contacting the Fertiliser Corporation of India and assuring
them of better service, the rail movement of gunany bags had picked up. This
goes to demonstrate that with proper care the Railways caa influence the
customers and attract more traffic to the Railways. The Committee desire
that this should be followed up.

Freieht forwarder scheme
Audiy Paragraph

1.108. Under this scheme, introduced in 1969, approved freight for-
warders collect and deliver consignments from to the godown of the indi-
vidual traders at the forwarding and destination stations in “smalls™ and
offer them for transportation by rail between specified terminals in wagon
Yoads. Such traffic is generally carried in conventional wagons on con-
tainers by nominated quick transit service or express and super express
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goods trains. The number of pairs of points between which the freight
forwarder scheme was available during 1971-72 to 1975-76 and the num-
ber of wagons loaded and freight earned are mentioned in the table below:

Number of Number of Freight
pairs of wagons carned

Year points loaded under the
having the under the scheme
scheme. scheme.  (lakhs of
rupees)

! 2 3 4
1971-72 15 {4539 124
1972-73 -3 18.964 243.
197374 54 f15.414 398
1974-75 . . . 67 {12872 B 387
1973-76 67 f12.491 48

There had been a drop in the loading of wagons on all Railways during
1974-75 and 1975-76 mainly due to (a) imposition of restrictions in book-
ing, (b) stiff road competition and (c) steep increase in lump sum freight
charges fixed for the freight forwarder due to revision in tariffs with effect
from 15th September, 1974.

1.109. In the case of two Railways the points noticed are mentioped

below:—

The North Eastern Railway Administration sanctioned the scheme

in August, 1972 between Kanpur and Gorakhpur and in Sep-
tember, 1973 between Kanpur and New Gauhati. The Mar-
keting and sales Superintendent informed the Railway Board
in November, 1973 that the freight forwarder appointed for
the service between Kanpur and Gorakhpur did not offer any
traffic due to octroi difficulties at Kanpur. At the instance of
the Railway Administration, the Nagar Mahapalika, Kanpur,
agreed in September, 1973 to exempt the traffic offered by the
freight forwarder from Octroi duty. The scheme, however,
did not fructify even thercafter as the lead was short and
there were overnight road services between these points. As
many as six freight forwarders were appointed by the Rail-
way Administration but no traffic was offered by them.
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The scheme, sanctioned in 1973, between Kanpur and Gauhati was.

introduced in February, 1976; traffic of six wagon loads only
was offered by the freight forwarder up to June, 1976.

the Western Railway, though three freight forwarders were
appointed in December, 1973 mainly for piece goods traffic
moving from Ahmedabad to Bangalore, no traffic was offered
due to excessive transit time by rail as compared to road ser-
vices. On the Vadodara Junction—Shalimar route, main
traffic by road is baby food. The transit time by road was 5
to 7 days against 15 to 20 days taken by the railways. In
April, 1974 three freight forwarders were appointed to offer
baby food traffic to the Railways. For curtailing the transit
time by rail it was proposed to attach wagons from Vadodara
Junction to the then existing Kankaria-—Salimar quick transit
service. The scheme was withdrawn in September, 1974 as
there was no report of traffic from Vadodara. The scheme
was reintroduced from August, 1975 when it transpired that
one of the freight forwarders had in fact given traffic during
July-August, 1974 to the extent of one wagon every alternate
day.

The Railway Board stated (February 1977) that it would be worth
mentioning that the freight forwarder service introduced by the Western
Railway between Carnac Bridge Ghaziabad/New Delhi proved extremely
popular with the trade as. against the loading of 94 wagons in 1971-72,
469 wagons were loaded in 1975-76.

[Sub-paras 8.22 and 8.23 of paragraph R of the Report of C.&A.G.
of India for the year 1975-76, Union Government (Railways)].

1.110. The Committee enquired what were the circumstances under
which the scheme was introduced. In a note, the Ministry of Railways

have stated:

“The freight forwarder scheme is a form of intermodal service,

(i)

(i)

combining the advantages of rail and road transport. The
aim of the scheme is to cater mainly to ‘smalls’ traffic bulked
into wagon loads, to attract additional traffic to rail and re-
tain rail-borne traffic which tends to move away from rail to
other modes of transport. The Railways secure the following
advantages from this system:

Elimination of handling of ‘smalls’ consignments at booking
and destination stations.

Elimination of repacking of the consignments wt intermediate
points enroute.

(iif) Securing better pay load and turn round for wagons.”
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1.111. Asked whether the freight forwarded scheme had been reviewed
-as suggested by the Public Accounts Committee in their 45th Report (5th
Lok Sabha), the Ministry of Railways in a note have stated:

“The Freight Forwarder Scheme for goods traffic was introduced

in 1969 in order to cater mainly to “Smalls” traffic bulked
into wagon loads, which tends to move away from rail to
other modes of transport.  The scheme has gained wide
popularity among the trade and industry. A close watch is
kept on the operation of the services by the Marketing and
Sales Organisation. The extension of the services under the
scheme, the total number of wagons loaded under this scheme
and the freight earned therefrom would serve as indicators of
the success of the operation of the scheme:

Year No. of No. of Freight
wervices wagons earned
loaded  {Rs.in lkbs)
1960-70 2 496 1232
1G70+T3 2 2315 60- 23
197172 15 4539 123°55
1972-73 3 Babs 243 40
1973-74 54 15414 39797
1974-75 67 12872 386 68
1975-76 67 12491 418 03
1976-77 67 10897 652 14

1.112. Referring to the Freight Forwarder Scheme, the Member
“Traffic stated in evidence:

“Each Railway has the power to recognise freight forwarders based

on their potential. They are basically road operators who
come to us and to whom freight forwarding is a peripheral
activity. They have already road infrastructure and if our
rates quoted are not sufficiently competitive, they move the
traffic by road; they are basically road operators whom we
reduce to avail of this opportunity.  They do big tasks. They
lump all the small consignments, bring them to the railway
and load them: they do not give us botheration of issuing

hundred railway receipts; it is just one receipt, They take
it to the other end.”
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1.113. The table below gives details regarding the number of Freight
Yorwarders working on each Zonal Railway during the period from 1971-
72 to 1976-77, the number of Freight Forwarders dropped each year and
t¢he number of Freight Forwarders who gave no business.

Railway Description.  71-72 72-73 73-74 74-75 75-76 76-7.
1 2 3 4 5 6 7 8
Central A 9 16 21 28 20 19
B 2 2 10 4
C 2 2 10 r
Eastern A 6 13 24 25 3] 10
B 15 3
C
Northern A ig 19 24 29 29 26
B q 1 2 7
C 14 15 12 12 1 12
N.E . A 2 3 i 8
B
C 3 6 8
N.F . . A 4 8 15
B 4
C 4
Southern A 13 17 25 27 28 32
B tt 2 4 [ 3 3
C 1t 2 4 1 3 3
S.C. A 6 7 Q 10 14
B
C 3 4 6 1o 12
S. B A 18 42 40 38 23 32
B Q 6 ¥ a 5 5
C 9 6 12 Q 5
Western A 2 8 s 21 21 18
R ) 9 4

o]
w
-]
-
FS

Note : A—Nn. of Freight Forwarders working {as on last day of year)
B—No. of Freight Forwarders dropped.

( —=No. of Freight forwarders who gave no business.”’

804 LSS
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1.114, The freight carned during 1974-75, 1975-76 and 1976-77 im
respect of the 67 pairs of points which were having freight forwardes
scheme are given below:

—

Year Freight carned under
the scheme
(lakhs of ru pees)

1974~75 . . . . . . . . . . 387
1975-76 . . . . . . . . . . 418
1976-77 . . . . . . . . . . 609

1.115. The Committee desired to know what measures had been takem
to improve the working of this scheme. In a note furnished by Ministoy
of Railways it has been stated:

“Measures taken to improve the working of the freight forwarder
scheme include the following:
1. Grant of the facility of ‘freight to pay’ to important Freight
Forwarders.
2. Suitable adjustment of rates in cases where stff road com-
petition warranted such action.

3. Liberalisation of the rule relating to grant of rebate of freight
so as to offer better incentive for promoting traffic.

4. Exemption from payment of wagon registeration fee.

5. Normal operating restrictions on the booking of wagon load
traffic do not apply to freight forwarders, excepting those
specifically imposed in respect of ‘smalls.’

It may also be mentioned that one of the main irritants in deve-
loping the traffic is that whereas the freight forwarder has to
pay octroi duty the road haulier escapes it as invariably
godowns are situated outside the octroi area. The matter has
been taken up with local authorities with a view to helping
the Freight Forwarders in this regard.”

1.116. The Committee enquired how was it ensured that the normal
traffic in wagon loads (which would have come to the Railways in any
case) was not offered by the Freight Forwarders thereby gaining an ad-
vantage in the rates. The Ministry of Railways, have in a note, stated:

“Under extant instructions, the Railways are required to keep &
constant watch on the traffic booked by the Freight Forwar-
ders vis-a-vis the traffic booked by the Railways themselves.
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For this purpose, an analysis is made of the route-wise origi-
nating traffic offered by Freight Forwarders as compared to
the traffic booked by the Railways in the categories of high
profit yielding commodities and ‘other general goods’, during
the period under review and in the corresponding period of
previous year.”

1.117. Asked whether it had ever been examined whether the freight
forwarders were channelising the same custom which the Railway had

been getting without them or they were bringing new custom, the Member
Traffic has stated:

“That is a matter of constant review and study. We watch the
consignment to make sure that they are not diverting the
traffic that is normally carried by the Railways.”

He added:

“There is really no diversion. Practically all of it is traffic which
would otherwise have gone by road.”

1.118. Clarifying the position. the Chairman, Railway Board stated:

“Not only regular checks by the commercial side, but we have
made some vigilence checks. We have not been able to find
out any irregularity or diversion of the regular traffic through
freight forwarders. We presume. therefore, that this is

additional traffic—in addition to what would have come through
pormal channel.”

1.119. Asked about the extra facilities provided to the freight for-
warders, the Member Traffic explained:

“We quote a lumpsum rate in their case, not according to com-
modities. In the case of anybody else it depends on the
commodity; each commodity has a different rate. But in
the case of freight forwarders, it is a lumpsum rate quoted
from point ‘A’ to point ‘B’. We make a careful study of what
is moving and arrive at a figure which we consider should be
attractive.”

The Chairman, Railway Board added:

“There is guarantced supply of wagon. They have a rate which
is not a very high rate or low rate; it is someﬁnng via-media
so that they have a mix. All freight forwarder wagons are
monitored as Quick Transit Service.”
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1.120. The Committee desired to know whether any Study of the
economics of the Freight Forwarder Scheme had been undertaken and if
so what were the results of such an analysis. In a note on the subject,
the Ministry of Railways have stated:

“When a Freight Forwarder Scheme is introduced on a route, no
capital investment or expenditure is incurred. The Railways
fix lumpsum rates for freight forwarders keeping in view the
cost of haulage the average eamnings per wagon between the
pairs of points, road rates etc. The Railways also have ins-
tructions to review the rates periodically in order to increase
the rates; if possible. The services are continued/extended
or discontinued depending upon the performance of the freight
forwarders who are given necessary incentive by way of rebate
in rates according to the number of wagons loaded by them.
Further, the traffic from freight forwarders is all additional
traffic. In view of this no separate study to cvaluate the eco-
nomics of this scheme has been considered necessary. How-
ever, studies have been conducted from time to time to check
whether there is any diversion of ‘General Goods’ traffic or/and
high profit yielding traffic to Freight Forwarder to ensure that
whatever traffic is carried by Freight Forwarders is additional

traffic. Generally the studies have shown that there is no
diversion.”

1.121. In reply to a question as to how the economic of lumpsum
rate was worked out, the Member Traffic stated:

“We get an approximate idea of what they would move and we
quote a rate which is neither the ‘smalls’ rate nor the wagon-
load rate. We quote a rate which would be attractive enough
for them to leave the road and come to us.”

1.122. The Committee desired to know whether the Railways were
aware that big business and industrial houses were developing road trans-
port on ownership basis and if so whether efforts had been made to
dissuade these big business houses from having their own road transport
system and to encourage them to patronise the railways. The Member
Traffic stated in evidence:

“We are aware that there are companies which arc setting up their
own transport organisations by patronising and commissioning
some people. Even companies like India Tobacco are doing
it. We discussed this at the highest fevel. They said that if
we can give them this facility, they would give us the traffic.
At 3.00 Orclock in the evening the Branch Manager. Madras
wants to send material equivalent of 8 tonnes to Bangalore and
he wants that to reach there next day morning. [ just cannot
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give them this service. We have got the container service for
tobacco companies, but that takes more time. Every road
operator has got a man waiting in the selected customers’
offices to take orders in the evening to transport the goods
from there to the other place next morning. We cannot stop
such traffic going to the road, but we are constantly trying to
see how we can come as near to them as possible. We are

aggressively attacking the problems where we can, but as I
said, there are limitations for us.”

1.123. The Audit Para mention that it has noticed in a road survey of
September, 1975 conducted by the South Eastern Railway that some of
the freight forwarders carried traffic by road. Asked to clarify as to how
the freight forwarders transported the traffic by road to Madras instead

of offering it to the Railways the Ministry of Railways, in a note, have
stated:

“The freight forwarders are not agents of the Railways and their
statug is that of consignors, who help Railways by collecting
smalls from various traders/producers and offer them as
wagon loads. They are actually road operators and freight
forwarding is a peripheral activity. Therefore, once they
become freight forwarders, they continue their activities as
ordinary road operators. They offer traffic to rail only when
it is worthwhile and there is no contract binding them to
offer their traffic only to the Railways. The establishment of
freight forwarders services ipse facto, does not result in
diversion of traffic from road to rail. The Railways, on their
part, while offering the lumpsum rate to the Freight For-
warders, have to keep in view the cost of rail transport also.
Even if such rates are found to be attractive enough from
the point of view of the overall godown to godown transport
cost of the parties offering traffic, the freight forwarder cannot
be compelled to despatch such traffic by rail because he has

10 keep in view the requirements and preferences of the various
parties offering traffic from time to time.”

1.124. The Committee desired to know how it was ensured that the
normal traffic which would have come to Railways normally was not
offered by the freight forwarders. The Chairman, Railway Board stated
in evidence:

“We have a general idea of the commodities which move by rail.
We have this information party-wise and commodity-wise.
It we find that a freight forwarded by the freight forwarder is
one which normally would have come to us, we certainly take
it as a misuse of the privilege given to them. We warn them



64

i such cases and we have taken action in many cases where
this facility has been misused. We de-list them also.”

1.125. The Committee desired to know what preliminary check was

made by the Railways before a freight forwarder was appointed. The
Member Traffic stated:

“We have our inspectors for checking up. They will be a registered
company with a registered office. They should have infra-
structure for moving goods between two points by road.
Uuless they have it, we do not recognise them. They should
be the people who have business contacts for collecting goods
etc. from the factories and for carrying that by road etc.”

1.126. Asked about the basis on which the scheme of freight forwarder
is sanctioned between two particular stations, the witness stated:

“First is, can we provide quick transit services between these two
points? If we do not give them that, they will not come to
us at all. It has to be two points between which we have a
QTS. We have to see whether we can give them quick transit
service. Having done that, we select people who are actually
moving goods between these two points.”

1.127. The Committee were informed that before the introduction of
a freight forwarder service between two stations an evaluation is made by
the concerned Zonal Railway’s Marketing Organisation in consultation
with Finance. The Committee enquired that if the services were introduced
after claborate studies and proper evaluation, how the service between
Kanpur and Gorakhpur did not fructify even after a great deal of efforts.
The Member Traffic stated in evidence:

“With regard to Kanpur-Gorakhpur, the service should not have
been contemplated. Possibly the excessive enthusiasm of the
road operator contributed to the railway saying ‘we will
introduce the service’ But because of the overnight service
by road, it did not succeed.”

1.128. The Committee asked whether it could be taken that the
scheme could not have been sanctioned except on the basis of a detailed
study. To this, the Member Traffic replied:—

“Yes. The Marketing Organisation should have made a two-way
study—a study of the internal infrastructure and a study of
the external side.”
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‘He added:

“In this particular case, I know the background. The North
Eastern Railway was taken to task by us and they were told,
‘The other railways have succeeded in pushing through an
enormous amount of freight traffic. Why cannot you get on
with the job? This can be as a result of that pressures, They
tried their best and they induced somebody who they thought
would fulfil the scheme but it failed. There is no financial
lm.l’

1.129. The Audit para mentions that the scheme of freight forwarder
-sanctioned in 1973 between Kanpur and Gauhati was introduced in
February, 1976 and that traffic of six wagon loads only was offered by
the freight forwarder upto Jume, 1976. The Committee enquired what
-were the reasons for its failure in the N.E, Railway. In a note, the
‘Ministry of Railways have stated:

“With a view to explore the possibility of deriving the above
benefits, N.E, Railway decided to operate the scheme between
Kanpur and New Gauhati. But despite vigorous chasing, the
scheme could not fructify due to lack of response [fom the
trade mainly because of the excessive transit time taken by
rail, as compared to road services. The feasibility of reducing
the transit time was examined and it was found possible to
reduce the transit time from 12 days to 9 days. But even
then the trade did not respond. Further reduction in transit
time in order to attract traffic to rail was not possible due to
operational problem.”

1.130. The Committee note that Freight Forwarder Scheme was
introduced in 1969 in order to cater mainly to ‘smalls’ traffic bulked into
wagon loads, which tends to move away from rail to other modes of trans-
port. During 1976-77, the service was available between 67 pairs of
points and the freight earned therefrom amounted to more than Rs. 652
iakhs. .Under the scheme approved freight forwarders collect and deliver
consignments from/to the godown of the individual traders at the forward-
ing and destination stations in ‘smalls’ and offer them for transportatioa
by rail between specified terminals in wagon loads. The railways on their
part quote n lumpsum rate which is attractive to the freight forwarder
and there is a guaranteed supply of wagons which are monitored as Quick
Transit Service. 1t is seen that in 1973-74, between 54 pairs of points on
‘which this service was available 15,414 wagons were loaded. In the subse-
quent two years, viz., 1974-75 and 1975-76, the number of wagons loaded
‘under this scheme were 12,872 and 12,491 respectively although the
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mumber of points between which the service was available had gowe upto
67 against 54 in 1973-74. The figure of leading in 1976-77 on the same
&7 points was 17,888 which is indicative of an appreciable improvement i
the performance over the preceding two years, The Committee would like
the Railways not only (o keep up this performance in future but also take
sl possible measures to effect further improvement by removing all short-

comings.

1.131. It has been mentioned that one of the main irritants in develop-
ing this traffic is that whereas the freight forwarder has to pay octroi duty
the road haulier escapes it. The Committee feel that this matter can be
sorted out amicably if a proper approach is made to the focal authorities:
im right earnest.

. 1.132. The Commitiee note that a number of incentives were being
offered to the freight forwarders for making the service attractive. These,
inter alia, including facility of ‘freight to pay’, adjustments in rates, exemp-~
tion from payment of wagon registration fee and even relaxation of normal
operating restrictions in favour of the freight forwarders. The overalk
impact of these incentives on the Railway reveauves will have fo be quanti-
tatively assessed with a view to work out the economics of the service and
the Committee desire that such a stody should be undertaken in relation
to all services between different pairs of points. The Committce do uof
agree. with the views of the Railway Board that since no capita) investments
or expenditure is incurred when a Freight Forwarder Scheme is introduced
Bo separate study to evaluate the ecomomies of the scheme is considered
mecessary. There is already a capital investumt in the form of rolling
stock, rail tracks and other equipment and therefore the adjustments v
freights etc. pointed out asbove have to be evaluated against the traffic
earnings as a result of this scheme.

L.133. That the freight forwarder schemes are mot always sanctioned ow
the basis of a detailed study involving prospects of traffic and revenue is
clearly borme out by the North Eastern Railways’ experience in relation to
Kaspur-Gorakhpur and Kanpur-New Gauhati services. The Kanpur-
Gorakbpur service was sanctioned in August 1972, but bas not fructified
even after a great deal of efforts. Similarly, with a view to explore the
poss.ibility of deriving the bemefits of the scheme, the North Eastern Railway

wﬁmﬂem This schemo—though sanctioned In 1973 was
introduced in February 1976 snd by June 1976 traffic of 6 wagons leads
only was offered by the freight forwarders. Similarly, on the Western
Railway, though three freight forwarders were appointed in December 1973
MMMMMNMMAWNW.”
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traffic was offered due to excessive transit timme by rail as compared to road
services. These instances omly demonstrate that there was mot muck of
planning before the imtroduction of special services. .In these cases, as has
been conceded by the Member-Traffic, the Zonal Railway was loaded to
take action since similar experiments on other Railways had helped im
attracting additional traffic. The Committee need hardly emphasise that

before introducing new service the pros and cons should be critically
assessed.

1.134. The Committee find that the freight forwarders were actually
road operators and freight forwarding was only a peripheral activity for
them. In the circumstances, it is quite possible that clever operators, in
order to take advantage of the lower rates and better facilities offered by
the Railways under the Freight Forwarded Scheme may be diverting some
freight which would have normally come to the Railways in the usuoal
course. In fact, as pointed out by Audit, some of the freight forwarders
on the South-Eastern Railway carried traffic by road. This aspect of the
matter needs to be carefully and constantly kept under watch,

Concainer Service
Audit Paragraph

1.135. Container Service offers facility of safe transport of goods from
the premises of the consignor to that of the consignee without any Landling
at the goods sheds. The containers are to be moved by nominated express
goods trains. The containers have a capacity of 4.5 tonnes/5 tonnes. The
containers arc transported by specially designed flats.

1.136. During 1971-72, container service was available between 9
pars of stations. It has been raised to 12 pairs of stations by 1974-75.
The following table gives the total number of containers loaded and freight
earned:

Pairs of Numberof Farings

Year stations  containers  ilakks of
between  loaded rupees’
which
service are
available.

1 2 3 4
1971-72 9 11,880 144
1972-73 9 28.759 141
1979-74 . . . . . . . . 1 2Q,205 159
1974-7% . . . . . . . 12 30,329 204
10 £ L 12 36,039 273
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It will be seen from the figures of loading and earning of the services
between 9 pairs of stations which have been continuing since 1971-72,
indicated in the table below that there was a shortfall in the number of
;:;;x;ai;)ers loaded during 1972-63 to 1974-75 as compared to that in

72

Number of Earnings

Yesr ' containers  (lakhs of rupees)
loaded
‘ s s PO 9 3
1971-72 . . . . . . . . 91,880 144
1972-7% . . . . . . . . 28,759 141
1973-74 . . . . . . . . 27,261 142
1974-75 . . . . . . . . 28,199 185
1975-76 . . . . : . 33,485 243

1.137. The following features came to notice in the course of review
of the performance of seclected services:—

(a) increase in turn-round (interval between date of despatch from
base station and return thereto) due to detention of containers
at terminals and idling of containers for want of traffic;

(b) relays in releasing the containers by the parties which adversely
affected the turn-round of containers and flats (to discourage
the traders penalty by way of demurrage is not leviable under
the extant rules for detention of containers); [it has been
stated by the Railway Board (February 1977) that some
detention to containers at consignees’ premises is an inherent
feature of any transport system and that the container services
being a nascent one, it has not been considered desirablec 10
impose the levy of demurrage/wharfage};

(c) the transit time continued to increase;

(d) loading of containers on some routes had declined;

(e) conventional and BOX wagons had been used for carrying
the containers due to non-availability of flats:

(f) general economic recession in the country and drop in pro-
duction of industrial goods owing to severe power cut, labout
unrest, etc.; and

(g) dislocation of railway operations due to deterioration in law
and order situation, strikes and go-slow by Railwaymen
culminating in the strike of May 1974.

These are further analysed in the succeeding paragraphs.
1.138. The number of containers loaded vis-a-vis the target as per the
Project Reports was as follows: —
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No

Name of Service

2

Carnac Bridge-—Asarva near Ahmedabad—Western Railway
Asarva —Carnac Bridge
Carnac Bridge-—New Delhi
New Dethi —Carnac Bridge . . . . . . . .
Salt Cotaurs --Bangalore
Bangalore —Salt Cotaurs
New Delhi-Howrah
Howrah-New Delhi |
Wadi Bandar—Salt Cotaurs

Salt Cotaurs —Wadi Bandar . . . . . . .
Wadi Bandar-—Secunderabad . . . . . .
Secunderabad Wadi Bandar . .

Wadi Bandar —Yeshwantpur ®

sYeshwantpur -~Wadi Bandar

e

Loading 1971-72 _ Number of containers loaded during

(target 1972-73  1973-74 197475 1975-76
annﬁ:l)

3 4 5 6 7 8

1200 1416 1266 1080 904 480

1200 1352 1257 1024 660 455

3568 5301 4810 4614 5154 6468

. 3644 4846 4667 4174 3169 3733

1924 1655 1351 876 587 257

1115 1559 1138 477 352 286

1625 1466 1428 1398 1497

2376 1639 1602 1621 2000 3035

18oo 1781 1486 1420 1979 1657

1800 1262 1002 1230 1159 698

. 1800 1683 1320 1169 1404 1253

1800 1478 1272 1278 1732 1129

2082 1303 918 926 1383 2831

1662 955 699 1o 118y 775
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¢ (near Bangalore City-—Southern Railway)
Bangalore/Salt Cotaurs—
Shalimar
Shalimar—Salt Cotaurs/Bangalore .
Wadi Bandar—Shalimar
Shalimar—Wadi Bandar
Carmac Bridge—Kota .
Kota—Carnac Bridge
New Delhi—Salt Cotaurs/Bangalore
Bangalore/Salt Cotaurs—New Delhi.
Pune—Salt Cotaurs
Salt Cotaury—Pune

Note: —The figures of actual loadings are inclusive of ad-hoc movements also.

1400

1684
1224

1200

4 5 6 7 8
046 1102 1046 1136 1325
958 1351 977 1221 299
984 1132 1428 1482 2551

13y 915 1353 1334 1745

156 250 733
160 212 686
698 505 973
960 1111 1337
58 277
22 90

oL
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The loadings were generally much below the targets in respect of the
_services mentioned at SL. Nos. 1, 3, 5, 6, 7, 10 and 12 of the table above.

1.139. During October 1975 to December 1976, the detention of flats
at New Delhi ranged between 67 hours and 135 hours in respect of New
Delhi-Howrah service; between 98 hours and 138 hours in respect of New
Delhi Carnac Bridge service and between 70 hours and 104 hours in res-
pect of New Delhi-Salt Cotaurs|Bangalore|Secunderabad service. The de-
tention of flats at New Dethi adversely affected the optimum utilisation of
flats and container.

1.140. Six containers, cach having carrying capacity of 5 tonnes, are
generally carried on a flat. However, due to non-availability of flats, con-
ventional BOX wagons had been used for transporting the containers re-
sulting in undecr-utilisation of the capacity of such wagons since the actual
load placed in such wagons was 8 and 23 tonnes against the carrying capa-
city of 22 and 55 tonnes jespectively. The number of conventional BOX
wagons so used is mentioned in the table below:—

Number of containers trans- Percentage of containers carried
Name of service ported in conventional/BOX in conventional’ BOX wagons
wagons to total number of containers
carried

1973-74  1974-75 1975-76  1Q73-74 1974-75 1975-76

Bombay-—-Madras . 279 774 1,012 an 10 61
Madras—Bombay . 244 407 Ly 20 32 51
Bombay-—Secunderabad 148 664 639 13 47 42
Secunderabad—Bombay 15% 620 630 12 41 42
Bombay— Bangalore | 192 468 929 16 24 47
Bangalore-—Bombay | 227 308 1,000 22 20 50
Bombav--Calcutta 21 30 103t 1 3 38
‘Calcutta-——Bombav . .. 13 345 o t 24

The conventional BOX wagon were used mainly because of (i)
supply of flats not matching with the provision of containers; (ii) non-
availability of fits owing to their detentions at base stations. en-route and
on other Zonal Railways: (iii) detention of flats marked for repairs.

It has been stated by the Railway Board (February 1977) that utili-
sation of BOX wagons in place of flats was a temporary feature; 150 flats
were under manufacturc and the present shortage would be made good
when these flats were received.



72

1.141. The containers are required to be transported by nominated
super express/express goods trains. While in respect of three services from
New Delhi to (i) Bombay, (ii) Howrah and (iii) Salt Cotaurs{Bangalore
the containers were generally attached to nominated trains, in respect of
four services mentioned in the table below a large number of them had been
carried by other trains. Consequently, the transit time exceeded the per-
mitted time resulting in lesser turn-round of the containers. The table below
shows the number of containers that arrived at Bombay by other than
the nominated below:—

No. of containers carried Percentage of containers

Particulars of service by other than nominated carried by other than
trains nominated trains to total

number of containers

1972-73 73-74 74-75 7576 72-73  73-74 7475 75-76

Madras—Bombay . 841 506 1223 1120 56 41 96 51
Secunderabad—Bombay 1240 1104 1400 990 91 85 Q0 65
Bangaloro—Bombay . 497 677 1171 1290 6 66 o8 64
Qalcutta—Bombay . 372 436 504 211 33 31 29 10

It has been stated by the Railway Board (February 1977) that efforts
are made to clear the booked containers by other goods trains on the days
on which nominated goods train is not scheduled to run.

1.142. The turn-round time (interval between dates of despatch and
return to base station) of containers and flats of Central Railway exceeded
the target time as will be seen from the table below:—

Service Target Turn-round  time days)
(days)

1972-73  1973-74  1974-75  1974-75 197576

Bombay—Madras . . . I 158 237 233 18- 4
Bombay-—Secunderabad—Bombay 8 11-6 11'9 12:6 165
Bombay~-Bangalore-——Bombay ., 12 . 13.2 13.9 14.4 1 4.9

Bombay—Calcutta——Bombay 13 15' 4 23'9 226 16

The turn-round was affected due to detentions of containers at consig-
nees’ premises and more transit time of containers and flats.
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1.143. Transit time taken by containers on their return journey is.
shown below:—

]
Name of Service Target Actual transit time (days)
(days)

1972-73 - 1973-74  1974-75 1975-76

Madras-Bombay . . . 5 57 10° 4 12°9 6:6
Sccunlderabad—Bombay . . 35 51 6 g 78 63
Bangalore—Bombay . . . 55 79 108 11° 4 89
Calcutta—Bombay | . . 6 54 8:6 g8 66

The Railway Board stated (February 1977) that there had been
significant improvement in the transit time taken during 1976-77 (7 months).

1.144. In respect of scrvices termipating on Central Railway and
services originating from New Delhi containers were hauled empty as fol-
lows:-—

Number  of Percentage of empty containers to total
Name of service containers number of containers hauled
hauled empty
1972-73  1974-75 1975-76  1972-73 197475  1975-36

Madras—Bombay . 500 215 1456 33 16 67
Secunderabad—Bombay ns Not 1028 9 Not 67
available available
Bangalore—Bombay . 175 01 1294 22 8 ‘6o
Calcutta—Bombay 185 411 835 17 23 38
New Delhi—Bombay Not 1953 2862 Not 937°8 434
{ available available 378
New Delhi---Howrah Not 565 2573 Not 28 7 418
available available

The Railway Board stated (February 1977) that on account of basic
imbalance of traffic streams and day to day fluctuations in offering of tra-
flic by customers, empty haulage of containers was inescapable.

1.145. Five tractor trailer units meant for transport of contuiners
from firms premises to Railway stations and vice versa costing Rs. 6 lakhs,
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have been lying unused on Central Railway since September, 1974 owing
to a dispute with Maharashtra Government regarding Railway’s liability
for payment of vehicle tax.

1.146. On the basis of zniicipated number of containers to be loaded
monthly during 1975-76, the Railway Board allotted four additional trac-
tors and matching semi-trailers for the container service running between
Secunderabad and Wadj Bandar. These were received during March and
May 1975, and have been lving in the open at the container terminal at
Secunderabad. The South Central Railway Administration is unable to
put these tractors, costing Rs. 2.72 lakhs, to use even on a trial basis for
want of matching fifth wheel assemblies and semi-trailers, costing Rs. 1.02
lakhs, which arc yet to be supplied by a Calcutty firm. In July 1976, con-
sidering the downward trend in the loading of containers at Secunderabad,
the South Central Railway Administration requested thec Railway Board
to transfer these tractors 10 some other Railway, but the latter did  not
agree and directed the Railway Administration to explore the feasibility
of utilising them by other departments for the time being.

1.147. Similarly. 3 our of 5 tractor units procured in 1973-74 by
Northern Railway for New Delhi-Howrah and New Delhi-Carnac Bridge
service have been idling for want of trailers and other components re-
quired for putting these vehicles into operation. These cost Rs. 2 lakhs
approximately.

[Sub-paras 8.24 10 8.36 of Paragraph 8 of the Report of C. & A.
G of India for the year 1975-76, Union Government (Railways)]

1.148. During 1971-72, the container service was available between
9 pairs of stations and in 1976-77 the service was available between 12 pairs
of stations. From the figures given in the Audit paragraph it is scen that
in 1971-72 between the 9 pairs of stations on which the container ser-
vice was available 31.880 containers were loaded and the earnings there-
on amounted to Rs. 144 lakbs.  During 1972-73, between the  same
number of pairs of stations 28,759 containers were loaded and the total
earnings thereon amounted 10 Rs. 141 lakhs. In 1975-76, the service was
available between 12 pairs of s-ations and the loadings during the vear
were of the order of 36,939 containers, on  which Rs. 271 lakhs were
carned. In the year 1976-77, 43,052 containers were loadced.

1.149. The Committec called for details regarding the freight char-
ges levied on various container services during 1972-73, 1973.74, 1974-
75 and 1975-76 and enquired whether the increase in the eamings on the
container scrvices noticed from year to year was due to incrcased number
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of containers transported or inicrease in the freight rates. The Ministry of
Kailways have, in a note, stated:

“The freight charge tor containerised traffic is levied as an all-in-
clusive rate per quintal. It includes the rate for road as well
as rail haulage. It varies from commodity to commodity and
differs from party to party depending upon the disance of
their godowns from the container terminals, The rate is final-
ly fixed so as to be competitive with road rates.

x* .y »*

Consequent to the genera: revision of rates in the freight structure
in 1973-74 and 1974-75, the all-inclusive rates quoted for
container services were also revised. The increase in carnings
in 1973-74 and 1974-75 has been mainly due to a general
increase in rates and to some extent due to increase in the
number of contsiners loaded. However, the increase in earn-

ings in 1975-76 over 1974-75 has been mainly due to increase
in the loading of containers.”

1.150. It is seen from the Audit paragraph that the number of con-
tainers loaded were generally much below the targets in respect of all the
services except those between (i) Carnac Bridge and New Delhi, (ii) New
Delhi and Howrah, (iii) Bangalore and Shalimar, (iv) Wadi Bandar and
Shalimar and (v) New Delhi and Bangalore via Salt Cotaurs. The Com-
mittee asked whether the reasons for the shortfall in the actuals compared
to the targets had been instigated and if so, what were they and what action
had been initiated by the Railway Board for improving the performance of
these services. In a note, the Ministry of Railways have stated:

“Yes, the reasoas for shortfall have been investigated. It is true that
there has been shortfall in the loading of containers on some
services as compared with the targets fixed in the project reports.
It may, however, be pointed out that the Railways nad carried
containers much above the targets in 1971-72 and 1972-73 on
Carnac Bridge-Asarva and Bangalore-Salt Cotaurs services and
in 1975-76 on Wadi Bandar-Yeshwantpur and Kota-Carnac
Bridge Services. It may be further pointed out that the targets
as laid down in the project reports are estimates made at the
time of framing the reports and can vary very coasiderably due
to the following reasons :

(a) Variations in production due to factors like credit squeeze,
power cuts, fluctuations in demand etc.;
(b) Changes in the pattorn of marketing/distribution;
(c) Intense competition from roadways and the devious methods
used by them in weaning away the traffic from Railways—
804 LS—6.
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such as credit facilities, free godown facilities, undercutting the
rates below the irreducible minimum rates in the empty
return direction etc.”

L.151. Referring to the Ministry’s note quoted above, the Committee
pointed out that the reasons as given by the Ministry of Railways for the
shortfall in the actual loadings of containers as compared to targets in respect
of services in seven pairs of points were gencral and may commonly apply
to other five services where loadings of containers were higher than the tar-
gets. The Committee, therefore, asked what were the specific rcasons for
shortfall in the actual loadings compared to the targets in respect of services
between seven pairs of points. The Committec also desired to know if the
targets for the loadings of containers needed revision and whether this had
been doame for the purpose of proper evaluation of the scheme. The note
furnished by the Ministry of Railways is reproduced in Appendix Il

1.152. The Audit paragraph points out that during October 1975 to
December 1976, the detention of flats at New Delhi ranged between 67 hours
and 135 hours in respect of New Delhi-Howrah service; between 98 hours
and 138 hours in respect of New Dethi-Carnac Bridge service and between
70 hours and 104 hours in respect of New Delhi-Salt Cotaurs/Bangalore/
Secunderabad service and the detention of flats at New Delhi adversely
affected the optimum utilisation of flats and containers, Explaining the
reasons for the detention of flats in New Delhi, the Mcmber Traffic has stated
in evidence:

“There are reasons cxactly why between October 1975 and Decem-
ber 1976 the detention in the services were between 135 hours
and 98 hours. It has come down to 97 hours now. Against
this detention, the detention of an ordinary wagon in New Delhi
—between arrival and departure is about 67 hours. Now,
these flats go loaded and come loaded unlike most of the
wagons which arrive at New Delhi Joaded and go empty. They
carry foodgrains between North and South.  Therefore, auto-
matically they will require morc time. There was an increase
in detention hours in the earlv part of the year. 1t was higher.
Later what we found was that there was a rush of containers
coming into New Dehi from Bombay. Madras and Calcutta. I
you look at the item 11, you will find that figures show an
increase of containers to nearly three-fold. Now, at this
terminal they can only handle a ccriain volume, that is, about
5,000 for which there is an infrastructure. We have put an-
other cranc during April, May and Junc this year and we have
commissioned another siding. Now, we have brought the
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detention to 97 hours. There is unloading and reloading and

use of crane and for that, the extra detention of 25 to 30 hours
would be normal.”

1.153. The Committee asked for how long these flats remained in the
station after off-loading. To this, the Member Traffic replied:

“They remain till the container comes back, We have not yet put
the demurrage charges on the containers.

In this connection the Chairman, Railway Board, stated:

“The flats should have matched with the production of containers.
For various reasons no wagon-builder was prepared to manu-
facture thesc flats because this was not a paying proposition
for them. It was finally decided to make them in the Railway
Workshop itself. We were also having a special design  of
bogies which was indigencously developed. The production of
flats did not match with the containers. There is no doubt
that the containers came much carlier. The result was that
somc containers had to be put into box wagons. At present
the availability of containers is being matched with that of the
flats and I hope it would be possible for us to match both
during the course of this ycar.

As far as the detention at Delhi itself is concerned, there is a delay
of 120 hours and there is no doubt about it. But our conten-
tion ig that Delhi traffic has been one of the most popular as far
as the containers are concerned ecither from Calcutta or from
Bombay. While at some places we lost on the containers,
particularly at Delhi, it was a popular move.

The third point is that the flats are waiting till the containers come
back from the industrics. Ags Mr. . ... also mentioned, if a
Sunday or a holiday intervencs, there is a little detention.
Even during the last vear there had becn detention because of
the handling difficultics. Some steps have already been taken
for providing additional cranes. It has come down recently
and we hope in the months to come we will be in a better
position to match the availability of flats and containers and
also to handle the increasing traffic at New Delhi.”

1.154. From the figures given in the Audit paragraph it is seen that the
percentage of empty containers to the total number of containers hauled
during the ycar 1975-76 was as high as 67 per cent on the service between
Madras-Bombay and Sccunderabad-Bombay. Similarly on the services
between New Delhi-Bombay and New Delhi-Howrah the percentage of
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empty baulage was 41.8 and 43.4 respectively. Pointing out that the
cmpty haulage of containers appeared to be quite high, the Committee en-
quired whether any studies regarding the economics of each service had
been made by the Railways. In a note, the Ministry of Railways stated:

“Periodical (annual for services under 5 years and triennial for over
5 years) appraisals of the container services are being made
regularly in order to assess the financial results of the container
services taking into account the cost of empty haulage involved
in the working expenses and they have revealed that the ser-
vices, except for the one between Carnac Bridge and Asarve,
are remunerative. The Western Railway are making special
efforts to make the services between Carnac Bridge and Asarva
also remunerative,

The empty haulage of containers is unavoidable. Bombay and
Calcutta are important centres of production and cities like
New Delhi, Madras and Bangalore are mainly consuming cen-
tres. On account of this unalterable fact, there is bound to be
an imbalance in the traffic streams between these centres.
Efforts are continuously being made by the Railways to reduce
the empty haulage of containers by canvassing more traffic.

Smcc 1976, in order to reduce the empty haulage of containers,
tringular movement of containers has been resorted to, e.g.,
containers received at Madras from Calcutta instead of being
returned empty to Calcutta are sent empty to Bombay so that
they can be sent loaded from Bombay to Calcutta which
happens to be the loaded direction for the service between
Bombay and Calcutta; otherwise, containers will be hauled
empty from Madras to Calcutta and Calcutta to Bombay. This
has been the reason for the heavy empty haulage in the
Madras-Bombay route in 1975-76.

It may be added that if the containers are not hauled empty from
consuming centres to production centres, the empty containers
will only be suffering unnecessary detention for want of match-
Ing return traffic and the loading at the other ends will be held
up for want of containers, loading to the dissatisfaction of the

customers.”

1.155. Besides the undue detention of flats at New Delhi, the Audit
paragraph brings out that containers had to be carried in conventional/BOX
wagons due to non-availability of flats owing to their detentions en-route at
base stations and on other Railways. The Committee enquired whether
this was a sound practice and whether this did not involve loss of revenue
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to the Railways because of under-utilisation of wagon capacity. The Min-
istry of Railways have, in a note, stated:

“Detention to container flats at New Delhi is mainly caused by—

(i) the restricted handling capacity of the siding; (The container
siding which was improvised for New Dethi-Bombay service
is also dealing with New Delhi-Howrah and New Delhi-
Madras/Bangalore services when they were later introduced);
and

(ii) receipt of containers in bunches from Bombay for individual
parties beyond their releasing capacity,

The Northern Railway have since commissioned a small unused
siding and mobilised a second crane to increase the handling
capacity at New Delhi. The Western Railway have also been
showing improvement in avoiding despatch of containers in
bunches from Bombay. These steps have reduced detentions
to flats at New Delhi

A comparison with detention suffered by conventional wagons at
New Delhi during 1976-77 shows that the average overall de-
tention works out to about 67 hours as against 110 hours in
the case of container flats, an extra detention of about 43 hours.
Considering the fact that crane handling of containers is also
involved for the purpose of loading/unloading of the containers,
the extra detention suffered by such container flats cannot be
considered excessive. Further. a container flat differs from an
ordinary wagon—in that it is only a chassis—and a container
is mounted on it. The flat has to wait for the container to
come back, loaded or empty, from the customer’s premises
(unless some other containers are already awaitineg despatch)
and certain amount of detention becomes inevitable, unlike in
the case of ordinary wagon which, after it is unloaded. can be
promptly backloaded by the first customer waiting for a wagon.

It is true that for want of adequate number of flats, containers are
being sent loaded in BOX wagons. The flats that are now
being utilised for carrving containers were converted from old
BFR wagons. 150 new flats were provided for procurement
in the RSP for 1972-73 (100) and 1973-74 (50). As the
new flats were to be constructed on CASNUB bogies, the design
of which took time to be cvolved and finalised. the manufac-
ture of these flats has been taken up by the Golden Rock work-
shop of Southern Railway only recentlv and 30 flats have been
turned out till end of November 1977. Tt may take more
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than two years to complete the manufacture of the remaining
flats. Railway may, therefore, have to continue to use BOX
wagons to fill up the gap between the requirement and the
availability of flats.

The procurement of additional containers and matching flats was
programmed simultancously; but while the containers started
rolling out, there was some difficulty regarding flats. The
result was that flats fell short of requircments. The alternative
was not to use the containers, which would have remained idle
and unproductive. On the other hand, by using spare BOX
wagons which otherwise would have moved empty or remained
idle, we were able to make use of both the containers and the
BOX wagons. The carrying capacity is not relevant, because
it is a question of carrying somcthing instead of nothing. In-
cidentally, it is in very few cases that the marked carrying
capacity is capable of being achieved. not only for wagons but
also for containers.

The use of BOX wagons to move containers is thus a transitional
feature when such wagons have been spare and will be pro-
gressively reduced when terminal capacities arc augmented and
more flats become available.”

1.156. The Committee desired 10 know whether the Marketing and
Sales Organisation monitor the movement of flats and ensure that they are
promptly released by the traders and that the factors causing detentions are
minimised. In a note, the Ministry of Railways have stated:

“Container flats are hauled by Super Express goods trains or other
nominated goods trains. The Marketing and Sales Organisa-
tions do maintain liaison with the Operating Departments on a
day to day basis, with a view to identifying the factors which
hamper speedy movement of such traing and take measures to
remove them. The two factors which are mainly responsible
for detentions caused to flats at the terminals are:

(i) Limited capacity of the container sidings: The existing con-
tainer terminals were initially set up by utilising whatever
space could be sccured in the goods shed area. With the
growth and cxpansion of container traffic, considcrable diffi-
culty is being cxperienced in getting the flats placed and re-
moved after backloading, within the restricted handling capa-
city.

(ii) Bunched arrivals: Containers booked for certain parties are
often received in large numbers at a time due to bulk im-
-~rts beyond the capacity of the parties to  release  th-m
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Besides, factories are closed on Sundays and in some cases

on Saturdays also, and this adds to the detentions.

In order

to secure prompt release of flats/containers, the parties are
persuaded through personal and teléphonic contacts to take
delivery of the goods and to release the containers early. Fur-
ther, efforts are made to minimise detentions at the terminal
itself by dismounting the inward containers from the flats on
to the ground and backloading the flats with containers awaiting
despatch—particularly when the parties are not in a position
to take delivery of them.” )

1.157. The table below gives details of the availability of flats and con-

tainers during each of the last 3 years:

Typeof Hold- Fleet

Open-  1974-75 1975:76 1976-77
fleet ings on ing -
ason order bala- Addi- Hold- Addi- Hold- -Addi- Hold-
1-4-73 (RSPs  naceas tions ings tions ings tions ings
of on in as on in ason in as on
71-72,  1-4-74 7475  31-3-75 7576 31-3-76 76-77 31-3-1977
72-73 &
73-74)
Containers :
45 tonne ca-
pacity 188 Nil 188 Nil 188 Nil 188 Nil 188
$ tonne capa-
city 498 1400 873 653 1526 314 1840 58 1808
ToraL 686 1400 1061 659 1714 914 2028 58 2086
Flats :
BG ffour
wheelers
for4-5 t.
containers 47 Nil 47 Nil 47 Nil 47 Nil 47
BG  bogices
for 5 1t .
containers 150 150 150 Nil 150 Nil 150 13 169
M.G. bogies
for 5 t. . .
containers a8 Nil 8 Nil 8 Nil 8 Nil 8
Totat 205 150 208 Nil 205 Nil 205 13 21 ;

) 1158 'lth is’sccn from 1hc”5b(‘wc th:it during 1973-74, 197475 1975-76

and 1976-77, there has been an addition of only 13 BG bogies to the total

holdings of flats on all Railways.

The total holdings as on 1-4-73 were
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205 flats of all categories and this figure has gone up to 218 on 31-3-77.

Asked when the present shortage of flats was expected to be made up, the
Ministry of Railways stated:

“Till the end of November 1977, 30 flats have been turned out of
the shops. At the current rate of manufacture, the remaining
120 kats are expected to be completed by the end of 1979.”

1.159. The Audit paragraph also brings out that the targets of turn-
Tound time (interval between dates of despatch and return to base station)
of containers and flats have not been adhere to. The Committee asked
why has it not been possible 1o adhere to the targets of turn-round for the
containers and flats. The Committee also enquired whether the excessive
turn-round and transit time did not involve additional outlay on procure-
ment of more containers than necessary and less intensive use of the con-
tainers available. In a note, the Ministry of Railways have stated:

“Initially, there were only a couple of services. Containers were,
therefore, moving in a closed circuit between the pairs of sta-
tions concerned. The number of container services has been
progressively increased to 12. Some of the terminals like
Wadi Bandar and New Delhi are receiving from and despatch-
ing containers to 3 to 4 different destinations. The containers
and flats initially allotted to a particular service are now being
utilised more or less on a ‘pooled” basis. For example, the
containers and flats received at New Delhi from Madras, may
be utilised to clear traffic towards Bombay or Calcutta, depend-
ing upon the day to day requirements at the New Delhi ter-
minal. Under the circumstances, the concept of closed circuit
movement based on a rigid turn-round is not as important as
the transit time between any two points. Hence, a close watch
is kept on the actual transit time and terminal detentions.

Besides, the quantum of traffic on certain services is considerably
Yess in one direction than in the return direction. Due to this
basic imbalance in traffic. emoty haulage of containers becomes
inescapable. For instance, considerable emptv haulage is in-
volved in the direction from Calcutta to Bombay. Madras to
Calcutta and Madras to Bombay. With a view to minimising
the empty container haulage triangular movement of containers
has been resorted to, i.e., containers received at Madras from
Calcutta, instead of being returned empty to Calcutta are sent
to Bombay go that they can be sent loaded from Bombav to
Calcutta which happens to be the loaded direction for the
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Bombay-Calcutta service. Thougl this has no doubt resulted
in increased turn-round, from the point of view of the return of
fleet to the base station, it has helped in avoiding empty haulage
of containers from Madras to Calcutta and from Calcutta to
Bombay, thereby leading to better utilisation of the fleet.”

1.160. The Public Accounts Commitiee (1972-73) had review the
performance of a few container services on the Railways. The Committee

had, in paragraphs 2.27 and 2.28 of their 77th Report (Fifth Lok Sabha),
inter alia, observed:

“The financial results of the services indicate that the actual return
on the capital invested is far below expectations. In fact two
services viz. Madras-Bangalore and Bombay-Bangalore are
operating in losses. Besides increase in cost of acquisition of
assets over estimates, two other factor are stated to have mate-
rially altered the financial results. That the life of the con-
tainers was assumed as 40 years instead of 10 years and that
the Project Report did not take into account the cost of crane
operations would show how far the initial anticipations on the
basis of which the services were sanctioned were faulty, A
realistic reappraisal of the service is. therefore, needed to find
out how many of these which werc initially found justified
have proved to be not so. taking into account these factors.
The Committee would like to be informed of the result of
review and the action taken in pursuance thereof.

The Committee need hardly stress that the container services should
be able to subserve the objective of attracting additional traffic
at competitive rates without incurring losses. Close watch
should therefore be kept on the traffic moved from week to
week, month to month so as to take timely remedial measures.
The financial results of the services should also be worked out
promptly in future.”

1.161. Taking note of the action taken by the Ministry of Railways on
the above recommendations of the Committee, the Public Accounts Com-
mittee (1973-74) in paragraph 1.11 of their 109th Report made the follow-
ing observations: '

“The Committec had pointed out that the initial anticipations on
the basis of which the container services were sanctioned were
faulty, and had called for a realistic reappraisal of the services
to find out how many of those which were initially found justi-
fied were not in fact remunerative. It is a matter of regret that
such an important reappraisal does not appear to have been
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carried out by the Railway Board. The Committee reiterate
their recommendation that the return on capital as anticipated
in the project reports should be revised realistically taking into
account inter alia the correct life of the containers (10 years)
and the cost of cranc operation wherever applicable, and that if
the revised calculations show that any of the services is un-
remunerative, it should be discontinued. Tt is also necessary
that the officials who had worked out the ‘initial anticipations’
are brought to book under advice to the Committee.”

_ 1.162. When asked about the action taken on the Committee’s recom-
mendations, the Member Traffic stated in evidence:

“As directed by your Committee we made this study in September
1973. We gave to you an interim reply in September. We
have yet to give 2 final reply. We will expedite this.”

1.163. Subsequently in a note furnished to the Committee, the Ministry
of Railways have stated:

“The PAC had desired in para 2.27 of their 77th Report (Fifth
Lok Sabha), 1972-73, that the return on the capital as antici-
pated in the Project Reports should be rcappraised realistically
taking into account the correct life of the containers (10 years)
and the cost of crane opecration, wherever applicable.

Of the twelve container services in operation, the project reports of
two services. introduced in April 1973 and December 1974,
were already prepared applying the revised parameters of con-
tainer life and the cost of crane operation. Out of ten which
needed revision the project reports of 9 services have been re-
vised. The 10th service viz, CCB-Asarve container service
has not been found to be remunerative. Efforts are being
made for canvassing traffic for this route failing which the
possibility of closing this service would be considered.

As has already been cexplained in this Ministry’s reply to pars 1.11
of the PAC's 109th Report, 1973-74, the initial project reports
were being revised not only by applying the revised parameters
of container life and cost of crane operation but by reassess-
ing the estimates of traffic and requirements of fleet on  the
basis of the latest turnround as, otherwise, it would have been
unrealistic to recalculate the percentage return only by apply-
ing the new parameters on the old cstimates, especially when
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during the interregnum between the framing of the initial pro-
ject reports and their revision:

(i) the pattern of movement of traffic had changed;

(ii) the cost of equipment had increased;

(iii) the freight rates were increased more than once; and

(iv) the cost of haulage and other working expenses had risen

considerably.

The returns thus worked out for the different services are al-
together new and do not bear any relation to those of the initial
project reports and are not therefore comparable with them.

It may be added that the scrutiny of the revised project reports sub-
mitted by the Railways for the Salt Cotaure-Bangalore container
service and Shalimar-Salt Cotaurs/Bangalore service revealed
that, if these two services werc merged and run as a composite
service, it would contribute 10 better utilisation of the fleet.
Accordingly, the Railways have been directed to recast a single
project report ‘or thc composite service.”

1.164. The Ministry of Railways have also informed that the percent-
age returns of the 11 services (revised in respect of 9 services and as
initially in respect of remaining two) are as given below:

S. Service

1. Wa di Bandar-Salt Cotaurs |
2. Wadi Bandar-~Shalimar
New Dethi-—Howrah

Yeshwantpur—Wadi Bandar

+ @

Carnac Bridder -~ New Delhi |

o

6. New Delhi—Salt Cotaurs/Bangalore

Salt Cotaurs— Bangalorr

-~

8. Shalimar—Salt Cotaurs’'Bangalare,

9. Wadi Randar—Scoundevabad

Date of
intro-
duction

16-6-1960

16-4-1971

15-3-1960
F1-11-1960
20-11-1067
1-10-1973
14-1-1969
3-11-1970
23-5-1960

Esti-
mated Remarks
percentage
Return

4 5

13°9 )
157
i
37°5
16-29
4 According to revised
21°58 project report.
12 B2
12:03

62 35

13:17 J
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1 2 3 4 5
10. Carnac Bridge—Kota . . 16-4-1973 1000 @ 1 @These  returms
have initially been
11. Pune—Salt Cotaurs . . 20-12-1974 11°6@ arrived all tak-

ing into ac-
count the revised
r parameters re-
garding life of con-
tainers and  cost
of crane opera-
tion.

- J

1.165. On the question of the costing of the special services provided
by the Railways for attracting high profit yiclding traffic, the Indian Insti-
tute of Management, Ahmedabad had in their report, inter alia, made the
following observations:

“Special services of the Railways particularly the containers and
O.T.S. appear under-priced. Such special services should be
sold on the basis of dependability and service and not on price
alone. Price should be in line with competition. To us it
appears that  through the use of containers particularly, the
customer is getting more than his due and pays almost noth-
ing for the extra features of this service. No wonder there
is excessive demand than the supply can cope up with.”

1.166. Container Service is one of the several special services which
have been introduced by the Railways primarily with a view to attracting
high profit yielding traffic. In 1971-72, between the 9 pairs of stations on
which the container service was available. 31,880 containers were loaded
and the total earnings thereon amounted to Rs. 144 lakhs. In 1975-76,
the service was available between 12 pairs of stations and the loadings dur-
ing the year were of the order of 36,939 containers on which Rs. 271 lakhs
were earned. A comparison of the number of containers loaded vis-a-vis
the loading targets as set down in the Project Reports of differont services
has revealed that the loadings were much below the targets in respect of 7
out of 12 services. The investigations made by the Railway Board into the
reasons for shortfall in the actual loadings compared to the targets have,
inter alia, indicated that some of the big users of these services were divert-
ing their traffic to roads mainly because the movement by road was cheaper
and faster. How successfully the Railways are sble to stem this diversion
of traffic to roads will determine the future of the container service.

1.167. 1t is regretiable that seven owt of the 12 services being run by
the Railways have not achieved the targets laid down. In one case (Carnac
Bridge-Asarva Service) it is proposed to close down the service. In two
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other cases viz. (i) Salt Cotaurs-Bangalore Cantonment Service and (i)
Pune-Salt Cotaurs Service; it has been decided to merge these services with
other services, In three cases viz. (i) Sait Cotaurs-Wadi Bandar Service,
() Yeshwantpur-Wadi Bandar Service, and (iii) Wadi Bandar-Secunder-
abad Service, the targets for loading have been scaled down. This clearly
shows that the main objective behind the imtroduction of the container
service, namely, meeting the competition offered by the truck operators has
not been successufily achieved.

1.168. The analysis made by the Audit in relation to different container
services has highlighted s number of deficiencies and bottienecks which
have an impact on the performance of these services. These are generally
discussed below:—

(i) In the operation of the container services there has been lack of
a definite plan. The services between different pairs of stations
have been introduced as and when comsidered necessary with-
out any thought being given to the creation of the infrastructure
necessary for the operation of the service. It is interesting to
note in this context that whereas the availability of containers
has increased more than three-fold during the period 1-4-1973
to 31-3-1977, the holding of flats on which these containers
are transported has remmined almost stationary during the same
period. Only 13 flats have been added to a fleet of 205 in four
years. This non-matching of flats with the production of con-
tainers has created several problems for the services.

(ii) There has been no comsmensurate addition to the terminal facili-
ties and bandling capacities in the important terminal points kike
New Delhi. This has led to the detention of flats at Now Delhi
for periods far above the minimum and this had adversely
affected the optimum utilisation of flats and containers,

(ili) For want of adequate number of fiss contaipers are transported
on conventional/BOX wagons which results in under-utilisation
of the capacity of such wagons since the actual load placed in
such wagons was 8 and 23 tonnes ageinst the carrying capa-
city of 22 and 55 tomnes respectively. Some idea of the loss
due to under-utilisation of the carrying capacity can be had
from the fact that in certain services the percentage of com-
tainers carried in conventional/Box wagons to the total number
of containers carried was as high as 50 to 61 per cent.

(iv) The containers are required to be tramsported by aomsinated
super cxpressiexpress goods trains in order to afford a fime-
bound service to the customers. The scrutiny by Audit has
revealed that in certain services the percentage of comtaimers
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carried by other than nominated trains to total number of con-
tainers was as high as 98 per cent. As a result the transit
time (interval between dates of despatch and returm to base
station) of containers and flats run on the service of the Cen-
tral Railway far exceeded the targets laid down in this behalf.
Similarly, the actual transit time on some services was far above
the target. The transit time taken by countainers om their returm
journey was also in excess of the targeted time.

(v) Another striking featurc as noticed in the services terminating on
Central Railway and services originating from New Delhi was
that the percentage of empty containers to the total number of
containers hauled was appreciably on the high side.

(vi) Still another feature noticed in the operation of the containers
service was that huge sums of money were locked up in the
form of tractor trailer units meant for transport of containers
from firm premises to Railways for want of accessories and
dispute about the question of payment of vehicles tax.

1.169. The above analysis brings into focus the various weaknesses of
the container services. The Commitfec arc of the opinion that although
the special services like the container services were apparently generating
extra earnings and contributing to Ruilways' revenues, it was difficult to
assess if the current levels of earnings were the maximum or the most opti-
mal given the existing organisational arrangements. The Committee would
like that a systematic study of the economics of each service should be
made by the Efficiency Bureau of the Railway Bosard. As suggested by the
Committee in their earlier Reports, revised project reports have been pre-
pared by the Railway in respect of the various container services. A fresh
study is. therefore, essential fo ascerisin as to how the actual return on
esch service compares with the estimated percentage return. The Commit-
tee would like to be apprised of the action taken in the matter,

1.169A. The Commiftee would like to warn the Rnilway against any
compiacency owing to the facts that the earings from containers had shown
an increase from Rs. 144 lakhs to Rs. 271 lakhs in 1975-76. 1t has to be
remembered that over the years the number of pair of stations between
which such services are available has been increased. Secondly as admit-
ted by the Ministry of Railways, the increase in eariings in also partially
due to incresse in freight. Surely when the number of pairs are increased
the lnvestment on the fiats and containers and other accessory facilities goes
up. The Committee therefore recommend that Government should evalnate
whether the incressed eanings through container services have heen com-
mensurste with the increase in  investments and if it has not been they
should take appropriate measures to imsprove the container service,
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Siation to Static;n Rates
Andit Paragraph

1.170. Station to station rates below the normal tariff rates are quoted
by the Railways, where justified, to attract traffic to railways and to secura
additional revenue. The rate to be quoted should be such that it leaves
some margin after meeting the cost of operation.

1.171. For despatch of motor cars and scooters from Bombay area and
Chinchwad near Pune to important metropolitan centres, station to station
rate at 3 to 35 per cent below the normal tariff had been sanctioned by the
General Manager, Central Railway, from time to time since July 1969.
However, traffic did not materialise upto the expectation as suplpy of special
type of vans to the extent required was not guaranteed.

1.172. The despatches in respect of total number of vans loaded with
motor cars and tempos|auto-rickshaws respectively, which included loading
at special station to station rates, werc as indicated in the table below:

Year Number of vans loaded

Motor cars Auto-rickshaws
1972-73 766 289
1973-74 62y 253
1974-75 555 272
1975-76 532 249

The Railway Board stated (February 1977) that the fall in traffic waq
mainly due to (i) drop in production of Fiat cars from a level of 13,192 in
1972-73 to 12,229 in 1975-76, (ii) increase in local consumer demand and
(iii) disturbed law and order conditions and dislocation of Railway opera-
tions resulting in shortage of special type of vans.  As regards fall in load-
ing of tempos and auto-rickshaws, it was attributable to factors like speedier
transit and compctitive rates offered by road hauliers.

1.173. There was diversion of traffic to road in respect of lubricating oil
including industrial and insulating oil booked from Wadi Bandar on account
of increasc in freight rates duc to upward classification of these commodities
with effect from 15th February 1975. The traffic carried by rail fell from
52,899 tonnes in 1974-75 to 23,071 tennes in 1975-76. This drop is stated
by the Railway to be partially off-set by increase in loadings from other
stations in Bombay Division. The Railway Administration introduced a
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special rate, 10 per cent below the normal tariff rate, for wagon load
traftic from Wadi Bandar to Madras with effect from 11th March 1976.
Thus got neutralised in general freight increase from 1st April 1976.

{Sub paras 8.37 to 8.40 of Paragraph 8 of the Report of C&AG of
India for the year 1975-76, Union Government (Railways)l.

1.174. The Public Accounts Committee (1973-74) had in paragraph 1.66
of their 120th Report (Fifth Lok Sabha) made the following observatioms:

“The Committee presume that the rate reducing powers of the Zonal
Railways can be exercised only on commercial considerations.
In any case there should be at no time any question of reducing
the rate below cost. The Committee desire that all the conces-
sional rates in the mature of station to station rates or other-
wise quoted by all Zonal Railways should be reviewed imme-
diately to see how far they have served the interests of Revenue.
Such of those as are found to be detrimental to revenue should
be withdrawn forthwith.”

1.115. In their Action Taken Note furnished to the Committee in Octo-~
ber 1974, the Ministry of Railways stated:

“General Managers of the Zonal Railways have powers to quote sta-
tion to station rates only on Commercial considerations, i.e.,
in order to retainattract traffic to rail and to earn additional
revenue and in quoting such a rate they are required to ensure

- that it is not below the cost of transport.

Instructions already exist to the effect that the Railways should re-
view the station to station rates periodically and make adjust-
ments therein as may be called for. The recommendation for
w review of all existing stution to station rates has again been
noted and communicated to Zonal  Railways for implementa-
tion.”

1.17¢. The Committee enquired wlether a review of all existing station
to station rates had been understaken and completed. The Committee also
wanted to know how many such rates were in existence on the Railways
as on 31 March 1977 and how many of them were found to be unremune-
rative. In a note, the Ministry of Railway; have stated:

“Yes, the review undertaken in August 1974 has been completed.
While issuing instructions for the review, all Railways were
directed that these special rates which proved to be detrimental
to revenue, should be withdrawn,
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The Railways are also required to review special rates periodically
at interval of not more than 12 months and to make such ad-
justments as might be called for.

In August. 1976, all the Railways were again directed to review all
stations to station rates and to confirm that the special rates in
force subserve commercial interests of the railways and do not
involve them in any loss. Replies from all the Railways (ex-
cept N.F. Railway) havc been received and the Railways have
confirmed that the special rates quoted by them did not involve
railways in any loss.

The number of station to station rates in existence as on 31st March
1977 was 502.”

1.177. In a subsequent note, the Ministry of Railways have stated that
“N.F. Railway have also now confirmed that the special rates quoted by
them did not involve railways in any loss.”

1.178. The Audit para points out that the loadings of Motor Cars and
Auto-Rickshaws on the Railways had continuously gone down from 1972-73
to 1975-76. The fall in the loading had been attributed to factors like
speedier transit and competitive rates offered by road hauliers. The Com-
mittee desired to know what was the extent of loading of Cars and Auto-
rickshaws in 1976-77 and what measures were proposed to be taken to
increase the loadings of motor cars and auto-rickshaws. In a note, the
Ministry of Railways have stated:

“Loading of cars and auto-rickshaws for 1975-76 and 1976-77 is
given below:

Year No. of vans loaded

Motor cars Auto-rickshaws and Tempos
14975-76 532 249
1076-77 35

1]
IR
i o
L

{
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It may be seen that loading of cars and auto-rickshaws has improved
in 1976-77 as compared to the loading in 1975-76. Loading
of auto-rickshaws has improved by more than 100 per cent.

Various measures taken to impiove the loading are given below:

(i) frequent meetings with the manufacturers at various levels;
803 LS—7.
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(ii) successfully persuading the manufacturers to use BCXTs in-
stead of VPUs, which were in short supply;

(iii) quoting special station to station rates.”

1.179. The Indian Institute of Management, Ahmedabad in their review
of the working of the Marketing and Sales Organisation of the Western
Railway have made the following observations in regard to station to station
rates:

“Marketing and sales oOrganisation has been recommending on
changes in station to station rates. Such changes are made to
make Railways more competitive with trucks. We feel that
there is also a need to look at station to station rates from ihe
point of view of balancing the incoming and outgoing traffic
so that a wagon, instead of hauling empty, can carry some
load and thereby make a contribution to revenues.”

1.180. The Committee find that as on 31 March 1977. 502 station ‘o
station rates were in existence on all Railways. Under this system station
to stafion rates below the normal tariff rates are quoted by the Railways to
attract fraffic to Railways and to secure additional revenue. It has been
stated that as desired by the Public Accounts Committee in their earlier
reports, the station to station rates quoted by various railways wore sub-
jected to review and mone of the special rates quoted by them involved the
railways in any loss. The Commitiee feel that the quest'on of empty haul-
age wagons in the return direction needs to be carefully examined with a
view to sscertain to what extent the additional revenue earned by quoting
special rates is neutralised by the empty haulage, In fthe same context it
would be desirable to consider whether any additional traffic for the return
movement of empty wagons could be attracted to Railways by quoting still
more concessional rates for the incoming traffic without subjecting the Rail-
ways {0 undue burden. Such concessional rates will at least contribute
something to the revenues as the empty wagons have in any case fo be
moved back to the point of despatch.

1.181. The Committee find that the loadings of motor cars and avto-
rickshaws on the Railways had continuously gone down from 1972-73 ta
1975-76. The fall in loading had been attributed to factors like speedier
transit and competitive rates oflered bv road hauliers. The Commitfee have
heen informed however that in 1976-77 the loading of cars and auto-rick-
siiaws had improved and in the case of auto-rickshaws there was almost 100
per cent improvement over the previous vear. According to the Railway
Board the improvement in the loading has been possible as a result of seve-
ral mesasures taken in (his direction, such as frequent meetings with the
manufscturers at various levels, successfully percuading the manufacturers
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to use wagons instead of special vans which were in short supply. The fact
that the measures now taken by the Railways have been instrumental in a
spectacular improvement in the loading of auto-rickshaws only goes to prove
that in the earlier years such efforts were lacking. The Committee need
hardly emphasise that the special station to station rates may be kept under
constant review and necessary adjustments as and when called for may be
carried out in the interest of revenue and better service.

Quick Transit Service
Audit Paragraph

1.182. Under this scheme (originally introduced in April 1956) delivery
of goods is guaranteed within fixed time on payment of 5 per cent surcharge
(subject to a minimum of one rupee). in addition to ordinary freight char-
ges, and if delivery is not cffected within the stipula‘ed period, the surcharge
is refunded.  Quick tramsit scrvice wagons are moved by supper express/
nominated express goods trains.

1.183. The total amount of surcharéc collected and amount refunded
are indicated in the table below: —

1Q71-72 1072-73 1073-74 1974-75 1975-76

“lakbs of rupees)

Surcharge collected . . . 31 38 3791 4148 41 69 48-7 7
Amount refunded . . 275 470 1188 10°15 8 58
Percentage of refund to surcharge
collected . . . . R 76 12759 28- 64 24775 17°50
Vit o Thewe Ggares are still “March 1077) to be verified by the Railway Administra®
tions.

1.184. A review of six services (mentioned below) disclosed that the
incidence of refund of surcharge duc to non-dclivery of consignments with-
in the guranteed period had been increasing.

SL N Paire of points between which  the Transit
s~ryvices are available Date of introduction time
fixed
/in davs)
1. Salt Cotanrs—Brlangang  Agra’ . . 1st October 1036 1]
2. Raichur-—Wadi Randar . . . 15th March 1q=2 3
1. Luknow -Wati Bandar . . . ath Febraarv 1a6a (]
t.  Carnac Bridge—Ballalwarh . . . a23th February ta=» A
5. Kanpur -Wadi Bandar . R . 1st February 1960 10

6. Carhin Harbaur teeminns. -Wadi Bandar . 2nd Mav 1069 10
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The amounts of surcharge realised and refunded during 1971-72 to
1975-76 in respect of these services are shown below:—

Amount of surcharge

Year Percentage
. realised refunded
1971-92 71,660 10,215 1425
1972-73 1,20,464 30,398 2523
197374 . . .« .. 73,145 50,720 69" 34
197475 . . . . 72,674 44,691 6149
72,022 33,048 4588

197576 .« .« . e

Two other services between (i) Coimbatore and Wadi Bandar and (ii)
Tiruchirappalli and Wadi Bandar introduced in October 1966 and January
1970 respectively had to be withdrawn during August-September 1976 due
to poor results. The percentage of refunds of surcharge to the total collec-
tion in respect of these services had been increasing as shown below:—

Service 1971-72  1972-73  1973-74 1974-75 1975-76

Coimbatore to Wadi Bandar C 17,154 36,354 17,422 3,087 1,018
R 1,935 11,404 14,925 3,029 537
P 11737 31°37 8453 9812 52" 75

Tiruchirappalli to Wadi Bandar C 14,823 35,021 28,618 28,312 9,717
R 1,535 0,057 18,601 18,237 5,084

P 10° 36 a5- 86 ) 64 41 52° 00

(C ="3sllected, R—Refund dP-~P,ercentage)
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1.185. The following services are available from{to Rajindra Nagar
Goods Shed (Patna Junction) of Eastern Railway:—

Transit
S1. No. Pairs of points between which the Date of introduction time
services are available fixed
(in days)
1. Wadi Bandar—Rahjindra Nagar Goods shed 10th April 1970 12
2. Manniad—Rajindra Nagar Goods shed . 18t Octoer 1973 12
3. Nasik Road—Rajindra Nagar Goods shed , 13t Octoer 1973 13
4. Lasalgaon (near Manmad Junction Station 1st Octoer, 1973 12
of Central Railway)-—Rajindra Nagar
Goods shed.
Ballabgarh-—Rajindra Nagar Goods shed | 10th April, 1971 10

o2

» Pablikhas (Ncar Meerut Cantt. Northern

Railway) . July, 1975 7
—Rajindra Nagar Goods shed.

The incidence of refund of surcharge due to non-delivery of consignments
within the guaranteed period had been increasing as shown in the table
below: —

Amount of surcharge Percentage

Year of column
realised refunded 3o 2
Rs. Rs.

1 2 3 4
1971-72 . . . . . 18,507 791 43
1972-73 . . . . . 21,585 3.224 14°9
197374 . . . . . 28,808 6,067 11
1974-7% e e e 30,013 4,933 16-4
1975-76 . . . . . 34,779 5,809 16-1

Note :—The figures are yet (March 1977) to be verified by the Railway Administras
tion.
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The high incidence of refunds has been attributed to late running of
trains due to late line clear, engine failures, engineering restrictions, deten-
tions enroute, haulage of wagons loaded with such consignments by ordi-
nary goods trains instcad of by nominated ones and detention of quick
transit service wagons in the yards enroute. A test check of the records
ot Mughalsarai and Danapur yards for the year 1975-76 revealed that de-
tention of such wagons ranged between 15 hours (in May 1975) and 221
hours (in December, 1975).

The Railway Board stated (February, 1977) that these factors are part
of day to day railway operation and unavoidable in nature.

1.186. A review of the performance of quick transit services in opera-
tion betwcen (i) New Delhi-Kankeria-Ahmedabnd, (ii) New Delhi-Kota
and (iii) New Delhi-Surat disclosed that during June to Decmber 1975
surcharge had been refunded almost to the extent ol 100 per cent, in res-
pect of (i) and (ii) and in the case of (iii) the refund varied between 66
and 100 per cent. The circumstances under which delivery of consign-
ments could not be effected within the guaranteed period are still (Febru-
ary, 1977) to be investigated by the Railway Administration.

1.187. In certain cases wagons carrving quick transit service consign-
ments were sealed through to destination stations irrespective of weight
loaded resulting in underloading of wagons and consequent loss of revenue
to Railways A few such instances are:—

(a) The quick transit service from Lucknow to Madras, Howrah
and Wadi Bandar is generally availed of for booking of consign-
ments of iron and general goods 1o Madras, tobacco, general
goods and grains to Howrah and achar (pickles), agarbati, etc.
to Wadi Bandar. During the period May 1972 to October
1974, such consignments loaded in 343 wagons were sealed
through to all these threec destinations and the weight loaded
in each wagon ranged between 12 to 21 quintals against the
minimum of 90 quintals prescribed for a through sealed
wagon.

(b) Cons:gnments of glassware are booked in “smalls” from Feroza-
bad to Wadi Bandar and Howrah and are carried by weckly
quick transit service. During the period August 1972 to
December 1974, such consignments loaded in 191 wagons
were sealed through to Wadi Bandar and Howrah cven
though the pay load in each wagon was seldom more than
40 quintals (in some cases it was as Jow as 6 quintals) against
minimum load of 60 quintals.
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The Railway Board stated (February 1977) that the procedure of
sealing and despatching the wagons with available consignments through
to destination after a reasonable load had been achieved, without unduly
detaining the booked consignments instead of despatching to the next
repacking points, had the added merit of ensuring better utilisation of the
wagon and yielding turn-round,

1.188. A review of the performance of selected services on Western
Railway, viz., (i) Carnac Bridge-Jaipur, (ii) Camac Bridge-Kankaria and
(iii) Ghaziabad-Carnac Bridge revealed that during April 1975 to March
1976 surcharges realised had almost wholly been refunded. A further
analysis to find out hte reasons for refund disclosed that consignments
booked ex-Muzafiarnagar to Anand (served by Ghaziabad-Carnac Bridge
service) during December 1974, February 1975, December 1975 and
January 1976 had generally been received after 10 to 15 days against
the guaranteed transit time of 9 days. Though, in some cases wagons
were received at Anand within the stipulated time they were placed for
unloading after the expiry of the target time. In respect of quick transit
service wagons booked ex-Nagda (Western Railway) to Rajpura (Northern
Railway) during 1975, the delay ranged between I and 17 days at the
forwarding station itself.

The Railway Board stated (February 1977) that the first two services
involve break of gauge and consequently difficulty was being experienced
to adhere to the target.

1.189. On the North Eastern Railway the following services were in
operation during the years 1973-74 to 1975-76.

(a) Jayanagar Nepal Siding-Nautanwa
(b) Kankana-Muzaffarpur/Narayanpur Anant
(c) Wadi Bandar-Muzaffarpur/Narayanpur Anant

Except during the month of December 1975 (when 102 consignments
were booked) no traffic was offered at Jayanagar Nepal siding during 1974-
75 and 1975-76. The service between Muzaffarpur/Narayanpur Anant
and Wadi Bander was also not satisfactory on account of late handing over
of quick transsit service wagons by broad gauge system to North Eustern
Railway at transhipment/interchange points and detentions of consignments
at Wadi Bandar itsclf (varying between 34 and 41 days during March

1975).

1.190. On the South Central Railway. in certain cases the quick
transit service traffic had not been received at destination station within the
guaranteed period mainkv due to late handing over of quick tramsit service
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wagons by the adjoining Railways resulting in heavy incidence of refunds
of the surcharge. The extent of traffic received after the guaranteed period
ranged between 47 per cent and 84 per cent during the period 1973-74
to 1975-76.

The Railway Board stated (February 1977) that in the cases of streams
of traffic involving long leads over more than one railway and these involv-
ing break-of-gauge it had generally been found difficult to stick to transit
time,

[Sub paras 8.41 to 8.49 of Paragraph 8 of the Report of C&AG of
India for the year 1975-76, Union Government (Railways)].

1.191, The table below the figures of Quick Transit Service charges
collected and refunded on all the Railways during the last 5 years ard the
percentage of refund to the surcharge collected:

(Lakhs of Rupees)

1972-73 197374 197475 1975-76 1976-77
Surcharge Co''ected 37.29 41.49 41.49 48.74 6. Lo
Surcharge refunded 4-70 11.88 10.15 8.57 5.96
Percentage of refund
to the tota’ Collection 12.6 23.6 2¢-3 17.5% 9.8

1.192. The Committee asked whether the percentage of surcharges
refunded was considered reasonable, the Ministry of Railways in a note
have stated:

“Yes, the percentage of surcharge refunded is reasonable except for
the years 1973-74 and 1974-75, when the law and order posi-
tion was extremely bad in the country and there were bandhs,
strikes etc. including Railwaymen’s General strike resulting in
disruption of railway operations.

It is submitted that railway-wise percentage of refund does not give
the correct picture because they collect the QTS charges on
outward traffic and refund the QTS charges on inward traffic
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Hence collection and refund on all railway basis only can give
the correct picture. It may kindly bec noted that there is
appreciable improvement in 1976-77.”

1.193. Rcferring to the statement that the railwaywise percentage of

refund did

not give the correct picture, the Committee enquired whether

it was not nccessary to devise a procedure for collection of data relating
to Railway-wise percentage of refund for the purpose of determining the
‘efficiency of Quick Transit Service on the Railways. The Ministry of
Railways have, in a note, stated:

*Under the procedure in force till Septembér 1976, the QTS

The

The

charges was either ‘Paid’ or ‘To Pay’ (according to as  the
consignment was booked ‘Paid’ or ‘To pay’. In either case,
the extra fee was shown separately on the invoices/RRs. If
the consignments were not delivered within the stipulated time,
the destination station would collect only the freight due in
the case of ‘To Pay' traffic and not the QTS charge. For
purposes of accountal, howcver, the total of freight plus  the
QTS charges were shown as coliected from the consignee and
the element of QTS charge as refunded, though no cash refund
was involved. In the case of ‘paid’ traffic. however, when the
consignments were not delivered within the scheduled time,
the destination station would issue a Pay Order drawn on the
booking station and send an advise to the consigner for obtain-
ing refund of the QTS charge from the booking station. After
verification, the booking station would grant the refuned in
cash on the basis of pay order.

percentage of refund under the procedure in force tifl Septem-
ber 1976 mentioned above could not be taken as giving the
correct picture because the Railways collected the QTS charges
on all outward ‘Paid traffic’ while refund of QTS charges was
made on both ‘Paid’ and ‘To pay’ inward traffic.

procedure regarding QTS charges has, however, been simpli-
fied with effect from 1-10-1976. Under this revised procedure,
the QTS charges are shown separately in the inveoices/RRs
as ‘To pay’ irrespective of whether the consignment is booked as
freight ‘paid’ or ‘to pay’. The QTS charges are now recovered
from the consignees only in cases where the consignments
arrive the destination within the stipulated time. If the consign-
ments do not reach in time, the QTS charges are foregone
and for purposes of accountal it is shown as if they have been
collected from and refunded to the consignee though no cash
refund as such is involved. The revised procedure, apart
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from simplifying the rules for QTS charges, incidentally helps
the Railways in having a realistic picture as to the performance
of cach QTS service through the incidence of refunds. The
performance of Super Express Goods Trains, which also carry
QTS loads among others, is being regularly watched.”

1.194, The Audit paragraph points out that in respect of six services
each on Central and Eastern Railways the refund of the Quick Transit
Service charges was very high. In this context the Committee enquired
whether the functioning of the Quick Transit Services in operation on
various Railways had been reviewed with a view to finding out why the
target transit time had not been adhered to and substantial percentage of
surcharge had to be refunded defeating the very objective of the service.
In a note, the Ministry of Railwa's have stated:

“There are more than 300 pairs of stations between which Quick
Transit Services are operating.  Running of Quick Transit
Services is the responsibility of the Zonal Railways, who kecp
a constant watch on the functioning of these services. Inci-
dentally. most of the Quick Transit Service consignments are
normally moved by Super Fast and Express Goods trains, the
movement of which is closely watched on day to day basis by
the railway administration and is periodically reviewed by the
Railway Board also. Whenever it is noticed that Quick Transit
Services are not functioning satisfactorily between a particular
pair of points, the reasons are analysed in depth and remedial
measures taken to obviate detentions in terminal yards and
en route.

However, if it is found that a particular service is not running
satisfactorily within the target time prescribed in spitc of best
cfforts of the railways. it is then withdrawn.

Incidentally, it is mentioned that, if quick transit service does not
run within the target time, there is no financial loss to the
railways. However, because it is part of better service to
customers, all-out efforts are made by the railways to run it
to time.”

1.195. During evidence the Committee pointed out that even if the
quick transit services did not run within the target time there was no
financial loss involved but nevertheless with a view to inspire confidence in
the customers some system of self-imposed penalty might be considered.
In this connection, the Chairman, Railway Board stated that “in some
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Railways in Europe and America, a rebate is given. On the other hand,
we have chosen this system.” He, however, added that they will consider
the suggestion made by the Commiittce.

1.196. On being pointed out by the Committee that in cases where
the percentage of refund was very high, the Railway should consider
stopping the scrvice, the Chairman, Railway Board stated:

“Any service which we have given even if it is hundred per cent
refund, the public refuses to allow us to stop it. Instead of
four days, we still bring it in five days. The pressure is 8O
great and still we bring it in five days. - We are able to keep
upto the promise.”

1.197. Asked what were the difficulties in adhering to the targets of
transit time, the Chairman, Railway Board stated:

“Thesz are operational difficulties and we are trying to improve
operation part of it. 1 think today it is much better. On
the other hand, I would like to submit that our QTS services
are very very popular and still mostly we have been able to
keep upto the promisc. There are failures. I do not deny that.”

He added:

“Regarding QTS, there is a great response. And if we create a
confidence. we are able to perform better.”

1.198. The Committee pointed out that if there were more operational
difficulties in running of Quick Transit Services on certain sections, there
was no point in continuing such services. The Ministry of Railways have.
in a note, stated:

“Whenever it is observed that due to operational difficulties at break
of gauge transhipment, intermediate yards etc.. the target
transit time cannot be adhercd to despite all-out efforts to
effect improvement. action is taken to discontinue such Quick
Transit Services, The following are some of the instancas
where services, which were running unsatisfactorily due 1o
operational constraints were withdrawn: —

(i) Carnac Bridge to Jaipur.
(ii) Coimbatore In. to Wadi Bandar.
(iii) Tiruchirappalli Goods to Wadi Bandar.”

1.199. The Audit paragraph brings out that apart from delay in transit
of goods offered under Quick Transit Cervice, the wagons were also under-
loaded with consequent loss to revenue. The Committee asked what load
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was considered reasonable after achieving which an under-loaded wagon
could be despatched, keeping in view the carrying capacity of the wagon
and the minimum load for charge for wagon loads and smalis. In a note
on the subject, the Ministry of Railways have stated:

“Minimum weight for charge in the case of wagon-load consignments
is either the carrying capacity of the wagon or the quantum
prescribed for thte particular commodity on the basis of its
loadability. There is no minimum weight for charge in the
case of ‘smalls’ burked. into wagon loads. ‘Smalls’ consign-
ments are cleared in wagons by sending them from one re-
packing point to another, until a minimum of 90 qtls. for a
BG wagon and 60 qtls. for MG wagon is achieved to seal the
wagons through to farthest destination. It is not possible to
adhere strictly to such minimum weight in the case of Quick
Transit Service Wagons as detention of Quick Transit Service
consignments to make up the above minimum weight will
defeat the very objective of the service. The scheme envisages
that the ‘smalls’ consignments booked under Quick Transit
Service should be cleared without delay and under no circums-
tances should these vans be despatched to repacking points,
Instead of incurring anv loss for the railway there is quicker
turnround of wagons and consequent benefit to the customers.”

1.200. The Committee find that there are wmore than 300 pairs of
stations on the Indian Railways between which the Quick Transit Services
are operating. The Quick Transit Services provide transport of goods with-
in assured target time for which the customer is required to pay special
surcharge on the ordinary freight. According to the Railway Board, by
these services the Railways infuse confidence among the trading commumity
for quicker and safer transport, thereby improving the Railways’ image
besides earning additional revenue without incurring any additional expen-
diture. While this service apparenfly seems to be oriented towards
customer needs it is difficult to assess its overall impact on the freight
market particularly in view of the fact that the incidence of refund of
surcharge due to non-delivery of consignments within the guaranteed
period had been increasing. It is indeed disappointing to note that in
some cases the surcharge had to be refunded to the extent of 100 per cent.

1.201. The high incidence of refunds of surcharge has been attributed
to factors which according to the Railway Board were part of the day-to-
day railway operations and unavoidable in nature. It would, however,
appear that factors soch as haulage of wagons loaded with such consign-
ments by ordinary goods traing instead of by mominated ones, delay in
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handing over of QTS, wagons by adjoining railways, detention of quick
transit service wagons in the yards en-route, delay in placement of wagons
for unloading even when such wagons were received within the stipulated
time, are mot entirely beyond control. Careful supervision and proper
monitoring of the quick transit service wagons will go a long way in elimina-
ting some of these factors. The Committee desire that the performance of
each service should be systematically waiched at the division level for
which a regular procedure should be laid down. In case any service is
found fo be uneconomical immediate steps should be taken to withdraw
it after proper evaluation.

1.202. It has been stated that even if the quick transit services did not
run within the target time there was no financial loss involved. The
Committee are not able to appreciate this argument because S per cent
surcharge over the ordinary freight charges which is levied under Q.TS.
on account of moving the QTS wagons by Super Express/nominated
Express goods trains has to be refunded in case the delivery is not affected
within the stipulated time. On certain Railways the refund of surcharge
at times varied between 66 and 100 per cenf. The Committee therefore
feel that delivery of wagons within the stipulated time was very essential.
Moreover since this is a customer oriented service all out efforts should
be made to adhere to the time schedules which are of a paramount importance
in this type of service. In order to give customer satisfaction the Com-
mittee recommend that in addition to the refond/non-realisation of the
surcharge in cases where consignments do not arrive at the destination
stations within the stipulated time, the Railways should examine the
feasibility of compensating the customers for non-adherence to the time

target. e

1.203. The Audit Paragraph mentions that apart from .delay in transit
of goods offered under Quick Transit Service, the wagons are also under-
loaded with consequent loss to revenuve. It has been pointed out in the Audit
Paragraph that during the period May 1972 to October 1974, the loads
in some of the wagons hooked under Quick Transit Service from Lucknow
ranged between 12 to 21 quintals against the minimum of 90 quintals pres-
cribed for a through sealed wagon. Similarly, in consignments of glassware
booked from Ferozabad during the period August 1972 to December 1974,
the pay load in some wagons was as low as 6 quintals against 2 minimum of
60 quintals, prima facic this appears to be a faulty practice. For earning a
per cent surcharge on some ‘small’ consignments, there can be no justifica-
tion for despatching highly under-loaded wagons thus incurring loss in re-
venue fo Railways. This important aspect of the service needs to be care-
fully reviewed.
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Road and Industrial Surveys

Audit Paragraph

1.204. As mentioned earlier, an important function of the Marketing
and Sales Organisation is to undertake commodity/road surveys to ascertain
commoditywise pattern of traffic moving by road and the points between
which this traffic moved with a view to assessing as to which of this traffic
could be brought to railways with advantage.

1.205. The survey reports and the action taken thereupon by different
railways were reviewed. The salient points noticed are indicated below:

(a) Central Railway

(i) The Marketing and Sales Organisation of the Central Railway
carried out 11 surveys during 1970-71 to 1975-76. The reports of survey
carried out during 1971-72 at Panvel Pctrol Naka and at Panvel Palaspe
Naka (near Bombay) contained statistical data about number of trucks
moved and nature and quantum of traffic carried by road. It did not
contain irformation about transit time taken by road hauliers vis-a-vis by
rail betwen the same pairs of points, freight charges, etc. nor did it contain
recommendation of the survev team about the measures to be taken for

winning traffic to Railways.

The Railway Board stated (February 1977) that the truck crew did not
carry necessary information and did not agree to furnish this information
to the Railway officials.

(ii) During 1975-76. four surveys were undertaken at (a) Wadi Naka
No. 10 (near Nagpur) on National Highway No. 6 (between Calcutta and
Dhulia, Maharashtra), (b) Dhulia at junction of National Highways No. 3
(between Bombay and Agra) and No. 6 and (c) Raksha check point at
Jhansi on National Highway No. 25 (between Shivpuri, near Gwalior, and
Lucknow) and (d) Sahaganj Octroi Post, Agra. The reports of the survey
teams were submitted to the Railway Administration in 1975. The teams
did not make any recommendation except in the case of (a). According
to the recommendation, certain measures were to be taken by Railway
Administration to serve traffic in onion, textile goods steel pipes and
structural materials moving by road from Nagpur.

The Railway Board stated (February 1977) that onion and textilc
traffic is a short lead traffic best suited to road transport. However, for
textile traffic from Nagpur. freight forwarder schemes from Nagpur to
New Delhi. Madras and Bombay had since been introduced.

(iii) Survey of industries Chinchwad-Pimpri-Bhosari arcas near Pune
was carried out in August-September 1973. According to the report of
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the survey team, there was considerable diversion of high rated traffic from
rail to road due to operating restrictions imposed from time to time om
supply of wagons and loading of traffic. There were complaints from
traders against longer transit time, irregular supply of open wagons for
crane traffic and non-availability of cranes of capacity higher than 20
tonnes, The Survey team recommended replacement of the existing 20
tonnes fixed crane by a crane of higher capacity and to introduce the
scheme of street collection and delivery of traffic in the area.

The Railway Board stated (February 1977) that operational restric-
tions had been imposed in public interest; street collection and delivery
services had been introduced in Pune City; installation of a higher capacity
crane had been considered but rejected; a container service between Pune
and Madras was operative.

The measures taken by the Railway Administration to retrieve the
traffic diverted to road does not seem to be effective as only 1,506, 1,589
and 1,233 wagons were booked from this area during 1973-74, 1974-75
and 1975-76 respectively against 1625 wagons in 1972-73.

(iv) The survey of Faridabad-Ballabgarh Industrial Complex under-
taken during March-April 1973 disclosed that difficulties were experienced
by trade due to frequent restrictions on booking of traffic by rail. irrcgular
and erratic supply of wagons, detentions at originating points en route
etc. Though Faridabad had been declared as restriction-free station
from June, 1971, a number of restrictions were imposed on this Goods shed
causing hindrances in the free movement of traffic. The existing terminal
facilities were also considered to be inadequate.

The Railway Board stated (February 1977) that operating restrictions
had to be imposed in public interest and that proposal for augme:nting
terminal facilities had to be dropped due to difficult ways and means
position and heavy cost involved. The Railway Board also stated that
suggestions made by the trade to improve loading, unloading and storage
facilities and to introduce a scheme of guaranteed clearance, removal of
operating restrictions. etc., had been implemented. However, the traffic
booked in this section declined from 14,506 wagons in 1973-74 to 10.340
wagons in 1975-76.

(b) Eastern Railway

Two industrial surveys and six road surveys were carried out on
this railway during 1972-73 to 1975-76. According to the report on the
survey made in the industrial area at Durgapur during January, 1976, the
major portion of the products of industries situated at Durgapur, such as
alloy steel, cast iron, steel spring, chemicals. gas cylinders, electrodes, etc.,
were moving by road to far off destinations like Madras, Bangalore,
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Bombay, Faridabad, Delhi etc. The diversion from rail to road was attri-
buted to (a) longer transit time by rail (b) imposition of restrictions (c)
non-supply of emptics (wagons) (d) loss due to pilferage en route and (e)
delays in settlement of claims for losses and damages to comsignments.
In a majority of the cases the transit time taken by the Railways was 2 to
3 times more than that by road. The transit time to Madras etc., had
increased from about two weeks to 3-4 weeks.

The Railway Board stated (February 1977) that the constraints
mentioned above are a story of the unfortunate past through which the
Eastern Sector had to pass. It is a fact that transit time from Durgapur
to destinations in South by road is better than by rail. However, the efforts
of the Marketing and Sales Organisation since the promulgation of
Emergency had succeeded in securing additional traffic from accredited
customers.

(¢) Southern Railwav

During the years 1971-72 to 1975-76, fifteen road surveys were under-
taken by the Marketing and Sales Organisation of Southern Railway. The
survey reports generally contained particulars of traffic that moved by
road, loads carried. etc. Based on the reports of the survey, convassing
is stated to be donc by thc commercial officials with the consignors and
consignees of goods which are considered susceptible of diversion to rail.

(d) Northern Raibvay

(1) Between 1970 and 1973. twelve commodity surveys, eleven road
surveys and five industrial surveys werc undertaken. The survey under-
taken in December 1973 related to Industrial Estate, Okhla. The Survey
Team in its report attributed diversion of traffic from rail to road to delays
in supply of cranes inadequate terminal facility at Okhla Station and belated
clearance, ranging from 3 days to 7 days and above. of originating traffic.
An additional crane is stated to have been provided for. Howcver, the
terminal facilities are still (October 1976 to be improved.

The Railway Board stated (February 1977) that the following action
had since been taken by the Railway:—
(i) an additional crane had been provided:
(it) a new pilot train had becn introduced to expedite clearance of

wagons awaiting despatch;

(itty some important customers in the Okhla Industrial Arca had been
brought on the container circuit; and



“ 107

(iv) Quick transit service had been introduced from Okhla to Bombay
(amac Bridge).

Augmentation of the terminal facilities at Okhla could not, however, be

taken up since the question of an underground railway for the metropolitan
area was under consideration.

(ii) The road survey undertaken in July 1974 at the terminal tax
barrier between Ulttar Pradesh and Bihar border near Mughalsarai revealed
that during three days of survey, 840 trucks loaded with goods weighing
78,653 quintals (approximately) passed through the check-post; of these,
744 trucks carried goods weighing 73,912 quintals for distances beyond
300 kms. The traflic, mostly originating from places in Delhi, Morada-
bad and Aliahabad Divisions of Northern Railway, was high rated traffic
like carpets, iron and steel, cement, glassware, aluminium, spirit, alcohol,
etc., and accounted for about 40 per cent of the total traffic carricd by
road. The diversion of traffic to road was attributed in the survev repo:t
mainly to operating restrictions imposed by the Railway Administration
from time to time.

The Railway Brard stated (February 1977), that operational restric-
tions had to be imposed from time to time as the conditions warranted.

(¢) South Euastern Railway

During the period 1971-72 to 1975-76 South Eastern Railway Admi-
nistration conduc'ed four road surveys at Kolaghat checkpost (two im
January-February 1973 ond December 1973 and the other two in April
and Scptember, 1975). These surveys revealed that the principal com-
modities carried by road to and from Calcutta were machinery parts. tea.
meadicines, cotton piece goods, clectrical goods, paints. aluminium products,
tron scrap, eic. 1t was found that traffic to Madras and Tatanagar were
moving by road mainlv because of cheaper freight rates by road which
were inclusive of door to door service, saving in transit time and imposition
-of frequent restrictions for booking of goods rail. Booking of goods from
Shalimar Station to Madras only on nominated days also contributed to
diversion of traffic to road. Shortage of covered wagons was also found
to be one of the rcasons of diversion of traffic to road.

In order to capture traffic from Shalimar to Salt Cotaurs (Madras),
the South Eastern Railway Administration engaged freight forwarders tor
transportation of traffic by rail in “smalls” in conventional wagons: but
it was observed in the road survey carried out between 4th and 7th Sep-
tember 1975 that some of the freight forwarders transported such traffic
by road to Madras instead of offering it to the Railways.

804 LS—8.
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(f) Western Railway

During the period 1971-72 to 1975-76, ten road and five industriak
surveys were conducied at important traffic outlets in ten cities-Bombay
(Bassein creek), Jaipur, Bhilwara, Vadodara, Bharuch, Ahmedabad,.
Ajmer, chotila (Rajkot Division), Kota and Surendranagar. The survey
teams did not make any recommendation except in the case of surveys at
Bombay and Jaipur. In the case of the former, the Divisions were advised
in February 1972 to find out ways and means for attracting traffic to rail
and to examine the feasibility of running of point to point specials, loading.
en nominated days, provision of Railway Protection Forces’ escorts and.
quoting of special rates. At Jaipur it was found that the traffic to Bombay
was in “smalls” and for securing it the survey team felt that introduction
of quick transit service was needed.

The Railway Board stated (February 1977) that the suggestion re-
garding introduction of quick transit service from Jaipur to Bombay for
“smalls’ traffic could not be implemented due to break of gauge involved.

Surveys of industrial areas at Vapi, Vallabhvidya Nagar, Dewas, Udhna
and Gandhidhar were conducted during 1974 to 1976, The bulk of the
products of industries at Vapi, Vallabhvidya Nagar, Dewas and Udhna,
ranging between 70 per cent and 96 per cent, were found to be moving
by road. Non-availability of wagons, excessive transit time by rail and
more incidence of damages in transit were found by the survey team as
the contributory factors for less traffic by rail.

[Sub-paras 8.50 & 8.51 of Paragraph 8 of the Report of C. & A. G. of
India for the vear 1975-76, Union Government (Railways)).

1.206. According to the Audit Paragraph an important function of
the Marketing and Sales Organisation is to undertake commodity-wise
pattern of traffic moving by road and the points between which this traffic
moved with a view to assessing as to which of this traffic could be brought
te railways with advantage. As to the scope and utility of such surveys,
the Ministry of Railwavs have in a note stated:

“It is submitted that the scope of surveys undertaken by the Rail-
ways is limited to assessing the pattern and quantum of traffic
moving by road on certain important routes with a view to
deciding whether such traffic can be brought to the Railways
profitably. These surveys are more in the nature of fact find-
ing studies.

1.207. During evidence before the Committee, the Member Traffic
stated as follows in regard to the scope of these surveys :

“It has its limitations. We try to get as much information as pos-
sible at the Nakas and Toll points. But we have no legal
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right to demand the information like ‘from whom, to whom,
transit time etc” Whatever information we are able to
collect, we collect and based on that we go further in the
subject.”

1.208. When asked what kind of information was being collected
through these surveys, the Member Traffic stated during evidence:

“Generally, they (the road hauliers) show us the challan from
which we get an idea of what commodity is being cartied,
from whom and to which place. They do not give the transit
time; we do not know the rates. Whatever information we
are able to get gives us some idea. That js the starting point
for as to contact the people and to induce them to use the rail
transport. They give us the offers made by the road operators
and start bargaining with us as to at what rate they will give
traffic.”

1.209. As to the follow-up action taken on these surveys the Ministry
of Railweys have in a note stated:

“After every road survey the description of the traffic carried, the
name of senders and consignees, originating and terminating
stations and th rate at which the traffic being carried are all
analvsed in the headquarters’ Marketing and Sales O:fice
with a view to decide on the steps to be taken to attract the
traffic, specially high yielding traffic. With the information
available the following action is usually taken after every 100d
survey:

1. Specinl stations to station ratcs are quoted, where necessary,
to compete with the road rate particularly in respect or
high valued traffic:

2. consignees, particularly the big firms are personall; contacted
by officers and inspectors to convass for the traffic assur-
ing them speedy transit and quick delivery:

3. special collection and delivery services are organised at import-
ant points, opening ncw mobile booking officers, container
terminals and other special services to enable door-to-door
delivery:

4. the frequency of super express goods trains is increased from
once a week to twice or even 3 times a week or even on
daily basis depending on the availability of traffic on the
concerned sections. These specials are specially monitored
in divisional and headquarter control offices, and sometimes
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if the traffic carried so warrants inspectors are deputed to
travel from the starting to destination station to ensure quick

and safe transport of the goods carried by the super fast
trains;

The above are some of the measures taken at the end of every road
survey.”

1.210. On being asked as to what was the method followed in doing
these road surveys, the Committee were informed during evidence that
these surveys were done by the out-door inspectors. [Inspectors were being
posted at check-post wherever the trucks stopped for paying toll or taxes
and they were able to collect nccessary information. In this connection,
the Chairman, Railway Board stated:

“It may not be precise information. But we get some indication.
They do know that “X" sends a commodity to “Y”. Then they
are able to take the lead and follow it up to whatever extent
they can.  This is one method of finding information.”

1.211. Asked whether the survey teams were supposed to make some
recommendations, the Member Traffic stated:

“It is onlv a tcam of inspectors to get only the background data.”

1.212. The Committee desired to know whether the utility of the
survey undertaken by the Railways has been cvaluated. In a note on the
subject, the Ministry of Railways has stated:

“With regard to the evaluation of the utility of the surveys under-
taken by the Railways. it may be explained that such surveys
provide basic material for the Railways enabling them to make
an analysis of the traffic moving by road between each pair
of stations with a view to deciding the steps to be taken te
atiract more traffic specially high viclding traffic.”

1.213. An analysis of some of these survev reports, prepared by va-
rious Zonal Railwavs, made by Audit revealed that these reports did not
contain essential data namely transit time taken by road hauliers, freight
charges etc. Explaining the reasons for this, the Ministry of Railways have,
in a note, stated:

“At the outset, it should be clarificd that the surveys undertaken by
Railways arc limited in scope and provide only the basic ma-
terial necessary for ascertaining the type and trend of traffic
moving by road. such surveys are not intended to be very
detailcd as such full-fledged surveys to be very effective would
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required a large cotingent of staff besides preplanned elaborate
organisational arrangements. The scope of the surveys under-
taken by the Railways in thus limited to the extent of having
an idea of the traflic moving by road with a view to {inding
out whether such traffic can be brought to the Railways profit-
ably.

In the context of surveys undertaken by the Railways on impor-
tant truck routes, it may be mentioned that the intensity of flow
of trucks on highways is so high that in the normal course, a
long qucue of trucks is formed even while recording the mini-
mum necessary information. The trucks crew viz., Drivers
and cleaners are generally either illiterate or scmi-literate and
they do not cooperate in furnishing correct and reliable infor-
mation and on the contrary suppress it. In a number of cases
the truck crew carries with it only transit invoices/challans
from one oftice of transport companies to their other oilice
showing only the number of packages without indication of
frcight charges and names of the actual consignors and con-
signees. 1t is found to be very difliculy to collect all the  de~
tails from even the literate drivers as long queues arc formed
and the truck drivers become restive, to resume the journcy.
Further, detention to trucks caused duc to verification of do-
cuments and taking down records create several other prob-
lems like traflic jams on the highwave especially during the
peak hours. conirontation with survey staff etc. Thus  the
survey tecam has to work under considerable strain and stress.

In the circumstances. details Like transit time, freight charges by
the road hauliers gencrally do not find a place in the survey
reports. However, particulars of transit time by road are ad-
vertised frequently by many road transport operators in the
loading newspapers, commercial journals etc. and the railways
make use of such information, Other relevant details are as-
certained by discreet enquiries.”

1.214. In reply to a question as to why these Survey Reports did
0t contain any rccommendations about the measures necessary to attract
the traffic to Railways, the Ministry of Railways have, in a note stated: —

“The survey reports generally do not contain specific recommen-
dations/suggestions as considerations on which road traasports
generally preferred are well known and further since the sur-
veys are undertaken only with a view to collecting certaiman
basic statistical data. Though all possible measures arc :bethgy!+
taken by the Railways to effectively compete with:that rabdive-
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transport especially on the principal routes, there are ceraia
factors largely responsible for diversion of traffic to the road.

(a) Door to door service at any time during day and night at
the convenience of the party.

(b) No rigidity of rules like railways in acceptance, movement
and delivery of traffic,

(c) Loading/unloading operations are undertaken by road ope-
rators by their own lebour.

(d) Credit facility on long term basis for important customers.

(c¢) Granting reduction in the freight bill itself on the spot in
some cases.

(£) Speedier transit, as compared to rail which is preferred by
trade to maintain low inventory and thus avoiding blocking

of capital for long period.”

1.215. The Committee were informed that no specific guidelines had
been Jaid down by the Railway Board for conducting such surveys as the
procedure to be udopted and material to be collected differs from area to

area.

1.216. The Indian Ibstitute of Management, Ahmedabad who had
made a review of the working of the Marketing and Sales Organisation
the Western Railway, has in relation to the market surveys and rescarch
have made the following observations in their study:

“One of the important responsibilities of M.&SS’s Organisation is
to conduct market research on specific problems. Studies on
road competition, movement of certain commodities and sur-
veys in industrial estates for understanding business potential
have been conducted by the inspectorate staff of the organisa-
tion from time to time. Effective marketing research for prob-
Jem solving requires a training in methodology, data collection
and analysis techniques which have not been provided to this

’ staff. To expect them to do a professional job in this area is
’ asking too much from them. Use oriented problem solving
rescarch would require trained personnel with background and
experience different than presently available in the organisation.”

1.217. The Committee note that in important function of the Marketing
sad Sales Organisation is fo undertake commodity /road surveys fo ascertain
commodity-wise pattern of tmiffic moving by road and the points hetween
which this traffic moved with s view to assessing as to which of this traffic

could be brought to Railway with advaniage. The objectives appear to be
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Saudable but the scope and utility of these so-called surveys is only Hmited.
According to the Member Traffic these surveys are in the nature of ‘fact
Sinding studies’. It has been further stated that “such surveys are nog
datended to be very detailed as such full fledged surveys to be effective
would require a large contingent of staff besides preplanned eleborate
organisational arrangements.”

1.218. From the information made availsble to the Committee, they
get an impression that some outdoor inspectors were deployed by the
Railways at various check-posts or other points where the trucks stopped
‘for paying toll or taxes and some rudimentary information about the
commodities carried by them, the points of origin and destination was
«collected. An analysis of some of these so-called survey reports has revealed
that they contain only a statistical data about the number of trucks
noved and nature and quantum of tmffic carried by road. They did not
contain any information about the transit time taken by road hauliers
vis-a-vis by rail between the same pairs of points, freight charges efc.
-mor did they contain any recommendation of the survey team about the
measures to be taken for attracting traffic of that area to the Railways.
The Committee fail to understand what follow-up action could possibly be
taken on the basis of the incomplete data collected through these surveys.

1.219. The Commitiee have been informed that no specified guidelimes
‘have beem laid down by the Railway Board for conducting such surveys.
This is, to say the least most undesirable as one of the most important
responsibilities assigned to the Marketing and Sales Organisation is to com-
duct market reseach on specific problecns. If this is to serve any useful
purpose it should be conducted on scientific lines and by qualified
personnel, unlike the studies on road competition, movement of certain
commodities and surveys in industrial estates which have been conducted
‘hitherto by the Inspectorate staff of the organisation, The Committee
‘would like the Railway Board to make an indepth study of the present
systeen of market research and imitiste measores fo ensure that these
research studies help solve problems and aid in decision—cnaking and

‘formulation of marketing plans and strategies to face the competmon from
road hauliers.

Rail-Road Coordination

1.220. Road transport has certain inherent advantages over rail trans-
rort such as the ability to provide door-to-door service, pick and choose
not only the commodities for carriage but also the route and customers and
-vary rates at will. The Railways, on the other hand, being a nationalised
-wundertaking and a public utility service, have the obligation to carry all
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traffic that is offered to them; sometimes even at less than cost as in the:
case of essential commodities like coal and foodgrains. This situation loads
to some of the high rated traffic going over to road. According to the
‘Indian Railways Year Book, 1975-76’ during the period *1950-51 to
1973-74, while motorised freight and passenger transport increased annually,
the Railways® share was reduced to 65 of total freight....with a corres-
ronding increase in the share of road transport. The relatively poor per-
tormance of heavy industries requiring transport of bulk commodities,
which generate the major part of the Railways’ freight traffic. has been the
main factor in the Railways’ inability to retain their former share of total
fecight traffic.  In addition, because of its inherent advantages, road trans-
port has gradually captured a greater share of the market for high value
goods moving over short and medium distances.”

1.221. On the question of rail-road competition the Member Traffic
observed as under during the course of his evidence before the Committee:—

“I will give some figures to indicate how we are fighting with our
back against the well in the matter of competition with the
road transport. 20 vears back. our roads were bad. Today
they are cxcellent. Several overbridges over some of the big
rivers have been built, Today. we have to compete with one
of the best road transport in the world.  The door to door road
service has been developed. 1f a person has manufactured
his goods todayv, he wants to send jt away the same c¢veniag; he
wants to reach it to the consumer within a day or two and he
wants to get his money back as carly as possible and rtoll it
on.”

In a note. the Ministry of Railways have stated:

“Due to the large investments on the development of road transport
and due to liberal issue of inter-State and national permits, road
transport has emerged as a strong competitor to rail transport
particularly in respect of high rated traffic. .. . Even when only
State, Inter-State and Zonal permits were being issued, the road
hauliers had been making serious inroads into the railways
share of high-profit vielding commodities. With the issuc of
the National Permits, the competition from road hnas become
all-pervasive and cven longdistance high-profit yielding traffic
is creamed off by road hauliers. This is a fact after the issue
of the National permits.”

1.2.12. During evidence the Committee enquired whether any efforts
had be:r. made by the Ministry of Railways to take up the matter regarding
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tail-road competition with the other concerned Ministries such as Ministry -
of Shipping and Transport etc. The Member Traffic stated:

“We did take that up. We are an interested party in secing that
the road transport permits which are given by the road transport
authorities are kept down to the minimum. We suggested that -
we be put on the Committee, but we have been told that, since
we are compeling party, we cannot be put on the Commitiee
that decides the issue of permits, But we resist tooth and nal
where there is something that is going to be competitive with
us. But the States are interested in their own revenue and they
bring pressure on the Ministry of Transport and Shipping and,

therefore, there has been a little more liberal issue of permits
than we would like.”

1.223. Referring to the success of the road transport, the Member Traffic
has stated in evidence: —

“It is purely because of the efficiency of the road service. They are
ablc to give better rates. We cannot offer any rate purely to
compete with them. There was a slight depression in the road

transport; they cut down their rates quite considerably in the
South.”

1.224. In the same context the Chairman, Railwayv Board ha: stated: —

‘We try to compete with them on station to station basis. but we
never try to cut below our operating costs.  As far as the
cutting down the rates is concerned, we cannot do that. We
have little chance excepting at the ministerial leve! to coordinate
with them. Their everheads ure very much less than ours.”

He added

‘They arc in the private sector, we cannot stop them.  Many manu-
facturers take the raw materials through the railwavs and send
the finished products through the roads, That is favourable to
them. We cannot sav that unless the finished goods are moved
through us, we would not carry the raw material. We feel
that railwave and roads should live together.”

1.225. The subject of Rail-Road Coordination had come up for review
by the PAC in the past and the Committee had made several observations.
Important extracts from these observations are reproduced below :

45th Report of the Public Accounts Committee (1971-72):

“1.71. The Committee find that about Rs. 26 crores havc beem-
invested by the Railways in various State Road Transport Cor-
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‘porations primarily with a view to regulate rail-road coordina-
tion. Even though the Railways are getting adequatc return
on their investment in the form of fixed rate of interest, the
aim of rail-road coordination has not been achieved...... Tne
Committee recommend that the Railway Board should in con-
cert with the Ministry of Transport and State Governments
review the position to devise methods for making the Railways
participation more effective.”

"73rd Report of the Public Accounts Committee (1972-73):

“1.13....The Committee would accordingly recommend that Rail-
way Board should in consultation with the Ministry of Trans-
port and the State Government, take necessary measures to
ensure that Railways™ participation in the State Road Transport
Undertakings becomes effective for securing a better rail-road
coordination.”

77th Report of the Public Accounts Committee (1972-73):

“1.52....An effective coordination between road and rail transports
is necessary so that unhealthy competition between these two
vital sectors of economy resulting in wastage of national re-
sources is not allowed. The Planning Commission is stated to
be already seized of this matter. The Committee desire that
in the formulation of plans this aspect may be constantly borne
in mind to allow of no distortion.”

148th Report of the Public Accounts Committee (1974-75):

“1.119..The Committee’s attention has been drawn to the com-
petitive transport situation which has gradually developed in
the country. The Committee have always expressed their
concern at the lack of a coordinated national integrated trans-
port policy. They, however, regret to find that even though the
need for coordination between the different modes of transport
is accepted by all, there has been no worthwhile achievement in
this direction. ... .. This not only involves wasteful competition
between the railways and road hauliers but leads to a national
waste inasmuch as the rail capacity created at great cost rcmains
unutilised or underutilised in many sectors. It needs no
emphasis that proper and effective rail-road coordination can
bring more business for the Railways, This happens because
the Railways are unable to give full satisfaction to its users.
Road transport is always much dearer compared to existing
railway rates. In the context of the present day circumstances
arising out of the oil crisis, the need for a coordinated national
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integrated transport policy has become all the more important
and compelling. It will, therefore, be in the fitness of things
that this question is considered by Government at the highest
level to formulate a clear-cut policy and to evolve a suitable
machinery for the effective implementation of the same.”

"“1.120. The Planning Commission and State Governments may,
however, be approached to discourage long distance road
transport service in public and private sectors, both for passen-
ger and goods traffic, once the Railways are able to meet fully
the demand to the satisfaction of users and respective State
Governments.”

1.226. In its Action Taken Notes submitted to the Committee in August,
1975, the Raiiway Board informed as under:—

“The matter is under consideration in consultation with the Ministry
of Shipping and Transport and Planning Commission. The
final reply will be furnished after the replies are received from
them.”

1.227. During evidence the Committee enquired whether any progress
has been made in this direction. The Chairman, Railway Board has stated:

“The Government of India have formulated a transport policy which
is still under discussion between the Ministries concerned. ...
The Ministry of Shipping and Transport is charged with the
formulation of a transport policy. They are in close touch
with the despatching Ministries as well as with us. We have
expressed our views to them.”

1.228. In this context, a representative of the Planning Commission has
-informed the Committee during evidence of the latest position as under:—

“A note was circulated by the Ministry of Shipping and Transport
some time back setting out the board guidelines of the coordina-
tion policy. This was examined in the Planning Commission
closely. In the Planning Commission, we found that thers was
scope for improving this policy because there were certain con-
tradictions. There were certain areas in the field of transport
coordination where more refinement was called for so that
transport infrastructure which we have  det cloped in this
country, is put to optimum use. This was examined. There-
after, as you know, various developments have taken place.
‘fhere has been shift in priorities in the sense that emp.oyment-
ariented schemes, employment intensive mode of transport and
technology, etc. have to be preferred to other arcas which are
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more modern and this applied more in the field of road trans-
port. Al these issues are currently under the examination in
the Planning Commission, and it is felt that perhaps the note
circulated by the Ministry of Transport. would need to be
modified. This is a matter which is currently under cxamina-
tion and it is expected that the matter will be sorted out
shortly.”

1229. In a note subsequently furnished to the Committee it has been
stated:

“The draft National Transportation Policy as circulated by the
Ministry of Shipping and Transport in January, 1977 has been
revised in the light of comments reccived from various Minis-
tries concerned including the Ministry of Railways and referred
to the Planning Commission who propose to appoint a high
power committee to consider various asgects of the draft paper.
As per indications the draft policy as modified as per delibera-
tions of the Committee will be circulated to all State Govern-
ments for their comments. The final draft incorporating the
views of the State Governments will be discussed in one of the
meetings of Transport Development Council before it is referred
to the Economic Committee of the Cabinct. It is alse proposed
to place the draft policy as approved by the Economic Com-
mittee, on the tables of both the Houses with a view 1o
ascertaining the views of the Members of Parliament. Tt will
thus be appreciated that as per procedure indicated above it
will take some time before the final transportatcn policy is
formulated and adopted. It is considered that 1 the overail
interest it is necessary that the National Transportation Policy
is finalised expeditiously but no unilateral action can be taken
by this Ministry. The observations of the P.A.C. have becn
forwarded to the Ministry of Shipping and Transport for ex-
pediting the fianlisation.”

1.230. A serious weekncss of the Indian transportation system appears
to be the lack of coordination between the rail and road systems in the
conntry. The Committee find that there is not only lack of coordination
at the national level between the two modes of transport but as a matter
of fnct there is a severe ccanpetition between the two. The road transport
has certain inherent advantages over rail transport such as the ability to
provide door to door service, pick and choose not only the commodities
for carriage but also the routes and customers and vary rates at will. On
the other hand the Railways being a nationuliscd undertaking and a public

wtiiity service have the obligation to carry al] traffic that is offered to them;:
“immess tven at less than cost as in the case of essential commoditics.
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fike coal and foodgrains. As pointed eut in paras above over the years
-the Railways’ share of the total freight has continuously gone down amd
with the diversion of short distance and high profit-yielding traffic to the
roads, the Railways have virtually become carriers of only bulk commodi-
.ties and other long distance freight which the road do not find profitable
to transport or which cannot be conveniently transported by road. This
phenomenon not only involved wasteful competition between the railways
and road hauliers but leads to a national waste inasmuch as the rail capacity
created at great cost remains unutilised or underutilised in many sectors.

1.231. The Public Accounts Committee have been repeatedly emphasis-
ing the. need for an effective rail-road covrdination which can be brought
about only if there is a national integrated transport policy. The Com-
mittee have now been informed that a draft National Transport Policy as
circulated by the Ministry of Shipping and Transport in January 1977 was
revised in the light of comments received from various Ministries and
referred to the Planning Commission who propose to appoint a high power
cormmittee to comsider various aspects of the draft paper. This draft has
vet to pass through various stages before it can take a proper shape. The
Committee are constrained to express their dissatisfaction over the delay
in finalization of a national transport policy. They would like to once
again reiterate that the matter may be considered at the highest level and
steps taken to finalise the National Transport Policy mes! expeditionsly.

!

NEwW DFLHI, C. M. STEPHEN,
April 30, 1678. Chairman,
Chaira 20, 1900 (Saka) Public Accounts Commitee.
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APPENDIX 1
(See paragraph 1'8)

_Present set up of the Marketing & sabs Organization on the Zonal Railways

Designation Grade Number of Posts
Central  Eastern Northern  N.E. N.F. Southern  S.C. S.E. Westera
Railway Railway Railway Rly. Rly. Railway Rly. Rly. Raijlway
Chief Marketing Superin.  2500-—2750 1 1 1 .. . 1 1 1
tendent e |
Addl. Chief Marketing Supdt. 2250—2500 . . .. 1 1% .. H .
Marketing & Sales Oiﬁci . 1100--1600 1 .. . .. .. .. . ..
Senior Commercial Officer} 11001600 . 1 1 . 1%* . . 1 .
(M&S) .
Asstt, Marketing & Sales® 6501200 .. . 1 1 2%, 3 1 . s
Ghizi“’gl:;mmerdal Inspector . J00—go0 5 1 3 .. 3@ 5 5 . ..
Conmunercial Inspector (Senior) 700—goo .. .. - 2 5 4 10
Comunercial Inspector { Junior) 550—750 ] 2 . 5 ' 38 3 4 1
Do. 455—700 4 6 16 . (] 8 6 8 6
Do. 425—640 .o 2 10 s 5+ 7 1 2 2
Do. 260—430 .. . 9 .o . . .
Chief Clerk . . . 550——750 . 1 1 1 f t 1 1
Head Clerk 425—700 .- .. .e . . o 1 .-
Do 425—700 2 . 1 . 5 3 .. 3

g

oTt
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23
24

Senior Clerk
Junior Clerk

Stenographer (Senior) .

Do.

Stenographer ( Junior) .

Typist {Senior)
Typist { Junior)
Record Sorter
Daftry

Peon .

.

* On N.F. Rly., the post is operated as M&SS in the grade Rs. 15002000,

330—560
260—400
550—759
425—-700
330560
330360
260—400
225—308
200--250
196~--232

*% Senior Comml. Officer (Rates).

2

3

o One Asstt. Comml. Officer (Rates) and one Asstt. Comm. Officer (Development).

@ Chief Rates

lnspectors,

$ Senior Rates Inspectors,

= Rates Inspectors.

+ Asstt. Rates Inspectors,

Notes : There is no separate Marketing and Sales Organisation on the N.F. Railway.

been created for this,

Supdt,

. The Rates and Development Inspec
their normal duties.  No marketing and sales organisation exists on the Div
sales activities as part of their work, However, the post of a stenographers an

No additional posts of In
tors are called upon to assist the Marketing and

24
kL

10

”»

ctors or ministerial staff have
ales Superintendent as part of
isions and the Commercial Officers are doing the marketing and
d two peons were created to assist the Marketing and Saley

11



APPENDIX 11

(See paragraph 1.8)

The nalure of Duties p2oform=d by d'ffrent officers and stoff a1 thr Zr1a' Railwys.

HEADQUARTERS OFFICE :

(‘) Gazetted
Chief Marketing Superintendent &
Additional Chief Marketing Superin-
dent.

(2

]

(8

{9

(10

122

(1) Overall supervision on the functioning

of the Marketing Organisation ;

administrative  approval for quoting
special reduced rates for  container
traflic and other conventional traffic;

approval of Survey Reports of new
rathway lines on behalf of Commercial
Deparunent;

- attending Meetings of the Chambers

of Commerce ;

micasures for meeting  railiroad com-
prnition and effecting  co-ordination by
attending  meetings of  State Road
Transport  Corporations and  dealing
wih  matters relating to Central
Governments”  share of Capital con-
tribution in these  corporations ;

liaisun with operating branch in regard
to clearance of outstanding  demands of
trallic;

planning for procuring  additiona
traflic  and caiering for the require
menis of the traflic already existing;

tours
traflic
customers offering
traflic;

to arcas offering high rated
and contacts with important
bulk/high rated

fixing quotas for daily loading of High
Proft  Yielding Commodities and
keeping watch on  daily loading of cer-
tain sclected commodities susceptible
to diversion to road;

formulation of Budget Estimates of
Traflic earnings of the Railway includ-
ing August Review and revised esti-
mate and fixing targets for loading/
carnings of Divisions;

o7
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(11) proposals for inclusion in works Pro-
gramme of Traffic facilitis Works
for Commercial Department.

Marketing and Sales Officer

Senior Commercial Officer (M&S)

1 (1) Marketing Research, Prospecting and
Development ;
(2) cost studies with a view to meeting
competition from road and securing
more rail traffic ;
Asstt. Marketing & Sales Superin- J
tendent. (3) introduction of container services ctc.
and mechanical handling of goods in
smalls and parcels.

(4) quotation of rates for container service
to new parties and processing proposals
for reduction in  rates wherever
necessary for retention of their traffic
to rail ;

(5) arranging meetings with the partties
in their premises to  explain  working
of these services and assisting them in
planning transport of their goods by
suggesting measures for reduction in
cost of packaging and maximum
utilisation of container space ;

(6) to maintain liaison with Moechanical

Department for the purpose of arrang-
ing POH and day-to-day repairs and
maintenance of rail and road equip-
men to of container service comprising
of flats, containers, crane and Tractor
Trailers ;

(7" introduction of new  services iz,
avernight services etc., to improve the
quality of service ;

(8: introduction of quick Transit Ser-
vices and review of their performance
from time to time ;

(9) opening of halts and out-agencies ctc.
City Booking offices, strect Delivery and
collection  services ;

{10) watch on transit delays of Freight For-
warders, Containers, QTS wagons ;

(11) maintain close liaison with manufactur-
ers and trading interests with a view to
ascertain  and solve their problems in
connection with cxpeditious and safe

transportation of their goods by rail;

304 LS—9,
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(12) to investigate the feasibility of introduc-
tion of F.F. Scheme on new routes de-
pending upon the traffic potential, to
keep a watch on loading by Freight
Forwarders and to review the scheme
periodically for revision Pof rates as
and when necessary  keeping in view
the economies of operation vis-a-vis the
rates of road hauliers;

(13) prospecting traffic for special type of¢
coaching stock like Refrigerated vans,
Motor vans and keeping special watch
on their loading and movement ;

(14) keeping a watch on running of Super
Fast Express trains.

(b) Non-gazetied

(f) to maintain contacts with firms, private
and public sector commercial under-
takings in order to prospect traffic for
movement by rail ;

Chief Commercial Inspector
Commercial Inspector

Marketing and Sales Inspector
{if) processing of proposals for quotation of
) rates to new parties for container ser-
vice ;

(itf) examination of proposals for introduc-
tion of Freight Forwarder Scheme;

(fv) review of (a) rates quoted to various
parties for container service ; (4) Freight
Forwarder Scheme from time to
time ;

(z) preparation of Project Reports/Revised
Project Reports and annual financial
appraisals of container services ;

(vi) watch on day-to-day loading and
transit of containers and Freight For-
warder wagons ; and

(vii) functions assigned from time to time
in regard to various marketing activities
indicated above against the duties of
officers ;

Head of Section Senior Clerks, Junior (i) Notes on the activities of marketing and
Clerks, Stenographers, Peons. sales organisation ;

(i) preparation of Monthly Appreciation
Reports to Board;

(i) formulation of Annual Financial Review
of “Uneconomic Branch Lines”;

(fv) correspondence, maintenance of statis-
tics, compilation of | Ecriodical reports and
routine office work,



On Divisions

Marketing & Sales Inspec‘tors
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. To maintain contacts with firms and other

private/public sector [undertakings with a
view to prospect traffic, specially high
rated for movement by rail jurisdictions
of most of the Inspectors have been
earmarked area-wise, but the Inspectors
are also assigned any duty in regard to
various marketing  activities indicated
against the duties of officers.
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(See Paragraph 1.151)

Specific reasons for shortfall in the actual loadings compared to the targets
in respect of services between seven pairs of container services.

The specific reasons for shortfall in the actual loadings compared to
the targets in respect to the seven pairs of points in question are given
below duly indicating the targets, wherever revised.

(1) Carnag Bridge—Asarva Service

(i) Negligible loading was done by M/s. Burma-Shell, M/s. Hindustan
Lever Ltd., and M/s. Indequip Pvt. Ltd.. compared to the traffic anticipat-
ed from them. The reasons for this are:—

(a) cut-throat rate reduction by road hauliers;

(b) overnight service by road hauliers compared to 3 to 4 days
by rail;

(c) avoidance of octroi problem by bringing the goods by road to
godowns outside the Municipal limits of Ahmedabad;

(d) reduction in road distance by 20 kms. after opening of Bassein
Creek Bridge in January, 1972;

(e) opening of Koyali refinery Gas Plant, which eliminated tra-
flic from Burmah-Shell Refinery.

(ii) Extensive breaches on the main line of Baroda Division in July
and August, 1972 (when loading had to be suspended for 24 days) and
again in September, 1973. g

(iii) Imposition of curfew in Ahmedabad from December 1973 to
March, 1974.

It is proposed to close down this service if efforts to rejuvenate it do
not succeed by 31st March, 1978.
(2) Carnak Bridge—Kota Service ;

i

Mainly imported wood pulp traffic was carried in containers ex. Carnac
Bridge to Kota for M/s. Sriram Rayon and in the return direction they
were carrying the synthetic yarn from M/s. J. K. Synthetics and other
general poods. While the traffic of imported pulp in containers increased
from 723 containers in 1975-76 to 917 in 1966-77 the traffic in return

126
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direction came down from 686 containers in 1975-76 to 271 containers
mn 1976-77 because the loading by M/s. J. K. Synthetics who used to
load about 60 comtainers per month in 1975-76 came down to 12 con-
tainers per month during 1976-77. The main reason for this reduction
is wide fluctuations in synthetic yarn prices in the market, due to which
they wanted quicker transit by road in smaller units. They were also

not in a position to build up sufficient stocks to move them by rail due
to creditequeese.

(3) Salt Cotaurs—Bangalore Cantonment Service

(i) M/s. WIMCO/Madras who were expected to load 258 containers

had to be dropped as their godown at Bangalore was found to be inaccessi-
ble to the tractor-trailer combination.

(i) M/s. 1L.T.C. Ltd.,, and M/s. Britannia Biscuits Co., who were
expected to load 800 and 100 containers respectively per annum did not
avail of the service as their despatches were in small lots and the move-
ment by road was cheaper and faster.

(iii) M/s. Kirloskar and M/s. Mysore Electrical Industrics Bangalore
who were expected to load 120 containers and 60 containers respectively
did not avail of the service in the absence of ‘top opening containers’.

(iv) M/s. MICO, who earlier agreed to load 180 containers per
annum, declined to avail of the service on the plea that their equipments

were being tested on certain road vehicles and they had to patronise those
road services. ‘

(v) M/s. Mysore Vegetable Oil Products, who were expected to load
180 containers did not avail of the service on account of very low rates
offered by the road operators.

(vi) Traffic from M/s. United Breweries Ltd. and M/s. Mc Dowell
& Co. declined considerably after the reintroduction of Iprohibition in
Tamil Nadu in September, 1974.

The road services on this route is very well organised and the deli-
very by road is overnight at much cheaper rates. Hence, it is not possi-
ble to operate this service successfully and it has been decided to merge
this service with Bangalore/Salt Cotaurs—Shalimar service.

(4) Pune—Salt Cotaurs Service

Out of nine parties prospected at Pune to offer 910 containers ner
year, most of them backed out totally due to fall in demand and diversion
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to road on account of very low rates quoted by road hauliers. These
parties are:—
(i) M/s. Sandwick Asia Limited
(ii) M/s. Matchwell
(iti) M/s. Sudershan Chemicals
(iv) M/s. India Cables
(v) M/s. Great Foseco.
(vi) M/s. David Brown & Co.
(vii) M/s. Beck & Co.
(viii) M/s. Philips; and
(ix) M/s. J. G. Glass Works.

‘.

)

M/s. Kirlosker Oil Engine Ltd. stopped loading containers to Madras
on account of fall in demand of their oil engines in the southcrn area.
M/s. Dunlop India Ltd., M/s. T. I. Cvcles and M/s. Forge Drop & Stamp-
ings Ltd., who were prospected to load 480, 60 and 20 containers per
annum dld not give much traffic except M/s. T.I. Cvcles.

As the prospects of any appreciable improvement in loading on this
service are not bright, it has been decided to merge this service with Wadi
Bandar—Salt Cotaurs container service.

(5) Salt Cotaurs—Wadi Bandar Service

1. Burmah-Shell (Agents M/s. Poppat Jamal & Sons., Madras) who
were expected to load 1296 containers of empty LPG cylinders per annum
availed of the service up to November 69 only. Afier setting up of the
factory at Madras, this traffic has completely stopped.

2. M/s. Dunlop India Ltd., who were expected to load 500 con-
tainers per annum are now despatching their goods mainly by wagons te
Bombay.

3. Loading by M/s. ITC Ltd. has progressively come down due to
lesser demand of these products in Bombay area.

4. M/s. Tata Oil Mills, Madras, M/s. Chesborough Ponds Inc. and
M/s. Indian Oxygen Ltd. have since switched over to road due to cheaper
rates offered by them and on account of quick transit,

On the basis of the project report based on the traffic offering. the
target for loading Ex. Salt Cotaurs has now been scaled down from 1800
to 1500 containers per annum.
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Loading of containers from Wadi Bandar to Salt Cotaurs was near
about the target in 1971-72 and in 1975-76 and in 1976-77. Specific
reasons for drop in loading during 1972-73 and 1973-74 are as follows:—

(a) dislocation of train service on Southern and South Central
Railways between November, 1972 and March, 1973 due to
Mulki Rule agitation;

(b) mass absenteeism on Southern and South Central Railways in
September, 1972;

(¢) Loco staff strike in August and December, 1973;
(d) agitation on Sholapur Division in September, 1973.

(6) Yashwantpur—Wadi Bandar Service

i. Despatch of LPG cylinders from Bombay to Bangalore and empty
cylinders in the return direction has completely stopped after setting up
of the refinery at Manali, Madras. This has affected the loading to the
tune of 900 containers per annum, which were being loaded bv M/s.
Burmah-Shell and M/s. ESSO.

ii. M/s. Mysore Electricals who were expected to load 240 containers
are patronising road services because their equipments are being tested
on road vehicles.

iii. Bangalore to Bombay is an empty direction for the road operators
and, therefore, they are offering very low rates to attract traffic. The
roads are good and the transit time is quick. So they have been able to
take away the traffic of M/s. ITC Ltd.. M/s. Mangaram & Sons. and
K. S. Subbiah Pillai who were earlier utilising containers.

Fresh project reports have been prepared and the target has now been
fixed at 1600 containers as against the existing target of 1662 containers.

(7) Wadi Bandar—Secunderabad Service

There was a drop in loading in containers from Secunderabad aftec
1975-76 due to:—

(i) M/s. Wazir Sultan Tobacco Ltd., who used to load 40 to 50
containers a month, have stopped loading due to change in
their distribution pattern.

(ii) M/s. Hind Electronics, Secunderabad. who were loading about
40 containers a month, switched over to road because Rail-
ways are not in a position to quote rates comparable to road
rates.
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(iii) M/s. Laxmi Starch, one of our major customer in the area,
had a series of internal trouble in the factory due to which
loading by them was considerably less.

A target of 1800 containers per annum on this route included traffic
in LPG cylinders from M/s. Bharat Refineries to the extent of 732 con-
tainers. This traffic has completely gone over to road because while the
truck takes just about five days of the round trip from Wadi Bandar to
Secunderabad with loaded cylinders and back to Bombay with empty
cylinders, it takes more than 5 days for one way journey by rail, as there
are four marshalling yards en-route viz., Pune, Dhond, Wadi and
Vikrabad.

The revised project report has now scaled down the target from 1800
to 900 per annum.
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APPENDIX 1V

Conclusions/Recommendations

Para No. Ministry/Deptt. Conclusions/ Recommendaions
concerned
1 2 3 4
1 1.34 Railways The charter of duties assigned to the Mu:keting and Sales Organisa-

SN B T

tion appears very comprehensive and covers a wide range of activities.
According to the Chairman, Railway Board, however, the “Commercial
responsibility was entirely with the Chief Commercial Superintendent”.
The Marketing and Sales Organisation was there ‘only for the purpose of
specialisation in certain areas’. The Committee are, however, distressed to
know that even in these limited areas the performance of the Marketing
and Sales Organisation had not been up to the mark. The Institute of
Management, Ahmedabad, which had conducted the review of the working

“of the Marketing and Sales Organisation of the Western Railway had noted

a number of deficiencies in the working of the organisation as follows:—

1. While the increase in share of high rated traffic in the total
earnings can be attributed in some implicit way to the effec-
tiveness of the new organisation it was difficult to define explicit -
relationship between these two factors in the absence of quanti-
fied goods and traffic set up for the short and long run.

1¢1



2 .35

Railways

[ ~ - — e ——————— e ———— ey

2. Whatever Customer contacts exist at present are primarily in the
nature of problems solving with little servicing, prospecting and
marketing development work. Customer development work in
the ficld of container service was the only exception which also
has been substantially cut down because of railway’s inability
to meet the demand that has been generated for this service.

3. Routine paper work and a wide charter of operation has led to
a casual attention being paid to the vital task of marketing.

4. The Marketing and Sales Organisation in its 5 years of existence

has only made a small beginning making the railways market
and customer oriented,

The findings of the Institute of Management apart, it is evident from
the figures of high rated/profit yielding commodities and tota] revenue earn-
ing traffic that the quantum of high rated traffic during the last 5 years from
1972-73 to 1976-77 has been only between 11.3 to 13.6 million tonnes
accounting for 6.45 to 6.40 per cent of the total revenue earning traffic.
The Committee could well appreciate this meagre share in the total revenue
earning of the railways if the traffic was handled by the norma] and con-
ventional commercial organisation. But the Marketing and Sales Organisa-
tion has been in existence from the year 1967-68, i.e. nearly for a decade
and one would expect that a public relations or catalyst organisation like
the Marketing and Sales Organisation showed better results.
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The Railway Board has claimed that the expenditure on this Organisa-
tion is a very meagre amount. The Committee would like to point out that
the totality of the situation is that besides incurring expenditure on this
organisation the railways offer a number of other concessions under the
freight forwarder scheme, container services, station to station rates and
quick transit service. The Railway Board should therefore ensure that the
objectives with which a separate organisation i.e., the Marketing and Sales
Organisation was created, have been achieved.

One of the main functions of the Marketing and Sales Organisation was
to maintain close liaison with manufacturers and trading interests and to
ascertain and solve their problems in connection with expeditious and safe
transportation of their goods by rail by improving the quality of service.
The Committee have been informed that this organisation had made 4114
and 4585 contacts with private parties and Government/Semi-Government
and public undertakings during the years 1975-76 and 1976-77 respectively.
From the list of duties assigned to the various categories of personnel in
the organisation it would appear that these contacts are being made by the
junior rank officers such as junior Commercial Inspectors. The Commit-
tee are of the view that if Railways are earnest in establishing business con-
tacts through proper salemanship techniques, the present pattern of staffing
of the organisation needs a thorough reappraisal.

The Committee were surprised to find that so far no special attention
has been paid by the Marketing and Sales Organisation of the Railways
to the specialised traffic of Government Departments and Public Under-
takings. Even though the Government Departments had instructions to
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use the Railways for their transportation needs, as this is by far the cheapest
mode of transport for the long distance in any case, the freight of these
departments has not always been carried by the Railways. A case in point
is the transportation of copies of Delhi Telephone Directory from Calcutta
by the road hauliers. Another example is transportation of cement where
the Member Traffic had himself admitted that the required quantity was
not moving by rail. The Committee cannot but emphasise that the Rail-
ways should direct their attention in this direction as the Government
Departments and Public Undertakings are by no means small users of
transport facilities. It is unfortunate that the Railways have not tried to

attract the traffic of Government Departments/Undertakings to the extent
desirable.

The other principal objective of the Marketing and Sales Organisation
is to improve the quality of service to their customers and for that to plan
and provide inter-modal services combining the advantages of rail and road
transport like freight forwarder service, container service and quick
transit servicee. The Committee have dealt with the functioning
of these specific services in the later sections of this report.
A general review of the different services, however, reveals that no targets
and specific goals in relation to these services have been set down, In
the absence of these targets and specific goals it is generally impossible not
only to measure performance but also to locate or define problems as they
arise in day-to-day operations. The Committee would like to point out
that considering the enormous scope for expansion of these services, the

yel



1.40'

1.41

Do.

Railways will have to step up their marketing and sales promotion activi-
ties in this field considerably. 1t needs hardly any emphasis that Railways
can attract additional traffic only by refurbishing their image as a reliable,
dependable and efficient mode of transport at competitive rates.

Yet another task before the Marketing and Sales Organisation is to
keep a watch on the loading of high profit yielding commodities and to take
up measures to arrest the effect of rail-road competition and to have co-
ordination between rail and road transport. They have also to undertake
marketing rescarch, prospecting and development and commodity/road
surveys to ascertain commoditywise pattern of traffic. The Committee find
from the review of the Institute of Management. Ahmedabad on the Mar-
keting and Sales Organisation of the Western Railway that precious little
has been done in the field of planning of work for the overall marketing
strategy, and for strengthening of specific services and integrating them into
an overall plan. The organisation had set no targets for itself or for the
Divisions. Even information about total market size and Railway’s share
in it, which is so vital for planning work, was found to be missing in the
work of the organisation. The Committee feel that enough and serious
attention has not been paid to the working of the organisation and its
results.

The Committee learn that during the last 2 vears (1975-76 and 1976-
77) four meetings were held by the Railway Board with the Chief Market-
ing and Sales Superintendent of all the Railways. It is stated that during
thesc meetings achievements of the Organisation were reviewed and the
scope for further improvements spelt out. But the review conducted by
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the Indian Institute of Management Ahmedabad in respect of the Western
Railway in 1970 had pointed out that (i) barring a few exceptions, initia-
tive for most of the marketing schemes came from Members of the Board
at such mectings and Marketing and Sales Superintendents then took on
the job of proposal preparation and if approved implementation thereof;
(ii) therc appeared a tendency in such meetings to push all Marketing and
Sales Superintendents to implement schemes or work on proposals which
were found successful on any one zone without any proper study of the
conditions obtaining on other zones. The Committee feet that if the Rail-
ways have to have its rightful share of the high profit yielding traffic the
Board will have to motivate the Chief Marketing Superintendents to come

forward with new innovations and the Board will have to most actively
monitor those schemes.

In the light of what has been stated above, the Committee cannot but
conclude that functioning of the Marketing and Sales Organisation of the
Railways needs to be properly evaluated with a view to streamlining it.

The Committee note that one of the main functions of the
Marketing and Sales Organisation of the Railways is to keep a watch on
the loading of high profit yielding commodities. As a matter of fact the
total efforts of this organisation are directed towards this end.  Despite this
the Committee regret to find that over the years the Railways have not been/
able to wean away this traffic from the road hauliers. The analysis made
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by Audit of high profit yielding commodities carried by rail has revealed
that the Railways have not only failed to capture additional traffic but have
also been unsuccessful in retaining the existing traffic. The quantum of
and ecarnings from high ratediprofit yielding commodities on which the
Organisation is required to keep a special watch have shown a down-ward
trend over the last five years. During 1971-72, when the Organisation was
keeping a watch on loading of 47 commodities, the tonnage originating was
11.4 millions constituting 6.70 per cent of the total revenue earning traffic
and 15.99 per cent of earnings. while in 1975-76 when the number of
high rated'profit yielding commodities had been raised to 80, the quantum
of traffic was only 13.5 million tonnes constituting 6.86 per cent of total
revenue carning traffic and 13.95 per cent of carnings. In repard to the
prospects of attracting more high rated traffic to the Railways the Chairman,
Railway Board had in his evidence before the Committee stated:

“We do feel that the Railways will lose more and more of high-
rated commodities to the Roads.”

The Committee feel concerned about this situation.

It has been conceded by the Railway Board that the proportion of
these commodities to the total revenue earning commodities both in quan-
tum and earnings has come down gradually, Over the years the railways
have increasingly become carriers of low rated bulk commodities like coal,
iron ore, cement, foodgrains etc. A very large proportion of the revenue
carning traffic of the Railways thus consist of bulk commodities moving
on a programmed basis; the movement of which is done sometimes even at

- e
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the cost of more profit earning commodities. An analysis of the quantum
of the high freight yielding commodities carried by the Railways during
the years 1971-72 to 1975-76 vis-a-vis the total revenue earning traffic
of the Railways indicated that (a) the share of the high freight yielding
commodities in the total revenue earning traffic of the Railways is a small
percentage of the total viz. 6.70 per cent in 1971-72, 6.48 per cent in
1973-74, 6.86 per cent in 1975-76 and 6.40 per cent in 1976-77; (b) the
percentage of earnings on the high freight yielding commodities to the
total revenue earning traffic ranges between 15.99 in 1971-72 to 13.95 in
1975-76. Thus a very small percentage of high rated/profit eamning traffic
of the railways fetches a comparatively much larger share of the earnings
and thereby makes an important contribution to the Railway revenues.
This clearly hightlights the need for carcful planning and marketing strategy
development for attracting more high rated traffic which in fact is the only
hope for the survival and growth of the Indian Rallways in case they do
not want to become a liability on the Public Exchequer.

The Committee were surprised to learn that the marked deteriora-
tion in the loading of high profit yielding traffic over the years on different
Railways was inter alia attributable to the restrictions imposed on booking
of traffic on account of opreational difficulties and inadequate supply of
empty wagons particularly covered wagons. It is a little ironical that on
the one hand the Railways are making all-out efforts o retrive the lost
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trafic and to secure additional trafic on the other hand they do not pay
sufficient attention to ensure that the high rated traffic was exempt from
normal operational restrictions and demand for covered wagons for
loading such commodities is fullv met. This indicated that there is no
coordination at a fairly high level in the organisation between operating
commereial and marketing activities of the Railways. This situation needs
to be remedicd in the interest of attracting more high profit yielding traflic.

According to the findings of the Indian Institute of Management,
Ahmedabad. which had studied the functioning of the Marketing and Sales
Organisation on the Western Railway, the failure of Railways to attract
enough of the high rated traffic in competition with truck transport can
be traced to poor planning enforcement of an unrealistic priority system,
faulty pricing policics, lack of an effctive selling and servicing organisa-
tion, ineffcctive information system, an overall poor image of the Railways
as a dependable mode of transport with customer interest as the ‘heart’” of
the system and relegated status assigned to commercial wing of the
organisation. The Institute’s study has pointed out that only a small part
of the high rated traffic (hardly 2.5 per cent) moved through special
services like containers, QTS and the rest of it moved through ordinary
system. These observations are of far reaching importance and the Com-
mittee would be interested to know what concreate action has been taken
by the Railways in pursuance thereof.

. R I — e -
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The Committee note that in ordre to retrieve the lost traffic in high
rated commodities and to secure additional traffic, Railway Board proposes
to take a number of steps. But there appears to be nothing new in those
steps and the Committce are thercfore doubtful whether those would
serve the objective in view. The Committee feel that Railways should in
consultation with their marketing cxperts review the operational aspects

so that increasingly more high profit yielding traffic is attractd to the
Railways.

The Committec note that in 1971-72 a major portion of tea (which is
one of the few sclected commoditics on which the Marketing and Sales
Organisation keeps a watch) produced in the country moved by rail.
However, over the years the percentage of the tea traffic moved by rail to
the total production of tea had gradually come down from 65 in 1971-72
to 26 in 1975-76.  Further, on the Northeast Frontier Railway where
a major portion of the tea traffic originates the drop in the percentage of
rail movement is cven more pronounced. This figure had come down
to 16 in 1975-76 against the figpures of 64 and 62 reached respectively in
1969-70 and 1971-72.  Explaining the reasons for the drop in the per-
centage of rail movement of tea it has been stated that the pattern  of
movement by rail from stations on the Northeast Frontier Railway to
Calcutta underwent a complete change with the commissioning of the Fa-

rakks barrage in December 1971, because it provided a direct road link
with Assam and Caleutts, ' s o -

S
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Although some steps have been initiated by the Railways to capture
the tea traffic by ensuring better service to the industry, these, in  the
opinion of the Committee, arc not enough. They desire that the change
in the pattern of tea traffic following the construction of the Farakka Bar-
rage be considered as a challenge which has to be effectively met in the
interest of Railway revenues.  Both short term and long term measures
will have to be contrived to recapture this vital traffic. The Committee
have been informed that the Railway Board have inter alia taken the
following steps:—

(i) The Freight Forwarder Schemes from the tea producing cen-
tres to the stations of destination such as Howrah have been
introduced.

(i) Station to station rates with suitable freight reduction  have
been introduced to attract more traffic to the Railways.

(i) Personal contacts with the planters are being intensified with
a view to popularise the new schemes being introduced for the
quick transportation of tea by rail.

The Committce will watch with interest the results achieved in this
ficld.

The Committce notc that the originating traffic in Rubber tyres
and tubes on the Eastern Railway had reached the figure of 34.81 thousand
tonnes in 1973-74. But this figure slumped down to 25.41 thousand ton-
nes in 1975-76.  Although the reasons for the variation in the originat-
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ing traffic have been attributed to scveral factors which adversely affected
the Fastern Railway's operation. the Committee note that there were cer-
tain other avoidatle factory which had an impact on the fluctuations  in
the originating traflic of Rubber tyres and tubes, These included inadequate
supply of empties free from defects, longer transit time and delays  in
issue of Railway receipts. The Committee see no reason why these largely
control able factors were allower to have an adverse effect on the originat-
ing traffic of tyres and tubes.  The Railway Board should work out a
plan to ecnsure tha' (iy the emptics supplied are free from defects, (ii)
the transit time of the wagons booked from the siding of the rubber tyre
industry in Scaldah arca for Bombay is reduced to the minimum and (iii)
there is no avoidable delay in issue of railway receipts. The Committee
would Iike to be apprised of the action taken in this behalf.

‘The Committee are unhappy to find that the Railway Administration
has almost given up in despair the cfforts being made by them for recap-
turing the traflic in carpets ex-Bhadohi mainly because of the Railway's
inability 1o reduce transit delays and thereby be able to compete with the
road haulicrs. It is noted that the Railway Administration has been ex-
perimenting with different alternatives to regain the lost traffic and have had
some limited success also. The Committee are, however, not impressed
by the argument that the earlicr system of carrying this traffic by passenger
train had to be given up as this was operationally not feasible. They are
of the opinion that the movement of the high rated traffic which is sine
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qua non for augmentation of Railway earnings should, as far as possible,
be exempt from the operationa! restrictions. The Committee trust that more
concerted efforts would be made to devise means for providing a more cus-
tomer-oricnted service for the transportation of the carpet traffic.

The Committee note that in 1973-74, about 49 per cent of the
total production of wool produced in Rajasthan was moving by rail to-
wards  Bhadohi for manufacture of woollen carpets. This traffic has
continuously gone down with the result that in 1975-76 only S per cent
of the total traffic moved by rail as against 4 per cent in 1973-74. The
reasons for this steep fall in the wool traffic from 49 per cent in 1973-74
t 5 per cent in 1975-76 need to be carefully analysed with a view to
taking nccessary remedial measures.  In this connction, it has been plead-
ed that the rail routes from Bhagat-Ki-Kothi (the noint of origin) 10
Bhadohi (destination) encounter some transhipment points en route and
hence the wagons sufler detention of at least | to 2 days. The Committee
would like the Railways to cxamine whether the wool wagons cannot be
cleared at the transhipment points on a priority basis so that their transit
time is reduced. Other effective measures are a'so nceded for retrieval of
the lost trafic in wool.

The figures regarding  production  of cottan raw  (pressed and
unpressed) and the quantities moved by rail during 1969-70 to 1975-76,
as given in the Audit Paragraph, clearly reveal that the Railways are
generally losing ground to the road transport.  Whereas the cotton traffic
handled by the Northern Railway showed an increase over the years, the
traffic originating in Western and Central  Railways indicated a marked
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tendency towards decrease.  The loading on the Western Railway declin-
ed from 52 per cent of the total production in 1972-73 to only 15 per
cent in 1975-76. Similarly, the traffic declined on the Central  Railway
over the years. One of the factors responsible for decline in loadnig  of
cotton bales in the Western Railway has been stated to be, the declaration
of National Emergency in June 1975 followed by credit curbs, disclosure
of hidden income and its consequent jmpact on the commercial and indus-
trial activitics. ~ The Committee are unable to appreciate this explanation
because the same period on the Northern Railway, there was increase.
The Committee fcel that this sharp decline in the loading figures should
have led the Railways to make a systematic analysis of the reasons for the
decline and the remcdial steps necessary to be taken,

The Committee were surprised to learn that even though the
road transport was costlier than rail transport, six to seven lakh bales of
fully pressed cotton were moving every year from Maharashtra, Madhya
Pradesh and Gujarat to certain mills in Coimbatore mostly by roads be-
cause of the quicker transport and door to door delivery. Some steps are
stated to have been taken to capture this traffic but they appear to be the
routine steps such as keeping a special watch, quoting of special station to
station rates, liaison with the concerned organisations/undertakings. The
Committee are not satisfied with what the Railway Board have done. They
would like to know whether the Railway Board had carried out any in-
depth study to find out the precise reasons for the fall in the quantum of
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Cofton traffic carried by the Railways. The Committee feel that such a stady
is essential for taking remedial steps for recapturing the traffic and for in-
creasing the share of Railways in this traffic,

Tae Committee find that of the total quantity of tobacco produced in

the area served by the Southern Raiiway only a small percentage was being
moved by the Railway. In 1972-73, 4.6 per cent of the tobacco produced
in the area was transported by rail. This figure had come down to just 0.47
per cent in 1974-75. In the casc of South Central Railway, however, the
Railways' share of traffic of Fluecured Virginia Tobacco has been main-
taincd over the years. The Committee would like the Southern Railway to
find out the reasons for the diversion of the tobacco traffic to the roads and
to take such remedial measures as may be considered necessary to retrieve
the lost traffic.

The Committee note that as a result of the measures taken by the
Railways such as contacting the Fertiliser Corporation of India and assuring
them of better service, the rail movement of gunny bags had picked up.
This goes to dcmonstrate that with proper care the Railways can influence
the customers and attract more traffic to the Railways. The Committee
desire that this should be followed up.

The Committee note that Freight Forwarder Scheme was introduced
in 1960 in order to cater mainly to ‘smalls’ traffic bulked into wagon loads,
which tends to move away from rail to other modes of transport. During
1976-77, the service was available between 67 pairs of points and the
frcight carned therefrom amounted to more than Rs. 652 lakhs. Under
the scheme approved freight forwarders collect and deliver consignments
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from/to the godown of the individual traders at thc fOtwardmg and destina-
tion stations in ‘smalls’ and offer them for transportation by rail between

specified terminals in wagon Joads. The railways on their part quotc a

lumpsuin rate which is attractive to the freight forwarder and there is a
guaranteed supply of wagons which are monitored as Quick Transit Ser-
vice. It is secn that in 1973-74, between 54 pairs of points on which this
servicc was available 15,414 wagons were loaded. In the subscquent two
years, viz., 1974-75 and 1975-76, the number of wagons loaded under this
scheme were 12,872 and 12,491 respectively although the number of points
between which the service was available had gone upto 67 against 54 in
1973-74.  The figure of loading in 1976-77 on the same 67 points was
17,888 which is indicative of an appreciable improvement in the  perfor-
mance over the preceding two years. The Committee would like the
Railways not only to keep up this performance in future but also take all
possible measures to effect further improvement by removing all short-
comings.

It has been mentioned that one of the main irritants in developing this
traffic is that whereas the freight forwarder has to pay octroi duty the road
haulicr cscapes it. The Committee feel that this matter can be sorted out
amicably if a proper approach is made to the local authorities in right earn-
est.

The Committee note that a number of incentives were being offered
to the freight forwarders for making the service attractive. These, inter alia,
include facility of ‘freight to pay’, adjustments in rates, exemption from pay-
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ment of wagon registration fec and even relaxation of normal operating res-
trictions in favour of the freight forwarders. The overall impact of these
incentives on the Railway revenues will have to be quantitatively assessed
with a view to work out the economics of the service and the Committee
desire that such as study should be undertaken in relation to all services
between different pairs of points. The Committee do not agree with the
views of the Rallway Board that since no capital investments or expendi-
ture is incurred when a Freight Forwarder Scheme is introduced no sepa-
rate study to evaluate the economies of the scheme is considered necessary.
There is alrcady a capital investment in the form of rolling stock, rail tracks
and cther cquipment and thercfore the adjustments in freights etc. pointed
out ahove have to be evaluated against the traffic earnings as a result of
this scheme.

That the freight forwarder schemes are not always sanctioned on the
basis of a detailed study involving prospects of traffic and revenue is
clearly borne cut by the North Eastern Railways' experience in relation to
Kanpur-Gorakhpur and  Kanpur-New Gauhati services.  The Kanpur-
Gorakhpur service was sanctioned in August 1972, but has not fructified
even after a great deal of efforts. Similarly, with a view to explore the pos-
sitility of deriving the benefits of the scheme, the North Eastern R.ul\vay
decided to operate the scheme between Kanpur and New Gauhati but
despite vigorous follow-up the scheme could not fructify due to lack of
response from the trade. This scheme—though sanctioned in 1973 was
introduced in February 1976 and by June 1976 traftic of 6 wagons loads only
was offcred by the freight forwarders. Similarly, on the Western Railway,
though three freight forwarders were a~pointed in December 1973 mainly
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for piece goods traffic moving from Ahmedabad to Bangalore, no traffic was
offered due to excessive transit time by rail as compared to road services.
These instances only demonstrate that there was not much of planning
before the introduction of special services. In these cases, as has been con-
ceded by the Member-Traflic, the Zonal Railway was goaded to take action

since similar experiments on other Railways had helped in attracting addi-

tional traffic. The Committee need hardly emphasise that before introduc-
ing a new service the pros and cons should be critically assessed.

The Commiittee find that the freight forwarders were actually road ope-
rators and freight forwarding was only a peripheral activity for them. In
the circumstances, it is quite possible that clever operators, in order to
take advantage of the lower rates and better facilities offered by the Rail-
ways under the Freight Forwarder Scheme may be diverting some freight

which would have normally come to the Railways in the usual course. In
fact, as pointed out by Audit, some of the freight forwarders on the South
Eastern Railway carried traffic by road, This aspect of the matter needs to
be carefully and constantly kept under watch.

Container Service is one of the several special services which have been
introduced by the Railways primarily with a view to attracting high profit
yielding traffic. In 1971-72, between the 9 pairs of stations on which the
container service was available, 31,880 containers were loaded and the total
earnings thereon amounted to Rs. 144 lakhs. In 1975-76, the service was
availablc between 12 pairs of stations and the loading during the year were
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of the order of 36,939 containers on which Rs. 271 lakhs were earned. A
comparison of the number of containers loaded vis-a-vis the loading targets
as set down in the Project Reports of different services has revealed that
the loadings were much below the targets in respect of 7 out of 12 services.
The investigations made by the Railway Board into the reasons for short-
€all in the actual loadings compared to the targets have, inter alia, indicated
that some of the big users of these services were diverting their traffic to
roads mainly beczuse the movement by road was cheaper and faster. How
successtully the Railways are able to stem this diversion of traffic to roads
will determine the future of the container service,

It is regrettzble that seven out of the 12 services being run by the-

Railways have not achieved the targets laid down, In one case (Carnac
Bridge-Asarva-Service) it is proposed to close down the service. In two
other cases viz., (i) Salt Cotacurs-Bangalore Cantonment Service and (it)
Pune-Salt Cotaeurs Service; it has been decided to merge these services with
other services, In three cases viz., (i) Salt Cotaurs-Wadi Bander Service,
(ii) Yeshwantpur-Wadi Bander Service, and (iii) Wadi Bander-Secundera-
bad Service, the targets for loading have been scaled down. This clearly
shows that the main objective behind the introduction of the container ser-
vice, namely, meeting the competition offered by the truck operators has
aot Heen successfully achieved.

The analysis made by the Audit in relation to different container ser-
vices has highlighted a number of deficiencies and bottlenecks which have
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an impact on the performance of these services. These are generally dicus-
sed below:—

(i) In the operation of the container services there has been lack

(i)

of a definite plan. The services between different pairs of sta-
tlons have been introduced as and when considered necessary
without any thought being given to the creation of the infras-
tructure necessary for the operation of the service. [t is in-
teresting to note in this context that whereas the availability of
containers has increased more than three-fold during the period
1-4-1973 to 31-3-1977, the holdings of flats on which these
containers are transported has remained almost stationary
during the same period. Only 13 flats have been added to a
fleet of 205 in four years. This non-matching of flats with

the production of containers has created several problems for
the services.

There has been no commensurate addition to the terminal faci~
lities and handling capacities in the important terminal points
like New Delhi. This has led to the detention of flats at New
Delht for periods for above the minimum and this had adver-
sely affected the optimum utilisation of flats and containers.

(iit) For want of adequate number of flats containers are transport-

ed or conventional/BOX wagons which results in under-
utilisation of the capacity of such wagons since the actual load

0s1



placed in such wagons was 8 and 23 tonnes against the carry-
ing capacity of 22 and 55 tonnes respectively. Some idea of
the loss due to under-utilisation of the carrying capacity can
be had from the fact that in certain services the percentage of
containers carried in conventional/BOX wagons to the total
number of containers carried was as high as 50 tc 61 per cent.

(iv) The containers are required to be transported by nominated

surer cxpress/cxpress goods trains in order to afford a time-
bound service to the customers. The scrutiny by Audit has
revealed that in certain scrvices the percentage of containers
carried by other than nominated traing to total number of con-
tainers was as high as 98 per cent. As a result the transit time
(interval between dates of despatch and return to base station)
of containers and flats run on the services of the Central Rail-
way far excecded the targets laid down in this behalf. Similarly,
the actual transit time on some services was far above the tar-
get. The transit time taken by containers on their return jour-
ney was also in excess of the targeted time,

(v) Another striking feature as noticed in the services terminating

on Central Railway and services originating from New Dethi
was that the percentage of empty containers to the total number
of containers hauled was appreciably on the high side.

(vi) Still another feature noticed in the operation of the containers

service wag that huge sums of money were locked up in the
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form of tractor trailer units meant for transport of containers from firm

premises to Railways for want of accessories and dispute about the question
of payment of vehicles tax.

The above analysis brings into focus the various weaknesses of  the
container services,  The Committee are of the opinion that although the
special services like the container services were apparently generating extra
earnings and contributing to Railways’ revenues, it was difficult to assess
if the current levels of earnings were the maximum or the most optimal
given the existing organisational arrangements.  The Committee would Jike
that svstematic study of the economics of each service should be made by
the Efficiency Bureau of the Rajlway Board. As suggested by the Com-
mittec in their earlier Reports. revised project reports have been prepared
the Efficiency Burcau of the Railway Board. As suggested by the Com-
is, therefore, essential to ascertain as to how the actual return on each
scrvice compares with the estimated percentage return, The Committee
would like to be apprised of the action taken in the matter.

The Committec would like to warn the Railways against anv compla-
cency owing to the facts that the earnings from containers had shown an
increase from Rs. 144 lakhs to Rs. 271 lakhs in 1975-76. Tt has to be
remembered that over the vears the number of pair of stations between
which such services are available has been increased. Secondly as admitted
by the Ministry of Railways, the increase in earnings is also partially due
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to increase in freight. Surely when the number of pairs are increased the
investment on the flats and containers and other accessory facilities goes
up. The Committee therefore recommend that Government should
evaluate whether the increased earnings through container services have
been commensurate with the increase in investments and if it has not been
they should take appropriate measures to improve the container service.

The Committee find that as on 31 March 1977, 502 station to sta-
tion ratcs were in existence on all Railways. Under this system station to
station rates below the normal tariff rates are quoted by the Railways to
attract traffic to Railways and to secure additional revenue. It has been
stated that as desired by the Public Accounts Committee in their earlier
reports the station to station rates quoted by various railways were subjected
to review and none of the special rates quoted by them involved the rail-
ways in any loss. The Committec feel that the question of empty haulage
of wagons in the return direction needs to be carefully examined with a
view to ascertain to what extent the additional revenue earned by quoting
special rates is neutralised by the empty haulage.  In the same context it
would be desirable to consider whether any additional traffic for the return
movement of empty wagons could be attracted to Railways by quoting still
more concessional rates for the incoming traffic without subjecting the
Railways to unduc burden. Such concessional rates will at least contribute
something to the revenues as the empty wagons have in any case to  be
moved back to the point of despatch.

i e M ot ~evie o o . — -
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The Committee find that the loadings of Motor cars and auto-
rickshaws on the Railways had continuously gone down from 1972-73 to
1975-76.  The fall in loading had been attributed to factors like speedier
transit and competitive rates offered by road hauliers. The  Committee
have been informed however that in 1976-77 the loading of cars and auto-
rickshaws had improved and in the case of  auto-rickshaws there were
almost 100 per cent improvement over the previous year. According to
the Railway Board the improvement in the loading has been, possible as a
result of several measures taken in this direction. such as frequent meetings
with the manufacturers at various Jevels, successfully persuading the manu-
facturers to use wagons instead of special vans which were in short supply.
The fact that the measures now taken by the Railways have been instru-
mental in a spectacular improvement in the loading of auto-rickshaws only
goes Lo prove that in the carlier years such efforts were lacking. The
Committee need hardly emphasise that the special station to station rates
may be kept under constant review and necessary  adjustments as and
when called for may be carried out in the interest of revenue and better
service.

The Committec find that there are more than 300 pairs of stations on
the Indian Railways between which the Quick Transit Services are operat-
ing. The Quick Transit Services provide transport of goods within assured
target time for which the customer is required to pay special surcharge on
the ordinary freight. According to the Railway Board, by these services the

¥S1
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Railways infuse confidence among the trading community for quicker and
safer transport, thereb: improving the Railways' image besides earning
additional revenue without incurring any additional expenditure. While
this servicc apparently seems to be oriented towards customer needs it is
difficult to assess its overall impact on the freight market particularly in
view of the fact that the ‘ncidence of refund of surcharge due to non-delivery
of consignments within the guaranteed period had been increasing. It is
indeed disappointed to note that in some cases the surcharge had to be
refunded to the extent of 100 per cent.

The high incidence of refunds of surcharge has been attributed to
factors which according to the Railway Board were part of the day-to-day
railway opcrations and unavoidable in nature. It would, however, appear
that factors such as haulage of wagons loaded with such consignments by
ordinary goods trains instead of by nominated ones, dela: in handing over
of QTS, wagons by adjoining railways, detention of quick transit service
wagons in the yards en-route, delay in placement of wagons for unloading
even when such wagons were received within the stipulated time, are not
entirely beyond control. Careful supervision and proper monitoring of the
quick transit service wagons will go a long way in eliminating some of these
factors. The Committce desire that the performance of each service should

be systematically watched at the division level for which a regular proce-

dure should be laid down. In case of service is found detrimental to reve-
nue, immediate steps should be taken to withdraw it.

It has been stated that even if the quick transit services did not run
within the target time there was no financial loss involved. The Committee
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are not able lo appreciate this argument because S per cent surcharge over
the ordinary freight charges which is levied under Q.T.S. on account of
moving the QTS wagons by Super Express/nominated Express goods trains
has to be refunded in case the delivery is not affected within the stipulated
time, The percentage of surcharge refunded during last 5 years was
sometime even upto 10 per cent.  The Committee therefore feel that
delivery of wagons within the stipulated time was very essential. More-
over since this is a customer oriented service all out efforts should be
made to adhere to the time schedules which are of paramount importance
in this type of service. In order to give customer satisfaction the Com-
mittee recommend that in addition to the refund/non-realisation of the
surcharge in cases where consignments do not arrive at the destination
stations within the stipulated time, the Railways should examine the
feasibility of compensating the customers for non-adherence to the time
targets,

The Audit Paragraph mentions that apart from delay in transit of
goods offered under Quick Transit Service, the wagons are also under-
loaded with consequent loss to revenue. It has been pointed out in the
Audit Paragraph that during the period May 1972 to October 1974, the
loads in some of the wagons booked under Quick Transit Service from
Lucknow ranged between 12 to 2! quintals against the minimum of 90
quintals prescribed for a through sealed wagon. Similarly, in consign-
ments of glassware booked from Ferozabad during the period August 1972
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to December 1974, the pay load in some wagons was as low as 6 quintals
against a minimum of 60 quintals. Prima facie this appears to be a faulty
practice. For earning a per cent surcharge on some ‘small’ consignments,
there can be no justification for despatching highly under-loaded wagons
thus incurring loss in revenue to Railways. This important aspect of the
service needs to be carefully reviewed.

The Committee note that an important function of the Marketing
and Sales Organisation is to undertake commodity/road surveys to
ascertain commodity-wise pattern of traffic moving by road and the
points between which this traffic moved with a view to assessing as to which
of this traffic could be brought to Railway with advantage. The objec-
tives appear to be laudable but the scope and utility of these so-called
surveys is only limited. According to the Member Traffic these surveys
are more in the nature of ‘fact finding studies’. It has been further stated
that “such surveys are not intended to be very detailed as such full fledged
surveys to be effective would require a large contingent of staff besides
preplanned elaborate organisational arrangements.”

From the information made available to the Committee, they get an
impression that some outdoor inspcctors were deployed by the Railways
at various check-posts or other points where the trucks stopped for pay-
ing toll or taxes and some rudimentary information about the commodi-

ties carried by them, the points of origin and destination was collected. -

An analysis of some of these so-called survey reports has revealed that
they contain only a statistical data about the number of trucks moved and
nature and quantum of traffic carried by road. They did not contain
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any information about the transit time taken by road hauliers vis-a-vis by
rail between the same pairs of points, freight charges etc. nor did they
contain any recommendation of the survey team about the measures to
be taken for attracting traffic of that area to the Railways. The Com-
mittee fail to understand what follow-up action could possibly be taken
on the basis of the incomplete data collected through these surveys.

The Committee have been informed that no specific guidelines have
been laid down by the Railway Board for conducting such surveys. This
is, to say the least, most undesirable as one of the most important res-
ponsibilities assigned to the Marketing and Sales Organisation is to
conduct market research on specific problems. If this is to serve any
useful purpose it should be conducted on scientific lines and by qualified
personnel, unlike the studies on road competition, movement of certain
commodities and surveys in industrial estates which have been conducted
hitherto by the inspectorate staff of the organisation. The Committee
would like the Railway Board to make an indepth study of the present
system of market research and initiate measures to ensure that these re-
search studies help solve problems and aid in decision-making and formu-
lation of marketing plans and strategies to face the competition from road
hauliers.

A serious weekness of the Tndian transportation system appears to
be the lack of coordination betwcen the rail and road systems in the
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country. The Committee find that there is not only lack of coordination
at the national level between the two modes of transport but as g matter
of fact there is a severe competition between the two. The road trans-
port has certain inherent advantages over rail transport such as the
ability to provide door to door service, pick and choose not only the
commodities for carriage but also the routes and customers and very
rates at will. On the other hand the Railways being a nationalised under-
taking and a public utility service have the obligation to carry all traffic
that is offered to them; sometimes even at less than cost as in the case
of essential commodities like coal and foodgrains. As pointed out in
paras above over the years the Railways’ share of the total freight has
continuously gone down and with the diversion of short distance and high
profit-yielding traffic to the roads, the Railways have virtually become
carriers of only bulk commodities and other long distance freight which
the road do not find profitable to transport or which cannot be convenient-
ly transported by road. This phenomenon not only involved wasteful
competition between the railways and road hauliers but leads to a national
waste inasmuch as the rail capacity created at great cost remains unutilised
or underutilised in many sectors.

The Public Accounts Committee have been repeatedly emphasising

the need for an effective rail-road coordination which can be brought

about only if there is a national integrated transport policy. The Com-
mittee have now been informed that a draft National Transport Policy as
circulated by the Ministry of Shipping and Transport in January 1977
was revised in the light of comments received from various Ministries and
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referred to the Planning Commission who propose to appoint a high
power committee to consider various aspects of the drafy paper. This
draft has yet to pass through various stages before it can take a proper
shape.  The Committee are constrained to express their dissatisfaction
over the delay in finalization of a'national transport policy. They would
like to once again reiterate that the matter may be considered at the
highest level and steps taken to finalise the National Transport Policy
most expeditiously.
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